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LOK SABHA DEBATES

LOK SABHA

Thursday December 7, 1972
Agrahayana 16, 1894 (Saka)

The Lok Sabha met at
Eleven of the Clock

(Mr. Speaker in the Chair)
ORAL ANSWERS TO QUESTIONS

Expenditure Incurred on Defence In-
stitute of Fire Research

#*341. SHRI FATEHSINGH RAO GA-
EKWAD. Will the Minister of DE-
FENCE be pleased to state:

(a) the total expenditure incurred
during the last three years on .he
Defence Instifute of Fire Research;

(b) what are the projects in respect
of research and develobment under-
taken by the Institute during the last
ihree years; and

{c) whether the results of the re-
~searrh and development are patented
or given to the Public Sector?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) the
total expenditure incurred for the De
fence Instifute of Fire Research
(DIFR) including its training commit-
ments during the last thrée years is
Rs. 28.48 lakhs,

(b) The projects taken up during
ihe last three years are given in the
Statement laid on the table of the
House. [Placed in Library See No.
LT-3986/72.] In addition 36 Courses
of filve different types were arganised
for training 955 Defence personnel in
various aspects of fire fighting and
fire prevention.

(c) Three of the projects completed
by the Institute are being patented,
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SHRI FATEHSINGHRAO GAEK-
WAD: Is Government aware of the
fact that certain results of the re-
search conducted by the Institute have
been surreptitiously passed on to an-
other country and that as a result of
this, we are importing a certain item
from that country, which could have
been indigenously manufactured?

SHRI JAGJIVAN RAM: It has not
come to our notice,

SHRI FATEHSINGHRAO GAEK-
WAD: Will the minister make enqui-
ries?

SHRI JAGJIVAN RAM: If the hon.
member passes on to me certain de-
tails about it and the information he
has, certainly investigation will be
made,

SHRI FATEHSINGHRAO GAEK-
WAD: Is it a fact that since 1964, this
Institute is running without qualified
personnel because those who have re-
signed then resigned owing to the pre-
sence of highlevel corruption and par-
tisan attitude?

SHRI JAGJIVAN RAM: I repudiate
the insinuation involved in this ques-
tion. This iz being done by the Re-
search and Development Wing under
the Scientific Adviser to the Defence
Minister. I do not think the allega-
tions that the hon. member is making
are correct.

SHRI JYOTIRMOY BASU: Is it a
fact that some party was supplying
sub-standard quality of this item and,
as 4 result of it, a helicopter accident
took place or could not be prevented?

MR. SPEAKER; They are all enig-
matic questions
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SHRI JAGJIVAN RAM: Unless
there 1s a specific notice, it is difficult
to angwer such questions.

MR. SPEAKER: It would be better
for him to pass on the information to
the hon, Minister.

SHRI JAGJIVAN RAM: If the hon.
Member gives deétails, I will certainly
look into it.

yfiture Yo o & dfcwds

%342 Wlo wwliowe oy :
w1 ww Wi gt dalt ag F@ A
w1 w9

(%) Fa1 §THIT #7 9RO Fom
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SHRI BALGOVIND VERMA: We
have infroduced some procedural
changes like (1) making the emplo-
yers directly responsible for segregat-
ing within the provident fund amount
the family pension fund contribution
and remitting the same to the Family
Pension Fund, (2) exclusion of an
employee who had attained the age of
58 years at the time of emtry to the
fun’ 2on. the purview of this scheme.
(3) manner of ¢omputation of family
pension benefit in case of part-time
employees, (4) rounding up of the
benefit (5) empowering the Central
Commissioner to relax pendi+g dispo-
sal of exemption application trom the
provisiongs of fhe scheme and (6)
additron of an explanation making the
cglculation of withdtawal benefit for-
mula specific.

wTo wethwreran qide : ey SY
afcard® WX ar @ &, swe whew &
e 28T ? wwag A aft ¢ 5
Wit el (afcdrt) H ofown
Tk o Y, ey frt S qgw afm &
ww fde 7

ot wiiritfex waf : o) afkadw
fird ¥, & ol @ Y R &ffs
wiwit wY ot fir wnrd qon §, s
7§ 1 Wi gw Al N afowrsr
Ty W A 3, ag oW Rrerondtr
Ll
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off T fag W a® . aar A
# 7y fafey § Fe sftes &Y o ad Y
Fex €Y o g gror ar) Y e ?
60 ok #Y v q¢ frarar A ov =T
T w1 wrier A froan, Ak
F@ FC AT A a7 ¥ afeare A
gar e fawrar & 1 & s g
gfe v soad HFarlt ¢ A
w4 ?

staeriifre ot : m vt fr
60 3¢ ¥ 391 & Wz 9g 9] A i,
ok 7« & Wy v ot ww wR
g WX A @ 3 Y Gfee w1 e A
AT TEAAT B |

sy o fa® W 7w ;00 79 F)
F51 & ¥g fme P 9T W geR
¢t wr faerar @, wT A @
Ay aaT ?

it areenfier waf : gad o §
fie o forat 3w ¥ samg W, Sad
woER & vun wE fawar @ 1 S
wredY SaTET AT §,39 F SI1L FEI
rerd #7 dwmawr & Wi gl a% Juw
N amd—40 T ¥ 150 v aF
Firr oy, *fr mt a & fe )
% ¥ w7 I § suvgw w2 | foa
wfl ¥ w2, T frow ¥ gAY
fr

SHRI THA KIRUTTINAN: The
other day the hon. Labour Minister
sfated that the family pension scheme
would be extended to those establish-
ments which are covered by the In-
dustrinl Disptrtes Act. 1 would ke
to know whether Railways are cover-
ed by the Industrial Disputés Act. If
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so0. 1 want to know whether the family
pension scheme is being extended to
the railways also and, if not, why not.

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): The hon. Member
should realise that the Railways are
covered by different schemes of retire-
ment benefits. This is primarily in-
tended to give benefit of pension and
insurance to mainly industrial emplo-~
yees who are members of the Provi-
dent Fund scheme.

st aAT qi® : weaw A,
& s wrgen g 6 s Tom o
& wraga 60 wiw ¥ g Wy b
afre ¥ feerare iar & at s ag Ifwely
AN WA E 7 60 WA AW HT uE
wfaeh § e § ¥ T ¥ wT wg
P T & A gEw gawt affee
7 fa¥ ag fo1 o & 1 ww i ¥
60 & & qg¥ afx &g W R a9 At
APy arell Y dfafe fasr dfaes o
¥ gak g ag foar <@ o o e
a fir¥r ag oF won e & 1 g Gfae
Fow w1 dfafee 60 ¥ & aE WY
fordt ¥ fore ar g Frm o vgT & 2

SHRI BALGOVIND VERMA: It is a
family pension scheme. If he retires,
then he will be entitled to get Rs. 4,000
in a lumpsum,

SHRI DAMODAR PANDEY: Pension
should be pension.

SHRI BALGOVIND VERMA: It 1s a
family pension scheme. If he dies
while working, his family will be en-
titled to get pension and also an
ampunt of Rs. 1,000 or s0. In case Re
retires, he will be intitled to get
Re. 4,000 in a lumpsum,
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ot T : aw wit gte st
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q AR N FT I W g FAAT §
fr afwre §vm oA ¥ sagfy
g ¥ afadw F0 §g S
fasraredir § 1 38 a17 Wl wEw ¥
F AR Fr=w & Ja" ¥ JArav
fe m o o i felm W
dfafse Sefegaer ool Y & feo
arar § T fr arfase T @l
§ Ol T SRRt Qo o B ol
sefeue grardy 9X T F &
g farame 1 ol SwT mfe faoir
6 & 1 W wdwm ¥ oy A
fs wore ag feerme & arar & O Sy
THATS 4000 TIA 2N T gATT FI
&1 & stAr amgar g fe dmm owv
waew o rargar P o wrwd
wfa wrg 39 wwar fa, waiq  9o%
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Ffcar & srrfirer Aol Y vy v ofvfarer §
sfiy W evar Wk So & firwar <)
IqE T @A & A% 7 39 @ F AW
HIEATT g% o7 faadt @ w9 ¥
A g § I wwae YT 9g WA
fiF 5% A1t w9 AT wewr & Jx A
39 T ¥ 4 wre Wy I g oar g
TR fermef Farmag &
oFqva Taar 7 e fod fe ag @ o
? usaw &F #T ¥ afex I afy "
TAR qraw 9 dar fawgar < @ &
AMAT Wrgan § OF o ama v w2
& oA frarrer § /Y 39 sfew
T3 ¥ fear gwa wmdw ?

weqw AHAW : AEAT qEA A
wq¥ g% &Y #fan ®7 8] # feaay
gy FaET ¢

o grerifay waf: sigh aw G
Jor om A arA § W oy A AW
Faemar & fwad ocEw F AT 9
& A% T GIVCT FY 40 &Y ¥ AFT
150 <o a% wfx #g T fadefy o
afs Igar qy Fifaw A § o A|W
T Ia% a9 71 faerdt @iy o aw
f ag anfan 7 & and

S FFA WE FZAW AT W &
e Ayt L P ug A qer
o ferarendra YoT § <Y wewTe vk
®7 3 ¥ fipaen qug s 7wl
qgT ¥ Wy g IO ¥ qawrar & e
aficare doa avaar 7 wnt qgfr vt
wo afcrds ®TY g Wy fearadia
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A & o A § fe @ g welt R
et wa v ?

=0 arepitfare wwi: &% wrt azfy
gl $9 qforda w0 & s =)y
fasroreliw qaw@AT &

oft gww W W IEwT =
X 9% qu w q ! feawm www
W 9T wndd ?

st sy wat @ s #1oEw
FE AT F@ AT RE 1o gfufa &
faare §

Supply of oils for use on light
Machine-Guns

1
¥343. SHRI MAHADEEPAK SINGH
SHAKYA:

SHRI NUKAM
KACHAWAL

CHAND

Will the Minister of DEFENCE be
pleased to state:

(a) whether the Minera! H)draulic
Buffer Qil supplied by M/s Volvolive
(India) Private Limited to the Defence
Department for use on the Light
Machine-Gun was found to be useless
when used;

(b) if so, the amount of loss suffer-
ed by Government on this account;
and

(c) whether any action has been
taken against the Chief Inspector of
the Chief Inspectorate of Materials,
Kanpur who had inspected and accept-
ed the oil?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) to (c).
A statement is laid on the Table of
Sabha.

AGRAHAYANA 16, 1894 (SAKA)
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Statement
(a) Mineral Hydraulic Buffer Oil
which is used for the recoil system
of guns was supplieq by M/s. Valvo-
line (India) Private Ltd. At the time
of pre-supply inspection the o0il was
found acceptable as per specifications
governing the contract in question.
However, the oil developed a tendency
to gelling in storage. The matter was
investigated and a simple method has
been evolved to rectify this defect to
make the oil reusable and a good por-
tion of the available stock has been
rectified. The rectification of the

halance is 1n progress.

(b) the cost of rectification of the
oil 15 estimated to be approximately
Rs, 75.000. DGS&D has been request-
ed to recover the amount from the
suppher.

{¢) Sampling of the bulk supply
was made by an independent authori-
ty, ie., Inspector of General Stores,
Calcutta, and the testing of the sam-
ples was done by a different authonity,
viz.. Chief Inspector of Materials,
Kanpur. and the samples were found
acceptable as per specifications. How-
ever, the tendency for gel formation
developed only later after storage for
over a vear. On the hasis of investi-
gafions carried out by the Defence In-
spection Organisation in collaboration
with the Research and Development
Organisation, a simple method of recti-
fication has been devised and the re-
levent specifications have also been
revised to safeguard against such
eventualities in future.

In view of the above position, no
action is called for against the Chief
Inspector of Materials, Kanpur or the
Inspector of General Stores, Calcutta.

st RgrTaw fag qvew : wo W@
FMrgm ey 1%
aeE @ e T e ot frn
w1 g% <% CHTT Y et & 1w
sy ez ¥ faar § e x@ smd
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1 37w # € WX uF grarew alwr
7 ferwe o) i 5 & fodr frmren
war § wrfw & g waw & faw O
& ww A.gE fedwe W gEE w1
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F OFW YW W ¥ oW FAY AR
T AT Fae SwHrgw g AN
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off e T ; gg a1 § W
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Hfew @ =g TRww gaT At SN
o arfwar of v W W arfe
arfly Ty /Y gk foed AR TaAuRe
fowmr & 3w o a0 Ferem sl
oF wET AT o Q% ¥ e gE
FH TH AN F TEAHH K FAT AN
wm ufeew 3w @ R 8§
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ot wduw faz  mrew o F et
w31 ¥ qoAT AF fF ag o IHA
qaemar f& ofoieey s dafrs
AT ¥ &1 &1 A A% Pt war &
Ja4Y &7 qew ary v §

st or.itay oW e AT 9g 3
fe ot #fare sa¥ o mr fed
fe gt dar g o ft sy AT
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™ E

N gER T wGAG  F AT
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feadt Fraa w1 foagr w91 57 &t
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F1 framraaiga  ? WY& Amg-Amq
FaT ag a1 o & Fr e wmg &Y
drqd Famar a1 W7 fawwr f5 e
frar mar a1 ag &= 91 41X SEF @iy
o IEF qUF A KA1 § W qg Ny A
M ¥ wgr fr gw dar agw wR A
& & ag FrdaE s ww W AR
ag X TN %4 A6 IFH &Y X A
gafig § 7

st wnatan v . wrAET GEed
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% TATEY ¥ fEEad €7 g
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ST S FTH aTe § Ag o gE iy
F@ &1 AW F Qg W w F AT
ag faar srar &, ..

it gaw wr waww : feT ot dw
T W TAT |

ot AT G . WANT qIW
& a1 w7 o gaR are FW
IR TE @ AN | IR G A A
e &l @3 g #g F | WR IR
&Y a1 wPAr T AT gAR FEA I qE
L

HoTA APNAT : qE HOAET e ¥
saaT §
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7g forar ¢ fox gart Fg7 AN av@

FT &7

=it nzw fagrdt ool @ i §
To T W ’

st wroltaw TW ;. wiw F rewe
g o dAfefeRem @1 Sw
cifafedwm & fgem ¥ a7 W@ o
ey 9@ @ wEE A @
T gw W W fs gw amh @)
Ig W FN 9T AW gt fF o
# sfasa @ T § 1 fF greenfe
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fae< dw s o qr foad s T
4 9TF 85476 ¥ A F@U FEIEAAE
3 g 57000 forzT #7 97 fogd f
UN 11 T 6,706 X |

ww gfgwwr § 75 g v
w4 gur & AR @o Wro qHe o
A wr orarr & P Forer ot & et Foa
E Ay e 7 forar s o

ot gt wrr WAy < g AW faAwr
Fqoar ?

N wrAtAy TR d TG qaT
TAT g | 9EAT I AT AT 4T 13
TN, 1969 F FILFAT T FIW
T 4T 9 HA, 1970FT WX gear
g af ff g, 1971 4%

SIIRI MUHAMMED KHUDA BUK-
HSH, Lubricating o1l 1s lubricating
the mechanism of the machine gun.
The hon, Mmister mentioned that
there were certain short-comings about
the oil. What was the precise nature
of the short-coming? Was it loss of
viscosity on heating up?

SHRI JAGJIVAN RAM. As I have
said 1 the statement, it was gel for-
mation and as I have stated, on exami-
nation it was found that there were
certain chemicals which created that
effect and, after that, the scientists
have rectified it and it #s functioning
satisfactorily.

SHRI M. RAM GOPAL REDDY.
The hon Minister said that it was due
to certaln foreign material entering
into the lubricating o1l I want to
know whether it was intentional...

MR. SPEAKER: What he said was
that it was according to specification
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but, later on, it was discovered, What
do you mean by ‘intentional’?

SHRI M. RAM GOPAL REDDY: It
is a very sensitive material used for
defence purposes. I want to know
whether this mixture is on account of
some.... {Interruptions) 1 would not
use the word ‘sabotage’, but whether
it was intentionally done by some one
who wanted to make some money or
whetber it was only accidental.

SHRI JAGJIVAN RAM: I do not
think there is anything intentional
because the party will have to pay for
the purification of it,

ot wew fagrd awddt ;. waY
e ey & 5 o A o @ Ay
= ¥ S avay @y ST w9 gaET
TR fear T A g e fe oo
uF wiawd &9 & A1 547 qg FAY S
& AWA q@T AL A FFAT Y P wqv AT
FaOF HRETT L AT T vy wOH
TMF g I wATIRE w1 fwar ?

=t i o adF o w0
o AW yEeeE A oA g€
1 o ffaww e s W@,
v wfafrdmm & 993 feuw & ot
% & wiw gk A 1w % e
9 TRV gUT 97 IAH W a%g A
qriY g arf et ft 1 TF A< And
arir ST & sre, ST A wE, AfafeteT
w FEw fray way ¢ fowd a8 aiw o
wifas & st § 1

MR. SPEAKER: Shri Piloo Mody—
absent.

Shri Atal Bihari Vajpayee.
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wreoity et @ 50 Ww @ s
qifream pro feg wg dfre wsa

*345 o\ wew fagrd wrdd
T A g AT N ET R
fis :

() w1 ofram A g & &
arefiy AT ¥ 50 AT F TR g
# a7 Y darfl ¥ ww § dfw o
fexr & ; o

(@) w7 T wEE W wr A
frar § ol < Sd9 ¥ T sAE
v af ¢ ?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) Gov-
ernment are aware that Pakistan has
carrieg out normal training exercises

in the area where her troops are
deployed at present.
(b) All such activities are taken

into  consideration in reviewing ot 7
defence measures.

st wzat fagrd adar: #ir 7z
g9 & f& s sedtT w1 A 7T
qifFeamal (wIAY # gAEa g AL
ot A1 #Y gal faeft g 7

R wroE jTw e # W
77 faaw & 9 ¥ awe v & dA
ave B At o ¥ A T
qred O § SR 99 avs qfwe
ANFE T TS Ay § AN
Ay qfr gk & o wravas g o @
fir 3B Zofeal = 7gt ¥ gemr WY,
af, z«feqt Wt wF wiv 7g X
eraTEtey W P W, v A W
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g & wi ww I A v &
TAN [ WHL @ ATE WS
T

ot wew fagrdt owddt ;¥
wATH qg 9T W1 A& IW QR -
e S a8 g ¥ oaw A ¥
AT W6 N1 g § 7

ft st T ;. AT a7 wE
aga a8 wear & wré @ G A
a6 & Afgw dw 45 wg g9 Iwe
W AT w/E &, FO ST TATR
WX oS @O e E AR
HJ-vA A ATy & I fag
B W 3U w2

seplacement of I.AF. Defective
Aircratt

#7350. SHRI D. B. CHANDRA
GOWDA;
SHRI C. K. JAFFER SHARIEF:

Will the Minister of DEFENCE be
vleased to state:

(a) the steps taken to replace the
obsolete and defective aircraft which
sometimes are not able to maintain
conta~t on grounds to the trainees of
LAF. in case of air crashes; gnd

{b) the steps taken by Government
i.* vie security of the IAF person-
nes.

THE MINISTER OF DEFENCE
{SHRI JAGJIVAN RAM). (a) and (b).
Performance of aircraft in the IAF
is constantly reviewed and advance
steps for replacement of obsolete/
defective aircraff are taken. Further,
no aireraft is permitted to undertake
flights unless its airworthiness has
been certified, Every aircraft is fitted

AGRAHAYANA 16, 1884 (SAKA)
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with a two way radio telephone enab}-
ing 1t to communicate with the ground
contro] while in flight. In order to
ensure security of the IAF personnel,
every IAF aircraft before it is permit-
ted to undertake flights, is to satisfy a
stringent standards of fiiness. Be-
sides, in the event of the failure of
the functioning of the aircraft while
in flight, pilotg have the instruction
to bail out or eject from the aircraft.
Each case of accident in the IAF is
investigated by a Court of Inquiry and
suitable remedial measures are adopt-
ed.

SHRI D. B. CHANDRA GOWDA:
May I know from the Minister whether
this is one of the reasons for the air-
craft crash at Bangalore sometime
back? Is it a fact that having obsolete
and defective aircrafts, which some-
times are not able to maintain con-
tacts with the ground, is one of the
reasons for such accidents?

SHRI JAGJIVAN RAM: Investiga-
tion 1s still going on. We have not
received the report of that aircraft
accident.

SHRI S, R. DAMANI: It 1s very un-
fortunate that every year some acci-
dents are taking place in respect of
training pilots. Recently we had two
accidents 1n Poona. What are the
reasons for this?

MR. SPEAKER- The question is
about maintenance of vbsolete aircraft
only. What you are asking is a diffe-
rent thing. You are enlarging the
scope,

SHRI S, R. DAMANI: Why are acci
dents taking place involving our train-
ing pilots? What are the reasons?
Two accidents took place at Poona.

SHRI JAGJIVAN RAM: We are
very sorry that accidents {ook place.
We are very sorry we lost some of
our fine pilots. We are sorry we lose
costly aircraft as well. But in the
very nature of things, when it ig for
training purposes some accidents will
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take place; sometimes il is a case of
" human failure, sometimes it is a case
of some defects in the machines, some-
times it is 8 case of hitting a bird or
losing control. In every case investi-
gation is held. Court of Inquiry is set
up and when we receive the report we
examine the report and remedial mea-
sures as suggested by the Inquiry Com-
mittee are taken to rectify the defects.

SHRI INDRAJIT GUPTA: When the
same subject was brought up the other
day through a calling-attention-notice,
we were informeq by his jumor col-
league that the princ¢ipal aircraft which
was used for training purposes was
the Kiran. I would like to know the
system in the Kiran aircraft by which
a trainee pllot, if m difficulties, can
bail out. Is there any automatic
ejection system or does he have to
jump out with a parachute? Or is it
true that in this aircraft Kiran, unless
it is flying in an upside down position
it is not possible for the pilot to get
out of the cock-pit? What is the ar-
rangement in this aircraft?

SHRI JAGJIVAN RAM: I am not in
a position to give a categorical answer
in regard to this whether he bailg out
or ejects himself. I shall ascertain it
and let him know.

SHRI INDRAJIT GUPTA. But the
question was about the security of the
trainee pilots. The hon. Minister said
that all arrangemenis were made for
their bailing out. Yet, so many acci-
dents have taken place during the last
three months.

SHRI JAGJIVAN RAM: That is what
I am saying; in this particular aircraft,
I am not i a position to say categori-~
cally what arrangement ig there for
bailing out or ejectment or in what
position he can bail out or eject him-
self. I shall ascertain and let him
know.
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SHRBRI MOHANRAJ KALINGARA-
YAR: May I know whether it is a fact
that some of our fighter squardrons
having Russian made aircraft are run-
ning short of spare parts and it is due
to that éume of the ‘major accidents
have taken place?

MR. SPEAKER: That does not arise
out of the main question which relates
to training aircraft only,

Report of Committee on Unemploy-
ment

*351. SHRI B. S. BHAURA: Will
the Minister of LABOUR AND REHA-
BILITATION be pleased to state-

(a) whether the Committee on Un-
employment, headed by Shri B. Bhag-
wati, has not completed its visits to
many places; and

(b) if so, when this committee
would place its report on the Table
of the House?

THE DEPUTY MINISTER IN THE
MINSTRY OF LABOUR AND REHA-
BILITATION (SHRI BALGOVIND
VERMA). (a) A statement showing
the names of States visited by the
Export Committee is laid on the Table
of the House. The Committee has not
visited the remaining States.

(b) The term of the Commitiee has
been extended upto 28-2-1973. The
Committee hopes o be in a position to
finglise its report by that date.
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Statement

Statement showing the States visited by the Commitiee on Unemploymens and respective
periods of visit

1. State
No.
1. Kerala . . . .
2. AndhraPradesh. . .
3. Tamil Nadu.
4. Mysore .
§. West Bengal
6. Delhi, .
7. Haryana
8. Maharashtra
9. Gujarat .
10. Pumab
11, Assam

12. Uttar Pradesh,

13, Jammu & Kashmir..
14. Bihar

15, Orissa

17th to 20th August, 1971.

Period of wvisit

14th to 18th September, 1971.
12th to 16th October, 1971.
25th to 28th Qctober, 1971.
8th to 11th November, 1971.
17th April, 1972.

8th and oth May, 1972.

14th to t7th June, 1972.

28th to 30th August, 1972.

sth to 6th September, 1972.
22nd to 25th September, 1972.
28th to 30th September, 1972.1
18th Qctober to 21st October, 1972.
25th to 28th Qctober, 1972.

oth to 11th November, 1972.

st ww fag W @ @ fafeex
qEa A sy A g fw saA 3 W
32w Fedid &Y § 99 9T 737 T
forrr wor &8 7

sit wroritfeex avf : w7 & o
@ fod & f 39 Ft gnfew
FT & cifr s ¥ ow Fzefafs
e g ¥maT 97 5K IW YT A
o o st sec R & ) 9w
9T FB hEd W & 9 § W% dae
F oegaTT wrhard o opw gY o€ & Wi
IXE F W 128 0T WAV ¥ aeqr

gaf & 9g S N e ¥
sAAR §

st W fag Wt w fafeex
aTga F1 9g JEEHTd § i gaoeaade
FATET AT AT QT & W I F7 H

it gm o wr & ?
T N gt Ftew ana

w1 fra v § W wwar @ AR
HAGEATANE 71 H1E TEY g Py A% 7

MR SPEAKER: The main question
relates only to the report of the com-
mittee and the action taken thereon.
The question of a permanent commit-
tee does not arise out of it.
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THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K, KHA-
DILKAR): Though this question is
outside the scope of the main question,
I may say that the problem of unem-
ployment is not gruing to be splved by
sefting up a rpermanent committee.
The main thing is gemeration of em-
ployment through the plans, ang that
alone will solve the problem, and our
efforts are in that direction,

it siwe vam™ fag: 7 wro ¥ ameaw
¥ s |reen § o wr ag A e
f o weardY Bra-fiw § w4 §Q
T ey R A A [} re @ §
o &) 59 § =9 gu A & 7 T
Qoad ! smzm i amy ?

SHRI R, K. KHADILKAR. This is a
wrong insinuation.

SHRI RAJA KULKARNI: How many
panels were appointed by this Com-

mittee on  Unemployment and how
many of them have submitteq their
reports?

SHRI R. K. KHADILKAR: We have
no information. But we know that
they did appoint five or six panels. We
also do not have any information as
to how many reports they submitted.

) TREAT el : g Ay,
H AT AY IIAT W@, I AN AW
1 wiwT gy faar 1 owifew gw oY
oY &Y wy &t whe |7 AfRd ) @
¥ fay #r¢ s @ AT oifgd

MR. SPEAKER: : %9 % ¥ @
o Al TR | WY o A%E A wuw
T W wiforw WY v § 7

I have not been made to yield to t.
Please sit down,
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ot oA wrewY ¢ W) W
WA FT AT WG A qgi wifw q@F
0 g w W g wAr qdar

MR, SPEAKER: I am not bound to
see you. ST %7 I ®ATT §Y 74T § |
Liet other corners also have a chance.

SHRI MADHURYYA HALDAR: The
Committee visited different States for
discussion of the unemployment pro-
blem in those States. In the last week
of October when they visited Bihar.
an appointment was fixed up with the
Chief Minister for discussion of the
problem ip the State, Whether it is
a fact thay the Chief Minister did not
turn up or refused to turn up to dis-
cuss the position in the State.

aeuw AERE ¢ W9 A7 AN
g fafreer w1 Y a7 s 1 =8
FAVE WA AT )

SHRI MADHURYYA IIALDAR: How
will the Committee know what is the
unemployment position in the State and
what measures have to be taken if the
Chief Minister or other responsible
persons do not discuss this with them?

MR. SPEAKER: I quite appreciate
it. But the question is about submis-
sion of the report. But I have no ob-
jection it he is able to answer.

SHRI R. K. KHADILKAR: We are
not getting day-to-day reports from
the Committee. They are functioning
in their own way. It 18 very difficult
for us to say whether the Chief Minis-
ter of Bihar dig or did not meet them.
But because he did not meet them,
the general conclusion that the Com-
mittee will dgraw will not be affected.

SHRI DINESH CHANDRA GOB-
WAMI: On the last occasion when we
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were discussing the unemployment
situation, the reply given to us was that
Government had no knowledge about
the total number of unemployed per-
sons. Has the Commitiep heen direct-
ed- to assess the magnitude of the
problem because in the abseace of such
an assessment, the Committee cannot
serve any useful purpose?

SHRI R. K, KHADILKAR: The Com-
mittee is expected to have this assess-
ment of the total magnitude of the
problem,

MR. SPEAKER: It is a simple ques-
tion and it has been discussed so many
times during the last two weeks. Still
members are asking questions,

SHRI JYOTIRMOY BOSU: We are
~itting on the top of a volcano,

MR SPEAKER: We had a discus-
-ion of it for so many hours.

Revision of Minimum Wazes of
Agricultural Labourers in Union
Territories

*353. SHRI Y. ESWARA REDDY:
Will the Minister of LABOUR AND
REHABILITATION be pleased to
state:

(a) whether Government have any
proposal to revise the minimum wages
of agricultural labourers tn Union
Territories; and

(h) if so, the main features there-
cf?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRI BALGOVIND
VERMA): (a) Government have pub-
lished en 25th August 1972 for com-
ments/guggestions draft propusals for
the revision of the present minimum
wages of agricultural labourers in res-
pect of which the Central Govern-
ment is the appropriate Government
under the Minimum Wages Act, 1948,

(b) According to the draft{“proposals,
the wages of the lowest category of
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workers (unskilled) which now range
from Rs. 2.50 to 3.70 per aa, are pro-
posed to be reviszd to a renge from
Rs. 3.00 to Rs, 4.50 per duy, according
to areas of employment,

SHRI Y. ESWARA REDDY: As per
the Minimum Wages Act of 1948, we
have to revise it every three years.
May I know whether the Central Govy-
ernment have been discharging this
responsibility, being the appropriate
Government for the Union Territories?
If not, what are the reasons tterefir?
Also, as far as I know, the States
have not been doing this and the
Centre which shoulq have looked into
1it, have been keeping quite. uncon-
cerned. Why?

SHRI BALGOVIND VERMA:- The
Centre has been discharging this res-
ponsibility. In 1969, we revised the
wages Now we are going to revise
them again. We have notihed it in the
gazette and are awaiting comments
After that, it will be finally notified
in the gazette.

SHRI Y. ESWARA RLDDY: Even
where the review wag undertaken, the
wages fixed by the States are below
that required. Has any machmery
been set up to implement the :ates
fixed because in many Stutes such
machinery has not been set up and they
are not being implemented also?

THE MINISTER OF LADOUR AND
REHAB/LITATION (SHRT R, K KHA-
DILKAR): It is a fact that some of
the Stales arc ignoring the general
directions provided by ths Centre
while implementing our suggestions or
recommendations.

SHRI MADHURYYA
Which are these States?

HALDAR:

SHRI R, K. KHADILKAR: 1here-
fore, we are contemplating separate
legislation in regard to agricultural
labour.
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SOME HON. MEMBERS rose—-

MR. SPEAKER: My system of call-
ing hon, members is: two blocks ene,
two blocks one, two blocks one. After
all they are also hon. members

SHRI ATAL BIARI VAJPAYEE
They are more hometrable than us.

SHRI JYOTIRMOY BOSU: The for-
mer Speaker. Dr Sanjiya Reddy, used
to follow this principle: one Opposi-
tion side, one the other side

MR SPEAKER In the normal prac-
tice you do get it.

SHRI JYOTIRMOY BOSU: If you
club this ru'» with that, thHey are all
Congress memhe + sitting there

MR SPEAKER: Wg are very Ssorry
we miss him. There is another per-
ron sitting hére now.

ot adfag Arettw oy At Aty
Frugframy wafn A
foitmA 9 & ITH AN TR A
e feesd ward 3+ & waw W
g v for frr qeg ofedy 7 &
feosd qarft # wix S @ foewd
NN sHremi §?

st wrorifer wat : wer R
worre X o gt Nfefadwn fiwa
Ia% a1 7 vyt §o Timfaat aeré
ETv i ga sy oW
my ¥ fr fufd &} wiv gt
F1fed | W™ AR 9T JuEET F Ew
& At st oy PR el e
A feafa Fafi msar 3 @ )
wA § &t sear qu A Wag
oft € oy
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firgte % o g wg @@ & £
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N gen w wyEw : T
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T W Mg ¥ e T A
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21 3w & fet g f ot Qe
AR 1 sadr Awgd Adr fraeft &
18747 20 a7 sl Y JHR e
foerft 3 1 & e wgar g f
w7 arer o vy avE § £ o X
a¥ fs Toffea wog@ wast foar <«
ar af Faw @ 7 @ e W
ay fewr § oy w5 T X wve-
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ot e vl ;. wmi wow
quate f o itz § g
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Rat drrar @ Wi afe oyl oc BT W
e W Ak O € o BTt Mt



290 Orul Answers

wh Qe gy At wmer ¢ fw
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weW WENW . 5T ST §
fir =9 TR Y A7 wTTE FAT T
Srar war g1 w9 ¥ ag § v oww
& ¥ wv ww § 99N v foar @
frengo ad v awa &

W} gON W TTAT : A TAT
gq% Qg |qAT §

v wgvew e & v g
o S 9 AT g

Y gww T 1 wEAW TR T4

7 wa FO 1 T AW W T
wRw ¥ awy §

oUW W wg faar @
A ES AW wFAT ABA T | W4
I FT W a7 AT 7 WL |

SHRI VASANT SATHE May I know
from the hon Minister whetker 1n res-
peot of agricultural labourers within
your junisdiction, 1n the umon Terri-
toty, there is equal wage for both
men and women employees? Second-
ly, what 18 the machinery for relating
the mmnimum wage to the increasing
prices 8o as to neutralise the rise in
price by having some linkage with the
index? 1Is thege any such system?
For three years you do not revise and
1n the meanfime prices go up, the real
minimum wage goes down. What are
you doing fo see that it 18 properly
Iinked”

SHRI R K KHADILKAR Iion
Meémbers will realise that at the time
of revision the attempt is to pee that
the proposal for revision reflects the
rise in brite. With all owr afferts it
15 not always possible to ensure a
mimmum wage or neéd-based tvage,
let us be clear about it In this field
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apart from the Government machinery.
I should like to state very frankly
that trade union leadership has com-
pletely and totally neglected the rural
areas.

ot aey i : ofrere Fa
Y mdl #§ e owEd & osoR aw
FATL AW ¥ QI AT GUOX § | WMWY
® AT ) K SrAAr Agar g
f& w1 w0 mid feww FR®
frfmgafr g es e @
FAT AT FAA § IAFT g AT §
ar aft W ag wEr WS OHAA
¥ oaw? ¥ 4y 5§ Faewad
2 29 A ¥ aradi 5 sAwmA
# A AL FAX? A THC IR
T w1 F@ Iy § A e
FTE AN I usd @ faerd
g &, I76T gaar ey § v g §
997 wifaw gasr Ag @ S g,
F fay e T sqEedr FT G
&? ag Aapa ANz qAAT TNE
af &1 wae wadr a w0 fagat
g & o o T ggwa g

SHRI R. K. KHADILKAR: As has
been already stated. the appropriate
Government under the Constituiion
and the law in the State Government.
Hon. members who are agitateg about
it should take it up with the State
Government regarding the oppression
or repression of the wworkers What
can we do from here?

oft gewy qi¥ : 3T ST ¥ AW
&1 war W aewre fedt wmA
)} qArt §, Y Iaer vy oy & el
Ign Nk gl N FaD afgy

ar T ¥
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SHRI VASANT SATHE: 1t is a con-
current subject. There is nothing to
bar the Centre from making legisla~
tion which will over-ride the States,

ot qewey womr ¢ o fa T
¥ gerer o feafy &, agi s ady vy
X & w3y fak fafom afsg
qfz 9T & a1 Rfaw Fre @ ¥ 7

it arweitfierr wat: agi dfaT e
arp v & faamw e g &
7 far 1 Ig @7 ITF TEw |
¥ ) A CF AEH A
feftm g, M@ r 7 T g v X
¢ faar wmr &

SHRI MANORANJAN HAZRA: May
I know how many States have adopted
the Minimum Wageg Act ang the m:ni-
mum and maximum rates in those
States?

MR. SPEAKER. This is about Union
Territories. You can give separate
notice of this question,

SHRI B. N. REDDY: Why is the
Central Government not able to en-
sure its implementation jn the Union
Territories. . ..

MR. SPEAKER: He 1s not being
called and he is forcing himselt on me!

SHRI MANORANJAN HAZRA- My
question has not been answered.

SHRI BALGOVIND VERMA We
have already stated that the Central
Government is only competent to
revise minimum wages in the case of
these places where the Central Gov-
ernment is the appropriate Govern-
ment. So far as the Statcs are con-
cerned, they are free tp revise their
minimum wages. We do not impose
anything upon them, They do it them-
selves. I have gol a long lst ag to
which States have revised their mini-
mum wages and which have not. I
can read it if the Chair permits.

MR. SPEAKER: Next question,
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Shortage ef Coal in Punjab

%354, SHRI ARVIND NETAM: Will
the Minister of STEEL AND MINES
be pleased to-state:

(a) whether Government are aware
that there is acute shortage of coal in
the Punjab State due to which indus-
trial production is suffering very bad-
ly; and

(b) if so, the steps Government pro-
pose to take in this regard in the near
future?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)
‘and (b). Complaints of shortage of
coal and coke have been received
from consumers in Punjab. The
-movement of coal to industries in
Punjab was affected -due to students’
agitations in Punjab and certain opera-
‘tional - difficulties at  Mughalsarai.
‘'There is improvement in both respects
and the Railways are taking action to
increase loading for all types of con-
sumbers.

As complaints of certain malprac-
tices were received, the Government of
Punjab have since undertaken screen-
ing to ensure that bona fide consum-
ers receive their reuuirements.

=t srefarg Aam © wEga wEEy,
& o ST =TT § {6 g & e,
C 1972 & mw v feaw wwaer R
7gY & =T frae i ®Y 7 & AT R
7% a9 g fF s gf v g, 9g 58 ag)
gy "ifgg @ ?
= A wi - 99E & owir
xr“maa' I SR ¥ B g AT
WEATC BRT B 1 ug LEAmTHe
AT g g A o o afew
5% forrad faet off 5 @@ «wl &y
CwmgeT qg frear @ 1 waRdE ¥
2820 LS—2.
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TR A W S T w9
Fga ® a9, S e 7 @y
¥ R wadt wASTAS A AEr g
fawr wr & 1 9% 150 wAEF F FF
& areda foa 7 fay § M ody a7
frrr s & 1 g @ AT R @&
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T ey @l ¥ g W owEasy &0
e FOT AT & FEAT HT qAA-
o § ArgAe fedwed sam g
3T WA R & waw fawwr ¥ St
B T a9 §, ﬁ#@fﬂﬂﬁ'ﬁﬁﬁﬁ?{
gt g 7 |

= gATw &f W AT
aw & & aer sga ger g afed
TS I AT FAT QY ST E | FET
Tz3T@ ¥ uSRww g o § F
AT 9 UIF  HYd § AT AT FT
HIH F7E G ATAT & | Figel FT A
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SHRI RAGHUNANDAN LAL BHA-
TIA: May I know whether the short-
fall of supply of coal to Punjab on
account of student agitation and trou-
ble at Mughalsarai will be made up:
soon by supply of rakes or any other
system’ es 2 rs ok

FES

SHRI SHAHNAWAZ KHAN:"If:we
or the Punjab Government feel that
there is urgent necessity to rush ‘coal,
special . rakes are generally provided
by the Rallways (Jomt Dzrectcyr-
Coalyyrss Tud af %
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oft wrwr oy WO HR oW
¥ aamar § fe domw AR A e
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WRITTEN ANSWERS TO QUESTIONS
Uganda Issue Raised In UN. by UK

*344 SHRI PILOO MODY Will the
Minister of EXTERNAL, AFFAIRS be
pleased to state

(a) whether the 1ssue of persons of
Indian origin 1n Uganda was recently
ralved at the UN meetings by the
United Kingdom,

(b) the stand which Government
took on this issue, and

(c) whether any effort has been
made by Government of India to In
fluence other countries against the
racial policy of Government of
Uganda?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) (a)
The UK Delegation proposed the in-
scription of an additional item emtifl-
ed “international implication of the
expulsion of the Agpian Community
from Uganda” on the Agenda of the
27th Session of the United Nations
General Assembly, While the propo-
sal was under consideration of the
General Commuttee, the Bntish repre-
sentative announced that the Govern-
ment of UK would nhot press for its
congjderation in view of certain imti.a-
tives taken meanwhile to improve the
conditions surrounding the departure
of Uganda Asians but would keep the
problem under close scrutiny and



37

would raise it again should that be-
come necessary, The proposal was
not debated in the General Assembly.

(b) In my address to U.N. General
Assembly on the 3rd of October. 1
referred to this matter urging the need
for a humanitarian approach, and for
the equitable treatment of the assefs
of the unfortunate people being expel
led, as well as to the evil of racial
discrimination which must be opposed
mn any form.

(¢) Yes, Sir. Our Prime Minster
addressed letters to several Heads of
State/Government in Africa inviting
their attention to the racial characler
of the Government of Uganda’s expul-
sion orders.

Expansion of E.SI. Scheme

'346, DR, RANEN SEN: Will the
Minister of LABOUR AND REHABI-
LITATION be pleased to state

(a) whether he stated that Govern-
ment are seriously considering exten-
sion of the Employees State Insurance
Scheme to a much larger section,

(b) if so, the mair points tnhereof;
and

(¢) when is it likely to be
mented?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) The question of ex-
tension of the Employees’ State In-
surance Scheme to a much larger sec-
tion of the population is under ec+-
sideration of a Committee on perspec-
tive planning.

(b) and {¢). The Committee is at
present engaged in formulating a nere.
pective plan for phased extension of
the Employees’ State Insurunce Scheme
to fresh sectors of employment, chiefly
covering smaller factories, snops, ¢cm-
mercial establishments. mires aud
plantations. The question of imple-
mentation will arise only after the
Committee's report has been received
and congidered.

imple-
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Alleged Reports of U.S. Bomb Abned
at India

*348. SHRI VAYALAR RAVI- Wi
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Government have nntic.
ed the reports in “The Rwing Sun”
dated the 27th October, 1972 under tae
caption “Was U.S, Bomb aimed at
India”; and

(b)Y if so, the react.an therelo?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH):
(a) Yes, Sir.

(b) Government have no evidence to
believe that the bomb which destroy.
ed the French Mission was actually
aimed at the Indian Mission.

wesro arenfieftet At et fvw avhe
T qwk ¥ feg wene

349. oft @o uRo quet :  Far
frly st ag oy N gu FW



39 Wnitien Answers

AT FTHIL TV el 1 frare A 9
T & graeg ¥ W AT 9¢ ghaEr
A ¥ far  aqempeateda e W
F1£ faeq ael 17 I & ol @T *
o frAR F @ E 7

fadq vt (waar v faz)
U

Prime Mimsters Advice to Pakistan
to come to terms with Bangladesh

352 SHRI BANAMALTY PAINAIK
Wil the Minister of EXTERNAL
AFFAIRS be pleased to stale

(a) whether the Primie Mimisier ha
asked the Pakistan (uine nnunt to
come {o term~ w h the Banglidech
Governnicnt to overcom: the oh«tid'e.,
In the way ot progre in the Sub
continent and

(b) if so, the reacticn of Pakisian
Government thereto?

TIHE MINISTCR OF I'X1FRNAL
AFFAIRS (SHRI SWARAN SINGI{)
(a) Government have repeatedly im-
pressed on the Pak.s'an Government
the necessity of recognising Bangla-
desh 1n order to expedite the norma-
Lisation of relations and establishment
of durable peace 1n the subcontinent

The Pakistan Government had indi-
cated that the question of recogn.tiom
of Bangladesh was under their serious
eonsideration

States’ Help to Rehahlitate Uganda
Asians

%355 SHRI G Y KRISHNAN
SHRIMATI BHARGAVI
THANKAPPAN

Will the Minister of LABOUR AND
REHABILITATION be pleased to
state
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(a) the names of the Indian Siates
which have come forward to help the
Central Government 11 connection with
the solving of the renclnlitation prob-
lem of original Indians comung from
Uganda, and

(b) the number of Inrians who have
come so far and the facilities extend-
ed to them by the States’

THE MINISTER OF LARWOUR AND
REHABILITATION S!I'RIR K KHA-
DILKAR) (a) the scheme ot rehahn-
hiatior for these perc.s 1 being
worked out in consuliation with the
States Iike Guyarat Punja> md Mabha-
rashtra to which the myjority of thece
repatri iles have gone

(b) Uplo 30th Noven brr 1472 78°%

per-ons have come¢ 1o India from

Wganda Passporiwisc  thelr break-

up 1s —
Indian . 4624
Uk . 2453
Uganda . . 555
Ken1a . 2
Tenzanta . . . I
Stateless ’ 200

The mmediate relizf a-cislance re-
quired by these repatriates on arrival
in ihe country has heen directly pro-
vided to them by the Government of
India

Setting up of a Steel Plant in Collabo-
ration with Japan

*356 SHRI SHYAMNANDAN
MISHRA Will the Minister of ETEEL
AND MINES be pleased 1o state

(a) whether there 1s any proposal
to get up a steel plant in India mn col-
laboration with Japan, and

(b) if so, the progress of the pro-
posal?
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« THE MINISTER OF STEEL AND
MINES (SHRI S. MOHAN KUMARA-
MANGALAM): (a) No, Sir.

(b) Does not arise,

Indo-Japan Relalions

#357, SHRI GIRIDIIAR GOMANGO.
SHRI P. M. MEHTA:

Will the Minister of EXTERNAL
AFFAIRS be pleased o state:

(a) whether after F'nance Minis
ter’s visit to Japan recently, the relo-
tions between the two couniries have
improved a lot, and

(b) 1if so,
Groups
Ind.a?

the number of Study
from Japan which visited

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAIL AFFAIRS
(SHRI SURENDRA PAL S!NGH)- (a)
Incha's relations with Jacan have
always been friendly and cordiul. ''he
Fmance Minister's visit provided an
opportunily for discussion on matters
of mutual interest and helped streng-
then the already exicing Iriendly re-
lations.

(b) A 22-mecrnuber Japanese delega-
tion representing various unjportant
industrial and busimess circdles in
Japan visited India in Novembes 1972
to explore nvestmeut possihil:ties
here, Another important Japanese
delegation led by Dr. Nagano is vi:ii~
ing Delhi irom 5th Dccember in order
to attend the 5th joint meeling of the
India-Japan  Business  Cooperation
Committees.

Chairman of Holding Company for
Steel)

*358. SHRI R. R. SINGH DEO; Will
the Minister of STEEL AND MINES
be pleased to state:

(a) whethey the attention of Gov-
ernment has been drawn fo a report
in the “March of the Nation” weekly
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dated the 5th August, 1972 regarding
thz Chairman of the Holding Compuny
for Steel; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STEEL AND
MINES (SHRI S. MOHAN KUMARA-
MANGALAM): (a) The reporf 1
question has come to the notice of
Government.

(b) Government do not share the
views espressed in the report.

Setting up of Permanent Indo-Swedish
Joint Commission

¥359 SHRI SHRIKISHAN MODI:
Si1Rl MADHUKAR:

Wil the Mnuster of EXTERNAL
AFFAIRS he pleased fo slate:

(a) whether a permaneni Tndn-Swe-
dish Joint Commission is being set up;

(b) if so, whether Foreign My .ter
of Swedrn has visited India, ~n!

(¢) the mam amns and olject~ of
the Commission?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGII/ (a)
ta (¢). During the visit of the Foreign
Minister ¢f Sweden to India 1 No-
vember, 1972, Letlers were exchanged
establishing an Indo-Swedish Jomt
Commussion in the e¢conomic, 1dus-
trial teehnical and scientific fields.
The Ietters embody the main aims
and objectives and copies thereof are
placed on the Table of the House.
Placed in Library. See. No. LT-3837/
72.]

Production of Heavy Melting Scrap

*360. SHRI S. A. MURUGANAN-
THAM: Will the Minister of STEEL
AND MINES be pleased to state:

(a) the estimated requirement of
heavy melting scrap;
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(b) whether this requirement is now
met by imports;

(c) whether Government have any
plan to produce heavy melting scrap
in the country; and

(d) if so, the broad outline thereoff

THE MINISTER OF STEEL AND
MINES (SHRI 8. MOHAN KUMARA-
MANGALAM): (a) On the basis of
the estimated production of ligquid
metal, the Working Group on Ferrous
Scrap counstituted by this Ministrv had
assessed the requirements of heavy
melting acrap as follows:—

1972-73 + 6-97 lakh tonnes
1973-74 7-82 lakh tonnes
1974~)5 8-65 lakh tonnes

(b) Requirements of heavy melting
scrap are met mainky from indigenous
sources, The current import policy
also provides for import of heavy
mejting scrap to the extent of 20 ver
cent of the requirements of actual
userg to supplement indigepous avail-
ability.

(c) and (d). Scrap is not specially
produced, but arises as a result of
various activities, and Government
are pursuing adoption of swtable
measures for its conservation, as well
as 1its efficient and economic ulilisa-
tion.

Indian Nationals Settled outside India

3392. SHRI MARTAND SINGH of
(Rewa): Will the Minister of EX-
TERNAL AFFAIRS be pleased to
state:

(a) the number of Indian nationzls
settled outside India, the categories of
occupation of such persons and the
reasons for their leaving India: and

(b) the mumber who have returned
to India durimg the Bagt six months
and the number of Stateless persons
and the steps taken YLy Govespment
regarding their futyre?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) amd (b). The required in-
formation is being collected, and
will be supplied as soon ag it
has been compiled. The Govern-
ment of India keeps in touch with the
problems of Indian nationals. The
Government provides normal consuiar
protection to Indian nationals settled
outside.
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Representation Regarding Grant of
Licences for Opening Petrol Pumps in
Gurdaspur District (Punjab)

3394, SHRI ISHWAR CHAUDHRY:
Will the Minister of DEFENCY. be
pleased to refer to the reply miven to
Unstarred Question No. 7494 on the
26th May, 1972 regarding the licences
for opening petrol pumps in Puniab
and state:

{a) whether any fresh representa-
tion has been received from the de-
pendents of the soliders killed to the
Indo-Pak war belonging to the Gurdas-
pur District (Punjab) for grant of
ficences to open petrol pumps i the
Gurdaspur District as the earlier offers
made 10 them are very inconvenient;
and

(b) if so, the action taken by Gov-
ernment thereon?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) Ves,
8ir.

(b) The Indian Qil Company have
been requested to provide more agen-
cies in the Northern Region ) that
the applicants could be resetiled 1n
their own States and the maiter is
under their consideration.

Regeployment of Staff of Chief Settle-
ment Commissioner

3305 SHRI HUKAM CHAND KACH-
WAI Wi the Mimster of LABOUR
AND REHABILITATION Le pleased
to state-

(a) whether the staff of the office of
the Chief Settlement Commissioner
were misled while nviting optiong in
the month of March, 1972 for redeploy-
ment through the Cettral (Surplus
Staff) Cellof the Depariment of Per-
sonnel or for staying back in the office
of the Chi¥ Settlement Commissioner
in-as-much ag they were given t6 un-
derstand that in a few weekg further
reduction wotuld also be carried out;

(b) whether no such reduction has
been carried out;

{¢) whether the above action of the
authorities has not adversely affected
the service interests of the senior em-
ployees who opted for redeployment
through the Cell under the fear of
further retrenchment in a few weeks;
and

(d) if so, the remediaj action pro-
posed to be taken now by the Depart-
ment of Rehabilitation?

THE MINISTER OF LABOUR AND
REHABILITATION (S8HRI R. K.
KHADILKAR). (a) No, 8ir. While
mnviting the options the entire position
wag placed before the staff. It was
left to each member of the staff to
decide whether he would like to be
surrendered to the Central (Surp'us
Staffy Cell for re-deployment imme-
diately or until his turn came in the
normal course,

(bYf The Internal Work Study Unit
is already carrying out its further
study of staff requirememnts ang it is
likely that some posts may bc recom-
mended for reduction 1n the near
future.

(c¢) and (d). No, Sir. Normally,
according to the Scheme for the re-
deployment of surplus stalf, persons
have to be surrendered in the reverse
order of their seniority in a giade On
rcepresentation by staft themselves.
however, a special relaxation was
made in the case of Settlement Orga-
nisation to effect reduction siriet'y in
accordance with the megular seniority
in different grades, while giving the
option to senior persons fo stay back
in the Orgamsgation for being sunren-
dered at a later stage. As such, the
question of the interest of the siaff
having been adversely .affected does
not arise.
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Construction of Tenementy for Officers

‘and Workmeyp by Administration of
Mazgaon Dock Limited, Bombay

-3396. SHRI VAYALAR RAVI: Will

*the Minister of DEFENCE be pleased

to -state:

< public undertakings and

CHARAN SHUKLA):

(a) whether the Admmlstmtmn of
Mazgaon Dock Limited, Bombay has
any scheme to construct tenements for

“its officers ang workmen;

(b) if so, the particulars thereof and
‘whether the company gives loan 10
Housing Co-operative Society formed
by officers and workmen at a higher
interest rate than charged by other
Government
of India; and '

(e) if so, the main features thereof
ang the reasons for charging a hlgher

* interest rate?

- - THE MINISTER OF STATE . (DEF-

ENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE
(a) No, Sir.

®

(b) and (c) Mazgaon Dock Limited -

gives loans to Housing Co-operative
.-Societies, floated by its workers, upto
20 per cent of the cost of the tene-
ments. In the case of officers
Company gives loans as under:—

(i) Upto Rs. 12,000 to officers of
the rank of Junior and Senior
Engineerg for construction of
tenements costing = around
Rs. 35,000; and

(ii) Upto Rs. 15,000 to officers of -

higher rank of construction
of "tenements costing around
Rs. 45,000.

To meet this financia]l commiiment,
the Company has to obtain loan from

the State Bank of India ang the rate

‘of interest being charged tp the indi-
viduals is the same as is being charg-
-ed by the Bank from the Company.

-
s
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" Central Board of Trustees.
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Office Building and Staff Quarte»ré for
E. P. F. O. at Trivandrum

3397. SHRI VAYALAR RAVI: Will

~ the Minister of LABOUR AND REHA-

BILITATION be pleased to refer to
the reply given to Unstarred Question
No, 1504 on the 30th March, 1972 re-
garding the construction of new office
building and staff quarters for the
E.P.F. employees at Trivendrum, and

_ state:

(a) the progress made in thls nmtter

" so far;

(b) whether the formalities regard-
ing the transaction of land for staft

- quarters have been unnecessarily de-

layed; and ¢

(c) if so, the reasons therefor and

.- the steps taken to expedite the matter?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
(a) to (c). The Provi-
dent Fund authorities have reported
as under:—

The propecsal for the constructlon
of a 5 storeyeq Office building in the
Regional Office premises at Trivendrum
was postponed, keeping in view the
action taken .for = the acquisition of
7% acres of land in Pattam Palace
area of Trivendrum for the construc-
tion of staff quarterss The local
Trustee of the Central Board of Trus-
tees (State Government representa-
tive) suggesteq that the Regional Office
building may also be consfructed on
the land under acquisition in Pattam
Palace area along with the staff
quarters. Besides, a proposal for the
opening of a sub-Regional, Office of
Kerala Region around Ernakulam or
Trichur is under consideration of the
The exact
requirement for office accommodation
and staff quarters at Trivandrum can-
not’ be worked out till the Central
Boarg of Trustees takes a decision for
the opening of a sub-office or other-

© wise.

There has been no delay on the part
of the Employees’ Provident Fund

Bl 4
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Orga usation regarding the completion
of formalities connected with the ac-
qu'sition of land for staflf quarters.
The Regional Provident Fund Com-
missioner, Kerala, has recently inti-
mated that the Land Acquisition
Collector has demanded necessary
fands for acquisition of land. The
required amount has beep remitted to
the Regional Prov:dent Fund Commis-
sioner on 17-11-1972.

China Clay in Kerala

3308 SHRI VAYALAR RAVL Will
the Mimster of STEEL AND MINES
be pleased to state:

(a) whether about 83 mullion tonnes
of China Clay has been found to be
available 1n the four District of Triven-
drum_ Qulon Ernakulam and Enna-
nore in Kerala, and

(b) if so, the steps taken for the
large scale commercial exploitation of
this Chma Clay?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)
and (b) A total reserve of 67.90 million
tonnes of china clay has been tenta-
tively estimated in Cannanore, Quilon,
Trivandrum and Kashikode IDistricts
of Kerala China clay is bemng rmned
in all the above mentioned districts
except Ernakulam. One lease for
china clay has also been recaently
granteq i1n Ernakulam district.

The Kerala State Planhing Board
recenily has set up Task Forces on
minerals and mining to formulate pro-
posals to mine economically workable
mineral deposits including china clay.

Demands of Technical Officers Agso-
clation, Dockyard Labour Union snd
Mazgaon Dock Clerical Staff Unlon

3399. SHRI VAYALAR RAVI: Wwill
the Minister of DEFENCE be pleased
to state:

(a) whether the Technical Oﬂic.eu
Association, Dockyard Labour Union
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and Mazgaon Dock Clerica) Staff Union
had submitted their respective charter
of demands in 1967,

(b) 1f so, whether these demands
have been settled amicably by bila-
teral ncgotiations; and

(¢) if so, the main [eatures thoreof
and 1f not the reasons thereto ang the
steps talen to redress the grievances
o the workers?

THE MINISTER OF STATE (DEY-
ENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE (SHRI VILYZA
CHARAN SHUKLA): (a) to (c) The
position 1s given below:

Technical Oficerg Association.

This 15 an Associalion of some OM-
vers of the Mazgaon Dock Lamited Its
correet name 15 “Shipyarg 'Technical
Staff Association”. No ‘charter of de-
mands’, as suth, was submitied by
this Association 1n 1967. ITowsaver, the
Association, had 1n September, 1967,
submitted a set of “proposals” in re~
gard to the terms ang conditions of
service of officers in  the company.
These rroposals which pertained main-
ly to change 1n designatioh, pay-scales,
leave, oier-lime compensation, gratui-
ty and Accident Insurance, eic. were
considaied by the Managemeni and
some of the ferms and conditions of
the «licers were revised ny the Board
of Directors of the Company with
effect {rom 1st October, 1968. Subse-
quently, a gratuity scheme was also
introduced and medical benefits for
the families of the Officers also were
sanctioned. In December, 1970 a
scheme for grant of loans to the offi-
cers 1n MDL for building/purchase of
houses or flats was also introduced.
The Dearness Allowance, which was
being granted to the Company officers
at the same rate as applicable to com-
parable categories of Central Govern-
ment servants was also increaseg by
Rs. 50 to Re. 75 per month.
depending on the basic pay, with effest
from 1st April, 1971,
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Dockyard Labour Union:

Tius union had submitted their
Charter of Demands in January, 1968
(and not in 1967). The demands
mainly relateg to revision of scales of
pay and allowanoes, Dedrness Allow-
ance, Leave Benefils ¢including paid
holidays), Provident Fund, Gratuity,
House Rent Allowance and medical
benefits, etc. As a result of bilateral
negotiations, a settlement was conclud-
ed by the Management with the Ution
on 16th January, 1969. The main
features of this settlement which wag
operative for a period of 5 years with
effect from 1st October, 1968 were:
(i) Extenston of the pay-scdles by one
increment; (i1) increase in the emplo~
yers’ contribution to the Provident
Fund; (i) additional paid holidey,
and (iv) improvements in certain other
fringe benefits. The earller settlement
having expireg in 1971, the Union has
dince submitted a “fresh Charter of
Demands, and these are under the con-
gideration of the management.

Mazgaon Dock Clerical Staft Union:

This Union submitted thejr Charter
of Demands in December, 1987. The
main demands related to upward revi-
sion of scalés of pay and allowances,
Dearness Allowance, Leave Traved
Concession, medical ang terminal
benefits, etc. Negotiatiofig were held
with the Unioh but no agreement
could be reached. The matter was
therefore reéferred to the Industnal
Tribunal for adjudicatioh om a joint
application from the Manageraent and
the Union. Submissions hofore  the
Industrial Tribunal by both the parties
were completed in August, 1972 and
the award is now awaited.

The Security Staff of MDL. which
used to be representeg by the Dockyard
Labour Unien earlier have since
changed their allegiance and joined
the Mazgaon Dock Clerical Staff Union.
The Union submitted a fresh Charter
of Demands pertaining to the Security
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Staff in April, 1972, demanding in-
grease in wages and 1mprovemeuts in
other service conditions of membars
Board of Truglees takes a decision for
of the Security Staff. Thess demsnds
are at present wunder the Manage-
ment's consideration,

Decision Re. Government Support of
Trade Union Movement

3400, DR. H. P. SHARMA: Wili the
Minister of LABOUR AND REHABI-
LITATION be pleased to state:

(a) whether Government’s attention
Bas been drawn to the speech made by
the President of the Indian National
Trade Union Congress at the conclud-
ing session of a iraining courss on
“Trade Unions and Development” or-
gamsed jointly by the Indian National
Trade Union Congress and the FAO,
on October 14, 1972 demanding imme-
diate decision by Government as to
which trade umion moverent it want-
ed 10 support and what line it wanfed
the trade unions to adopt to fulfil the
notion's socialist objective; and

(b) if so, what deeisitmy, it any, has
been taken by Government in this

regerd?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR)' () and (b). Yes Sir.
Government cannot obviously be par-
tial to any section of the trade union
movement in the country or prescribe
the lines which it should adept. Gov-
ernment 15, however, very anxious
that all the trade uniong funttion in a
manner conducive to gsod and stable
industrial pelations and greater pro-
duction and productivity in industry.

Dariba Copper Project

01 DR. H. P, SHARMA: Will the
Miniwter of STEEL AND MINES be
pleaseq to state;

{a) whether work of the Pariba
Copper Project has been taken in hand,
it 80, the progress made in this regard
so Yar, and
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(b) the cost, foreign exchanje con-
tent and other features of the project?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)
Yes Sir, the work on Dariba Copper
Project was *aven up in March, 1872,
Upto the end of October, 1972, the
mine developvent has progresscd by
abou! 300 metre level and the stripp-
ing work to increase the height and
width of the main adit and the drive
has progressed by about 1500 M3. In
the case of Concentrator Plant, the
civil works have progressed upto 87
per ceht. The progress on the fahrica-
tion and erection of steel structures is
about 70 per cent. In additioa, the
necessary facilities like power supply,
water supply, etc. have also been

arranged. The progress of work ls
ahead on scherdule.

(b) The total cost of the Project is
shout Rs. 118 lakhs. It is bemng im-
plementeq with Indian know-how and
no foreign exchange is involved. The
Project envisages the produciion of
100 tonnes off copper ore per day which
will be concentrated at site, and trams-
ported to Khetri. Copper Project for
smelling and refining. The Project is
gcheduled o go into production by
Octlober, 1978.

Appoiniment of Workers' Directors

3402. SHRI CHANDRA SHEKHAR
SINGH' Will the Minister of DEFENCE
he pleased to state:

(a) the mames of the underfakings
wnder hig eomtrol, where Workers’
Dirsctors have been appuinieq together
with the names of the individuals ap-
pointed so far as such; and

(b) by when Workers’ Directors will
be appointed in all the Public Uhder
takings under his comtrol ghd the
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names of such undertakings where
such experiment will be t:red fo begin
with?

THE MINISTER OF STATE (DEPF-
ENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA): (a) and (b). So
far as Defence undertakings are con-
cerned, it has been decideq to keep
them outside the purview of the
scheme of appointment of representa-
tives of workers on the Boards of
managemens$.

Basic information en Recoguised Trade
Unions

3403. SHRI CHANDRA SHEKHAR
SINGH: Will the Minister of LA-
BOUR AND REHABILITATION be
pleased to refer to the reply given te
part (c) of the Unstarred Question
No 720 on the 16th November, 1972
and state:

(a) thoee basie information on
membesship of the four recognised
Central Trade Union Organisaiions of
ali-India character, ss collected from
the records of the Registrars of Trade
Unions as on the 31st December, 1970,
and

(¢) whether a copy of the same
will be laid on the Table?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) and (b). The
basic information collected with re-
ference to the records of the
Registrars of Trade Unions as on 31st
December, 1970 was about the
membership of the trade union
organisations claiming to be of an—
all-India character and seeking re-
presentation on national tripartite
bodies, other than' the four recognised
Central Trade Union Organisations.
The information is as follows:
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Claimed Figures as could be
ascertamned from the
Name of the Organisation, records of Registrars
No. of Member- of Trade Unions.
Unions.  ship.
No. of Member-
Unions. ship.
1 2 3 4 5
1. Bharatiya Mazdoor Sangh. . . . 993  5,52,170 775 4:13,560
2. Centre of Indian ‘Trade Unjons. . . 1,852 8,80,690 1218  7,20,759
3. United I'rade Union Congress 48—Lcmn
Sarani, Calcutta. . . . 82 1,97,687 73 1,75,670
4. Labour Progressive Federation. . B 169  1,46,016 45 49,183
National Front of Indian Trade Unions, . 239  3,42,541 119 [76,823
6. Indian Federation of Independent Trade
Unions. . . . . . N 582  9,14,227 34 98,231
7. »Hind Mazdoor Panchayat . . . Claims not submutted.

ance

;,}w’l‘rade Unions.

4
hCuardmaung Commnttee of Indcpendent

Claims not submutted,

It'inay b2 made cl:ar that the membershup of these orgamsations has not verified in accord-

with the recognised verification procedure.

Workers' participation in Management
of Public Undertakings

3404. SHRI CHANDRA SHEKHAR
SINGH: Will the Minister of LABOUR
AND REHABILITATION be pleased
to state:

(a) the names of all the Public
Sector Undertakings where worker-
Directors have been appointed so far
on the Board of Management of the
Undertakings;

(b) the nameg of such persons who
are already serving on the Boards of
Management of the public under-
takings;

(c) the names of the public under-
takings where Government propose to
have Worker Directors and the stage
at which the matters rest in each such
undertakings; and

(d) the time by which worker-~
Directors will be appointed in all the

public underfakings and what will be
the criteria of selections therefor?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) None.

(b) Does not arise.

(c) A worker Director is to be
appomieqd in the Hindustan Antibiotics
Ltd., Pimpri. The management had
addressed the union for a panecl of
names. It has been reported that the
union carried out a poll on 18th Octo-
ber, 1972 for electing three-worker-
members for the panel but the result
of the election has not been announc-
ed, as one of the contestants has
challenged the election in a Court of
law.

(d) The scheme of appointment of
worker-Directors in public sector
undertakings is on a trial basis. As
such, the question of fixing time limit
for making such appointments has not
arisen,
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The crileria for selection of worker-
Directops is that the person should
haverattained the age of 25 ycars and
should have a minimum of five years
service in the undertaking and would
not attain the age of superannuation
during the terms of appointment as
Director.

Steps to increase Navy Strength

3405. SHURI K KODANDA RAMI
REDDY: Will the Minister of DE-
FENCE be pleased to state:

(a) whether there is an urgent need
to build up the Navy’s strength; and

(b)Y if so, the immediate steps the
Government are contemplating in that
direction?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) and
(b). The Government are conscious of
the need to build up the Navy's
sirength. A yprogramme lLas been
drawn up to induct new ships by
acclerating  and  expanding  indi-
genous consiruction of warships and
supplementing this by new acquisition
where feasible, Every attempt s
being made to develop and sirengthen
our Navy within the contraints of
financial resnurces and indigenous
capacity of warship construction,

Repatriates from Foreign Countries

3406. SHRI XK. KODANDA RAMI
REDDY: Will the Minister of 1.ABOUR
AND REHABILITATION be pleased
io state:

(a) the number of people of Indian
Oriz'n who have been sent back from
Ceylon, Uganda and other countries,

(b) the number of people each
State has accommodated; and

(c) the steps taken by the res-
pective State Govemments‘ and the
Centre to rehabilitate them?
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THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K
KHADILKAR):

(a'  Burma 1,96,518 persons
Sr1 Lauka 79,02§ peisons
Moramb que 2.300 perors
Uganda 4,660  persons
Nepal 2,000 Pperrorfs

(b) Statement-I is laid on the Table
of the House. (Placed in Library.
See No. LT-3938/72).

(c) Statement-II is laid on the
Table of the House. (Placed in
Li“rary, See No. LT-3938/72).

Mining Projects in Orisga

3407. SHRI K. KODANDA RAMI
RFDDY: Will the Minister of STEEL
AND MINES be pleused to state:

(a) the names of the three minding
projects that have recently been
siurled in Orissa; and

(b) the cost and the capacity of
earh project and the time by which
each of the abeve three projects are
expected to start production?

THF, MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)
and (b). The pames and the position
in respect of the three mining sche-
mes that are proposed to be taken up
in Orissa are as follows:

1. Sukhinda Nickel Deposit
Cuttack of Orissa:

in Distt,

The Centiral Government and the
State Government of Orissa have
agreed to set up a Corporation for the
development of Sukhinda Nickel De-
posit in District Cuttack, Orissa with
the former having 51 per cent shares
and latter having 49 per cent shares
in it. According 1o the feasibility
studies, the Nickel Extraction Plant
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is likely to have a capacity of pro-
ducing 4,800 tonnes of Nickel powder,
200 tonnes of cobalt powder and
17,000 tonnes of Ammonium Sulphate
fertilizer as bye-product per annum,
with an estimated cost of Rs. 32.4
crores. Firm estimates would be
available only after the Retailed Pro-
yect Report has been prepared.

2. Sargipalli Lead deposit in Distt.
Sundergarh, Orissa:

Hindustan Zinc Limited has been
entrusted with the preparation of
feasibility/project report for exploita-
tion of the Sargipalli Lead Deposit
including determination of the econo-
mics of setting up the gmelter. The
State Government will grant a mining
lcase to Hindustan Zinc Limited.
Eventually the intention 1s to set up
a company to be owned jointly by the
Central and Orissa Government for
the exploitation of the ores and ex-
traction of lead metal.

3. Malangtoli Iron Ore Deposit, Orissa:

National Minefal Development
Corporation has eommenced detailed
investigation on the Malangtoli Iron
Ore Deposit with a view to prepara-
tion of a Detailed Project Report for
mechanised production from the
mine.

Re-Investigating into occurrence of
Diamond at Ramdlakota

3408. SHRT K. KODANDA RAMI
REDDY: Will the Minister of STEEL
AND MINES be pleased to state
whether there is ax§ podaibility in the
near future about re-investigating and
re-exploring the diamond occurrence
-of Ramdlakota in Kurntol District of
Andhra Pradesh?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): Yes,
Sir. Geologica: Survey of Irdia have
recently been entrusted with the re-
view of the entire data, and plan a
detailed exploration programme of the
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diamondiferrous conglemerate layers
of the Ramdlakota and other areas of
Andhra Pradesh.

Discrimination against Indian Jews in
Israel

3409. SHRI EBRAHIM SULAIMAN
SAIT: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) the number of Indian Jews who
migrated to Israel during last three
years year-wise;

(b) whether Government are aware
that there is a lot of diserimination
against Indian Jews in Israel; and

(c) whether some of the Indian
Jews desire to come back to India and
if so, the reaction of Government in
this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) The figures are heing collected
and will be laid on the table of the
House.

(b) Some reports of discrimihation
have reached the Government of
India.

(c) Yes, Sir. There are some Indisn
Jews who desire to return to India
from Israel. There is no provisiom in
Indian law for the automatic restora-
tion of Indian citizenship once it has
been renounced. Such applications
are dealt with under the laws govern-
ing the acquisition of Indian citizen-
ship.

Agencies in foreign countries for
publicity of Government’s Politieal
and Industrial Activities

3410, SHRI BISHWANATH JHUN-
JHUNWALA: Will the Minister of
EXTERNAL AFPAIRS be pleased to
state:

(a) the names of private organisa-
tions which are handling Govern-
ment's publicity work both for politi-
cal and industrial activities in foreign
countries;
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(b) the names of Government agen-
cieg which are assisting Government
in foreign countries for such purposes;

.(c) the total amount of money in
foreign exchange that has been given
by Government to these organisations
separately during the last three
Yyears—year-wise; and

(d) the justification for thig practice
when Government have a Central
Information Service ol their own to
do such jobs?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) to (d). Information in this behalf
is being collecled and will be supplied
ag soon as it has been compiled.

Gelatine dynamite lying on barge

3411. SHRI S. C. BESRA:
SHRI D. B. CHANDRA
GOWDA.:

Will the Minister of DEFENCE be
pleased to siate:

(a) whether explosive gelatine
dynamite procured for the expansion
of Indian Navy was lying on a barge
of Karanja island near Bombay har-
bour for a long time;

(b) whether the explosive material
got damaged in transit; and

) if 50, the reasons therefor?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) to (o).
4,412 boxes Gelatine Dynamite were
imported by the contraetor for Dock-
vard ¥xpension Scheme, Bombay, in
mid September 1972. Out of theee,
840 boxes were found wet with Sea
water ingide the hold of the ship for
reasons not knmown. These 840 boxes
"were cleared from the Ship and kept
seggregated in a Naval Barge for
further disposal by destruction. This
step was necessary to allow the ship

for further unloading and loading of
general cargo in the Port of Bombay,
The damaged explosive was destroyed
at the request and expernse of the con-
tractor between 20th September 1672
and 7th October 1972. Government
are not concerned with the loss in-
volved in the import of the explosivas
and their disposal by burning, as the
Dynamite belonged to the contractor.

India’s proposal at TUnited Natioms
Ecomomic and Financial Committee

3412, SHRI P. GANGADEB:
SHRI SHRIKISHAN MODI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether India hag told the
United Nations Economic and Finan-
c1al Committee that unless the present
international trade and aid climate
which was one of apathy to develop-
ing countries was reversed, it was
difficult to achieve the goals of the
second development decade;

(b) if so, how many countries sup-
ported India’s views: and

(c) whether any decision in this re-
gard hag been taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) Yes, Sir. The Indian representa-
tive, 8hri Mulka Govinda Reddy,
aspeaking on October 6th 1972, in the
United Nations General Assembly’s
Second Committee, which deals with
economic and financial matters, stated
that “Unless the present international
trade and aid trends could be revers-
ed, there seemeq little hope of
achieving the goals of the Second
Development Decade...... ”,

(b) and (c). The debate on economic
and financial matters is still conti-
nuing in the Second Committee.
Various draft Resolutions have been
tabled on matters such as the third
sesgsion of UNCTAD, which was held
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recently in Chile, multllateral {rade

negotiations, etc.

India’s views on the subject have
generally found support amongst the
delegations of the developming coun-
tries.

Proposals to supply subsidized goods
to labour

3413. SHRI R. R. SINGH DEO: Will
the Minister of LABOUR AND RE-
HABILITATION be pleased to state:

ta) whether there are proposals to
supply subsidized goods to the labour;

(b) if so, the broad outlines there-
of; and

(c) the extent to which the labour
would get relief consequent upon
Guvernment's 1nitiative to supply sub-
sidized goods?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) There are no pro-
posals to supply subsidized goods to
labour.

(b) and (c). Do not arise.

Implementation of Payment of
Gratuity Act

3414. SHRI G. Y. KRISHNAN: Will
the Minister of LABOUR AND RE-
BABILITATION be pleased to state:

{a) whether the Payment of
Gratuity Act has been enacted but so
far no date has begen fixed by Gov-
ernment for its implementation; and

(b) if so, the reasong therefor?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) The Payment of
Gratuity Act, 1972 has been already
brought into force with efivet from
the 18th September, 1872,

(b) Does nct arise.
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Nationalisntion of Steel amg Alumi-
nium Trade

3415. KUMARI KAMLA KUMARI:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Government propose to
nationalise the entire trade of steel
and aluminium; and

(b) if noti, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)
and (b). The Government has no
intention at present to nationalise the
entire trade of steel and aluminium.

Unemployment among medical
graduates

3416. SIIRI P. M. MEHTA: Will the
Minister of LABOUR AND RE-
HARILITATION be pleased to state:

(a) whether Government are aware
of the large-scale unemplovment
among Medical Graduates in Rajas-
than, Bihar, Orissa and Ker..; and

(b) if so, the steps planned to
remove their unemployment?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. X.
KHADILKAR): (a) and (b). Reuoits
that some medical graduates havs not
found employment with Government
have been reccived. This is because
of reluctance on the part of doctors
to serve in the rural areas. State
Governmentg have been requested to
give incentives to encourage doctors
to go to rural areas. These include—
(i) provision of adequate living and
working accommodation; (ii) oppor-
tunities for refresher and advanced
training for those who serve in rural
areas; (iii) special allowance for ser-
vice in difficult areas; (iv) provision
of special developments like approach
road, water supply and electricity,
etc. Appointments on ad-hoc bhasis
have alsp been offered to candidates
to fill the available vacancies of Junior
Medical Officers under the Central
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Health Service in orgamisations like
Central Reserve Police, Assam Rifies,
Coal Mines Labour Welfare Fund,
ete. The response has not been good

Appoiniment of Personnel Officer in
Bharat Heavy Plates and Vessels
Limited

3417. SHRI P NARASIMHA RED-
DY: Will the Minmster of STEEL. AND
MINES be pleased to state

(a) whether Government of Andhra
Pradesh have made 4 request to ap-
point Personnel Officer in the Bharat
Heavy Plates ang Vessels TLimited,
Visakhapatnam from the State Govern-
ment cadre in consultation with the
State Government; ang

(b) if s0, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): ()
No sir

(b) Does not arise.

Thirty Crore Annual Loss in Khetri
Copper Project

3418. SHRI P M, MEHTA
SHRI P. GANGADEB:

Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Rs. 120 crores public
sector Hindustan Copper seems to be
foredoomed to lose about Rs 30 crores
annually on the Khetri project for
years to come and whether the main
reasons for this loss is faulty planning:

(b) whether according to Geelogical
experts, a reserve of five million tonnes
of ore has to be established to mine
one million tonnes annually, but so
far only about a million tonnes of
reserves have been established; and

2820 LS—3.

66

(¢) 1if 30, the stens being considered
hv the Mimstry to save the Industry
fromn heavy losses?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEI. AND MINES
(SHRI SHAHNAWAZ KHAN). (a)
There is no basis for assuruing that
Khetri Copper Projert will lose Rs. 30
crores annually,

(b) It is not corrvect tfo say that a
reserve of 5 million tonnes of ore has
to be established to minec one mllion
tonnes  annually. The total ore
reserveg so far proved in Khetri and
Kolihan mines are §9 million tonnes,
out of which rescrves of the order of
5.9 million tonnes have been blocked
out and developeg for actual mining
al present.

(¢) Does not arise,

Indian Technical know-how for
Foundry Forge Plant at Ranchi

3419. SHRI RAJDEO SINGH: Will
the Minister of STEEL. AND MINES
be pleased to state-

(a) whether a 6,000 ‘onnes Forge
Press has been commissi~ned at the
Foundry Forge Flant, Ranchi set up
with a cost of Rs 108 crore;

(b) whether in setting up the said
Plant, besides financial and technical
assistance from Czechoslovaka our
Engineers ton contributeq their know-
how; and

(¢y if so. the proportion thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)
Yes Sir. A 6000 tonnes press set up
at a cost of Rs. 6.40 croves has been
commissioned in the Foundry Forge
Plant of HEC,

(b) and (c). The press was set up
by M/s. Skodaexport of Czechoslovh-
kia. The know-how for setting up
the press was also supplied by them.
In the erection and commissioning of
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the press, however. HEC's engineers,
under the general direction and super-
Czechoslovakia experts
were closely associated

vision of the

Supply of Steel {0 Wagon Bullders

420 SHRI S R DAMANT Will the
Minister of STEEL AND MINES be
pleased to state the arrangements
made to ensure uninterrupted supply
of Steel to the wagon buulders?

THE MINISTER OF STATE IN THE
MINISTRY OF STFEL AND MiNES
(SHRI SIHAIINAWAZ KHAN): Due
consideration i given hy the Steel
Priority Committce to the duly spon-
sored wagon
builders
the availability ang the other compet-

recquirements of the
after takmg into account,
Imports are

ing pmonity  demands

clearcd and arranged to the extent
possihle of these requirerr-=ts which

cannot be met from domestic supply

Scheduled Caste and Scheduleq Tribes
Employees in Indian Rureau of Mines

3421. SIIRT A S KASTURE: Will
the Min ster of STEEL, AND MINES
be pleased to state.

(a) the staff strength cotegory-wise
in the Indisn Bureau of Mines as cn
the 1st January 1072 and the number
of emplovees belonging {o Scheduled
Castes/Tribes;

(b) whether the reservation quota
for Scheduvleq Castes and Scheduled
Tribes has been maintained, i# not, the
reasons therefor; and
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(c) the specific steps (Government
propose to take to fulfil the shortfall?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) A
statement giving the information is
laid on the Table of the House.

(b) and (c). Shortfall in respect of
posts reserved for Class I and Class II
categorieg is due t» non-availability of
suitable candidates belonging to Sche-
duled Castes/Tribes even after open
These posts will he
re-notified to Union Public Service
Commission for selection of Scheduled
Castes/Scheduleq  Tribes candidates

advertisement,

In regard to the ('lass III and Class
IV posts, reserveq vacancies, they are
notifieq to the local Employment Ex-
change as well as to the Pre<ident De-
pressed Cla-s Leaguc, Bombay and to
the local Associations of Scheduled
Castes anq S heduleg Tribes. In the
event of the Employmient Exchange not
hen g 1n 1 psitinn to make available
sufficient number of cand-dates, these
pusts are also advertised,

Ag regard, the clags IV posts reserv-
ed for Scheduleg Castes/Tribes almost
all of them have been filled up. In the
Class III posts. despite these efforts
the Scheduled Castes ang Scheduled
Tribes candidates for the posts requir-
ing technical and scientific qualifica-
tions are not available. Efforts will
continue to he made to recruit Sche-
duled Castes and Schedulad Tribes
candidates against these posts by car-
rying forward the reservation, wher-
ever required according to standing
Government instructions on the sub-
ject. !
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STATEMENT
S.No.  Category of posts Filledup Of the filled how How many carry for-
posts as many ward vacanciesre ser-
on ved for S/C, §,T are
1-1-1972 SC ST available on date.
SC. S/T.
1 Class I. . 87 4 1 n 4
2 Class II, . 39 3 l
3 Class IT. (Non-gazetted) . 3 ..
4. Class III. . . 469 59 19 29 1
§. Class IV. . . . 180 £1] 9 .. 2%

*Since joined after 1.1 1972,

Transfer of Office Bearers of Unions
of Defence Department

3422 SHRI MAHADEEPAK SINGH
SHAKYA: Will the Minmster of DE-
FENCE be pleased 1o state whether
there are standing instructions in the
Defence Department that the Office-
bearers of recognised Unions and
Associations should be treated to be
protected workmen and should not be
transferieg till their term expires?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): In accord-
anre with the nstructions issued by
the Ministry of Defence, transfers of
important office bearers of recognised
unions/associations are normally to
be avoided during their current terms
of office as office bearers.

Such transfers can  however be
ordered if they are necessary in the
public indevest.

UK Formula for Dumping British
Asians Expelled from Uganda on
India

3423 SHRI PILOO MODI.
SHRI BANAMALI PATNAIK:

Will the Mimster of EXTERNAL
AFFAIRS be pleased to state:

(a) whether th: Uwmted Kingdom
has worked ou* a formuls by which
« large number of Pritish Asians ex-
pelled from {Jganda will be dumped
on India;

(b) the particulais of the formula
evolved; and

(¢) whether this formula has since
been received by Government; if so,
their reaction in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRT SURENDRA PAL SINGH): (a)
to (c). Government of India have
agreeq that the UK Passport holders
expelled from Uganda whcse entry
into UK for permanent settlement has
been do:umented by the UK Govern-
ment could come to India on tempo
rary visas.
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‘Jehad Cry’ raised by Pakistan against
India

.. 3424, SHRI S. C. BESRA: Will the

Minister of EXTERNAL AFFAIRS be

pleased to state:

(a) whether Government’s atten-
tion has been drawn to the ‘Jehad
cry’ being raised in' Pakistan against
India; and

(b) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AF-
FAIRS (SHRI SURENDRA PAL
SINGH): (a) and (b). Government
have seen press reports of some iso-
lated statements by opposition Pakis-
tani leaders calling for ‘Jehad’ against
India. Government have, however,
also noted public statements by offi-
cial Pakistan spokesman reiterating
the resolve of the Pakistan Govern-
ment to adhere to the letter and spirit
of the Simla Agreement.

Bureau of Public Enterprises Scheme
for Recognition of Trade Union

3425. DR. RANEN SEN: Will the
Minister of LABOUR AND REHABI-
LITATION be pleased to state:

(a) whether the Bureau of Public
Enterprises hag come up with a Trade
; Union recognition scheme;

(b) if so, the sailent features there-
of; and

(c) the reaction of Government
thereto?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K
KHADILKAR): (a) No, Sir.

(b) and (c¢). Do not arise.
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Production of High Speed Fighters

3427. SHRI C. K. JAFEER SHAR-
IEF: Will the Minister of DEFENCE
be pleased to state:

(a) whether our aircraft designefs
are in a position to produce high speed
fighters; and

(b) if so, the main features there-
of?
% :

THE MINISTER -OF STATE IN THE
MINISTRY OF DEFENCE (DEFENCE
PRODUCTION) (SHRI VIDYA
CHARAN SHUKLA): (a) Hindustan
Aeronauticg Limited have developed
the Supersonic fighter aircraft HF-24.
This aircraft is now wunder produc-
tion. Consideration is also being
given to the possibility of designing a
new fighter aircraft for meeting the
future requirements of Airforce.

(b) It is not in public interest to
furnish this information.

Manganese Poisoning of Workers in
Manganese Industry

3428. SHRI B. S. BHAURA: Will the
Minister . of LABOUR AND REHABI-
LITATION be pleased to state:

(a) whether the attention of Gov-
ernment have been drawn' to the state-
ment made by Shri D. R. Zaidi, Dir-
ector Industrial Texicology Research

ll
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Centre that 10,000,000 workers en-
gaged in manganese industry in India
face serious disability due to manga-
nese poisoning; and

(b) if so, the steps Government
have taken to protect the lives of
these workers?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K
KHADILKAR): (a) No.

(b) Does not arise.

Manufacture of a new improved
version of MIG-21

3429. SHRI BANAMALI PATNAIK:
Will the Minister of DEFENCE . be
pleased to state:

(a) whether it is proposed to manu-
facture a new improved version of
MIG-21;

(b) if so, the salient features there-
of; and

(¢) the time by which it is likely
to come up?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DEFENCE
PRODUCTION) (SHRI VIDYA CHA-
RAN SHUKLA): (a) Yes, Sir.

(b) It is not in' public interest to
disclose the information.

(¢) The delivery of the aircraft is
expected to commence during 1972-73,

Bonus to Indusirial Employees of
Government Departments

3430. SHRI Y. ESWARA REDDY:
SHRI R. V. BADE:

Will the Minister of LABOUR AND
REHABILITATION be pleased to
‘state the reasons for not extending
the benefit of minimum borus to the
industrial workers under the Govern-
ment of India like Railways, Posts and
Telegraphs; Defence ang Civil Avia-
tion?
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THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): The minimum bonus
is a part of the scheme of profit
sharing bonus embodied in the Pay-
ment of Bonus Act, 1965. The rea-
sons for excluding the employees of
the Departmental Government under-
takings are as follows:—

(a) Such undertakings function for
promoting the interests of the com-
munity in general. The profits, if any
get merged in the revenue which is
again used for the promotion of pro-
jects necessary for improvement of
the country. The price charged by
such undertakings can include an
element of monopoly profit which is
in' the nature of indirect tax. It may
equally involve an element of sub-
sidy.

(b) The salary structure of their
employees is the same as for other
Central Government employees, and
service conditions and pay structure
etc. are governed by the recommen-
dations of the various Pay Commis-
sions set up by Government from time
to time.

Scheme for Mineral Exploration in
Fifth Plan

3451. SHRI Y. ESWARA REDDY:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether any scheme has been
drawn up for intensifying mineral
exploration during the Fifth Plan;

(5) if so, the features thereof; and

(c) the estimated cost of the sche-
me? E

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI' SHAHNAWAZ KHAN): (a)
fo (¢). Fifth Plan of the Geological
Survey of India for mineral explora-
tion is urnder yreparation. It is a
little early to indicate tWe quantum of
work and the expenditure likely to
be incurred during Fifth Plan by the
Geological Survey of India.

v 4
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Mineral Exploration in Aundhra
Pradesh by G.S.I

3432, SHRI Y. ESWARA REDDY:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Geological Survey of
India has drawn up detailed program-
me for ranineral exploration in Andhra
Pradesh in the mext five years; and

(b) 1f so, the main features thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SITAHNAWAZ KHAN) (a)
and (b). A programme for mineial
exploration in Andhra Pradesh has
been drawn up Ly the Geological
Survey of India in continnation of the
exploration that 15 already in  pro-
gress. This programme includes 1in
vestigation of base meials, limestone,
baiytes, asbestos and clay in the
Cuddapah basin  m  Rayalascema,
Andhra and Telanganu districls, die-
mond in  Anantapui, Kurnool and
Krishnu districts, and bauxite, gia-
pte and wolframite in Visakhapat-
nam, East Godavari and Khammam
districts.

Production of High Carbon Steel

3433. SHR1 ARVIND NETAM. Will
the Minister of STEEL AND MINES
be pleased 1o state-

(a) the estimated demand fo: the

high carbon steel in the country,

(b) the production of the same in
the country at present; and

(c) the steps Government propose
to take to increase the production
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) to
(c). The information will be collect-
ed and placed ov the Table of the
House
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Effect on manufacture of Steel Drums
due to restrictiong on import of Steel

Sheets
3434. SHRI GIRIDHAR GOMAN-
GO:
SHRI RAMSHEKHAR PRA-
SAD SINGH:

Will the Mwmuster of STEEL AND
MINES be pleased to state:

(a) whether Government have de-
cided to wmport steel sheets on a res-
ticted scale to save foreign exchange,
and

(b) whethet the manulactuie and
ust ol steel diums will be discouraged
by the decision of Government to im-
pose restrictions on amport of steel
~heets?

THE MINISTER OF STATE IN THE
MINISTRY Or STEEL AND MINES
(SHRI SHAHNAWAZ KHAN)- (a)
and (b) TImport of varlous catego-
rics of steel i1s regulated i accord-
ance with the provisiong contained in
the lmport Trade Control Policy 1In
terms of the cunient policy import of
sheets 1s peimissible. There 18 no
rroposal at present to change the
existing pirovisions 1 this 1egard The
question of any restriction, and con-
sequential discouragement, does not
arise

Hlowever, to eftect economy in the
use of sheets and to minimise imports
10 the extent possible the Mimisiry of
Petroleum and Chemicals in forinu-
fating a Scheme for arranging pro-
gressively the supply of Bitumen m
Bulk instead of Drums made out ot
24 G stee] sheets.

Indo-U.S. relations
3485. SHRI GIRIDHAR GOMAN-
GO:
SHRI RAMSHEKHAR PRA-
SAD SINGH:

Wil the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Premdent Nixon's Elec-
tion for a second term has shown a
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trend of restoration of normal rela-
tions between the United States and
India; and

«(b) whether U.S.A. has shown any
such signg of goodwill?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AF-
FAIRS (SIHRI SURENDRA PAL
SINGH): (a) and (b). President
Nixon’s re-election for a second term
need not be co-related with the
trends towards restoration of pormal
retations between the USA and India.
Government hope that the elations
wilt be normalised and stirengthened
on the basis of recognition o1 the new
1calities of the situation in the sub-
continent and on the basis of equality,
reciprocity and mutuai respect.

Updating Crimunal Legislation

3438. SHRI GIRIDHAR GOMAN-
GO:
SHR] V. MAYAVAN:

Wili the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether U.N, team has urged
thc countites for updating of criminal
legislation; and

(b) 1if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER I[N THE
MINISTRY OF EXTERNAIL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) The question of crime in gencral
has been concidered by the Uniled
Nations Commission for Social Deve-
lopment as well ag by other bodics
such ag the Advisory Commiulee of
Experts on the Prevention of Crime
and the Treatment of Offenders, which
held its last session in New York in
July, 1971.

At its 50th sessmion, the United Na-
tions Economic and Social Council
cstablished the Committee on Crime
Prevention and Control. This Com-
mittee held its first session m May,

1872, during which 1t stiessed that
crime prevention was inscparable
irom broader social and economic de-
velopment. The Comnuttee noted that
the stundaid minimum rules for the
ireatment of prisoners needed fairly
constant updating and adjustment to
circumstances in various changing
societies, The Committee pointed out
the need for reform of criminal jus-
tice systems and decided to set up a
Working Group to study this subject
along with several others.

(b) India is represented both in the
Commussion for Social Development
as well as on the Committe for Ciime
Preveniion and Control. The Indian
contribution to the delibrations in
these bodies has been substantial,
‘the specific quesiton of reform of
criminal justice systems is stilf buing
stuched by the UN. Conclusions rea-
chied so far have been taken inio ac-
«ount by the Government of India,
which believes that the UN is under-
taking a useful exercise by involving
itself with this question.

Burma Repatriates

3437. SHRI SHRIKISHAN MODI-
SHRI ISHWAR CHAU-
DHARY"

Will the Mnister of LABOUR AND
REHABILITATION be pleased to
state:

(a) whether more than 1,896,000 per-

ons of Indian origin have reached
India from Burma so far;
(b) 1{ so0, whethe: <ome nmore are

likely to come; and

{¢y the amount speni by Govern-
nunt for their rehabilitation?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R K.
IKHADILKAR) (a) Yes, Sir.

(1) Yes, Sir.

(¢) Rs 1,062.64 lakhs us loan and
Rs. 22749 lakhs as Grants have been
sanctioned upto 30th November, 1972
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Under-utilisation of Steel eapacity

3438. SHRI SHRIKISHAN MODIL
SHRI P. M. MEHTA:

Will the Minister of STEEL. AND
MINES be pleaseq to state:

(a) whether an offiical study has
been shown that under-utilisation of
capacity of steel 18 high; and

(b) if so, the extent thereof and the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KXHAN): (a)
and (b). No speafic official study as
such hag been made 1n regard to
under-utihization of cupacity of the
integrated steel plants. Government,
however, review the production per-
formance of the steel plants contin-
uously. During the months April—
October, 1972, the utilisation oi capa-
city in terms of ingot steel has rang-
ed from 81.1 per ceni. at TISCO and
80 per cent. at Bhilai to 40.6 per cent
at IISCO, the average utilization be-
ing 65.5 per cent.

Shortage of coke oven gas resulting
from unsatisfactory working of the
coke oven buatleries cuntinued to be a
consiraint on production in the plants
of Hindustan Steel though there has
been a gradual improvemeni in this
regard, particularly at Bhilai. The
principal constraint on production in
the Rourkela Steel Plant wus creuted
by the restrictions and failures in the
supply of power. Adverse industrial
relations continued to be the princi-
pal constraint in the Durgapur Steel
Plant, D.V.C. power restrictions, gas
shortage ang equipment {roubles were
the other main reasons for shortfalls
in production.

The lower production in 1ISCO was
mainly due to the deterioration in the
condition of plant and equipment re-
sulting from inadequacy of replace-
ment, repair and maintenance pro-
grammes.
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At TISCO production was affested
mainly on account of shortage of coke
and fuel o1l and frequent power res-
irictions.

However, the aggregate production
of saleable steel {rom the five main
producers during the period April
—~October, 1972 exceeded the produc-
tion in the corresponding period of
1971-72. Further | improvement is
expected 1n the coming months

U.N. High Commus.ioner for refugees
assurance to rehabilitate Uganda
Asians

3439. SHRI SHRIKISHAN MODI:
SHRI P. M. MEHTA:

Will the Minister of LABOUR AND
REHABILITATION be pleased to
state,

(a) whether the UN. High Com-
mussioner for refugees has assured help
to rehabilitate the Stateless Asians
thiown out of Uganda if so, the
number of such persons;

(b) whether India is in touch with

UN. 1n this regard; and
(¢) how many countries have
offered their help to rehabilitate

them, and whether India has algo
sought help from UN. in settling
these Uganda Asians?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) to (c). The
United Nations High Commissioner
tor Refugecs, in co-operation with
the International Committee of the
Red Cross and the Inter-Govern-
mental Committee for European
Migration, evacuated persons of Asjan
origin of undetermined national status
(Stateless) from Uganda and placed
them in some countries in Europe.
United Nations High Commisgsioner
for Refugees is consulting seweral
countries for their permanent gettle-
ment,



g1 Writlten Answers AGRAHAYANA 16, 1894 (S4KA) Written Answers  §2

Qut of an estimated total of about
10,750 persons of undetermined
national status in Uganda some 7400
were offered permanent settlemen!
by various  countries, mceluding
India, and the balance of about 3350
persons are in tiransit camps In
various countries.

We have drawn the atlention of the

U.N. to the humamtarian aspect of
the problem and are of the view that
the persons concerned should be

free to decide where to go for perma-
nent  settlement.

Bonus to workers in Commercial,
Municipal and Financial Undertakings

3440 SHR!I S. A MURUGANAN-
THAM: Will the Minister of LABOUR
AND REHABILITATION be pleased
to state:

(a) whether the Chairman of the
Bonus Review Commitiee has made a
reference to the coverage of Bonus
Act to the Umon Labour Minmistry in
respect  of workers engaged in com-
mercial and municipal undertakings
and in some financial
like Reserve Bank of India;

(b) whether the Chairman has
made this reference against the ex-
pressed wishes of somc membres of
the Review Committee;

(c) whether these members have
raised serious objections to the Chair-
man’s action in this rcéspect; and

(d) whether this has led to a
serious crisis in the Commitiee, if so,
the manner in which Government
propuse to solve the crisis?

THE MINISTER OF LABOUR AND

REHABILITATION (SHRI R. K.
KHADILKAR): (a) Yes, Sir.
{b) and (c). A communication has

been received from one of the
members of the Bonus Review Com-
mittee expressing disagreement with
the Chairman’s action,

(d) The Government are not aware
of any such crisis.

institutions
.

strike in ENSO Refinery, Bombay
3441. SHR1 S A, MURUGANAN-
THAM: Will the Minister of LABOUR

AND REHABILITATION be pleased
to stale;

(#) wheth¢1  workers of the ESSO
O11 TRefinery «t Bombay have gone
on swrike protesting against the sus-

penston of two  emplovees by the
Refinely management;
(b) whether employees of  other

ol firms in Bombay are hkely to go
on  strike to sympathise with the
stizking ESSO employees; and

(e) if so,
taken

whether the Centrc has
any »teps to resolve the strike?

THE MINISTER OF 1.ABOUR AND

REUABILITATION (SHRI1 R. K.
KHADILKAR,) - (a) to fc). The
matter fall  essentially in the State

sphere, ,

Missing Indians from train carrying
expelled Uganda Asians from
Kumpala to Mombasa

3442. SHRI D B CHANDRA
GOWDA:

SHRI VARKEY GEORGE:

Wil the Mmister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government's
tion  bas been diawn
item  m the
the 18th

atten-
to the news-
‘Times of India’ dated
November, 1972 that 20
Indian  nationals, hoth men and
wometl, arce reported ‘missing’  from
a4 speeial  train carrying  expelled
Uganda Asians from Kampala to
Mombasa, and

(by i1 <o the reason of
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) Government have scen a news
item datelined Mombasa (Kenya)
lo this effert in the Times of India of
10th November, 1972, The correeil posi-
tion is that all Indians who le#t

Govern-
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Uganda by we special train which
left Kampala on Tth Novernber, 1972,
arrived at Mombasa and no Indian
" was missing. Officials of the Indian
High Commission in Kampala who
travelled in the train from Kampala
to the border at Tororo made specific
enquiries but received no complaints
about any Indian nationals missing
from the train. When the train
reached Nairobi from Tororo, our
High Commission officials also met
the repatriates and made enquiries
about their welfare from compart-
ment to compartment without re-
ceiving any such complaints of miss-
ing Indian. At Mombasa also "there
was no complaint made in this regard
to the Assistant Commissioner who
met the repatriates on arrival.

(b) When our High Commission
in Nairobi heard about the story of
missing Indians circulated and at-
tributed to Indian Commission
sources in the press, an immediate
denial was issued which was carried
by the “Daily Nation” of Nairobi
dated 10th November, 1972 under the
title “High Commission denies re-
ports of missing Indians”. Our Assis-
tant Commissioner in Mombasa,
Shri B. R. Sharma, had made no
statement about any missing Indian
national.

Allotment of Steel for Pavilions at
Asia 2 Fair

3443. SHRI K. P, UNNIKRISHNAN:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) the quantity of steel allotted
for various pavilions in the Asia ’72
Fair;

(b) whether there have been large
scale coraplaints about the distribu-
tion policy; and

have
steel

(¢c) whether Government
found ouf cases of misuse of
meant for the Fair?
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THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)
and (c). Information is being col-
lected and will be laid on the Table
of the House.

(b) No, Sir. - = g

Air Force Recruiting Office in Kerala

3444. SHRI K. P. UNNIKRISHNAN:
Will the Minister of DEFENCE be
pleased to state:

(a) whether a bigger percentage
of applicants in Bangalore Air Force
Recruitment Office are from Kerala;

(b) whether the Indian Air Force
will consider the case of locating a
recruiting office in Kerala; and

(c) if so, the main features thereof?

THE MINISTER OF DEFENCE

(SHRI JAGJIVAN RAM): (a) Yes,
Sir.
(b) and (e). The  Recruiting

Centres are not established State-
wise. The Recruiting Centres are
established according to thz adminis-
trative convenience and econcmy.
The Recruiting Officer tours various
places within the Zone and also con-
ducis recruitment locality. The va-
cancies are allotted to each Recruit-
ing Centre on population basis.

Disturbances by Workers in Ordnance
factory, Shahjahanpur

3445. SHRI JITENDRA PRASAD:
Will the Minister of DEFENCE be
pleased to state:

(a) whether during the last three

years, there have been a large
number of disturbances by the
workers in the Ordnance: Clothing
Factory, Shahjahanpur; if so the

number and the causes of such dis-
turbances;
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.. (b) the loss of manpowers due to
such disturbances and the figures in
Rupees; =97 warse

(¢) how many of these disturb-
ances have been reported by either
letters or Telegrams to the Govern-
ment and what enquiries have taken
place as a result of such-intimations

and what were the findings of the
enquiries; and
,(c\i) the steps Government have

taken to minimise such disturbances?

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VIDYA CHARAN SHUKLA): (a)
There were 7 incidents during the
last'j:hvr«ee years, the details/causes of
which are given below:—

1969—2 incidents

(i) on 24th July 1969 due io two
factions of werkers developing
differences leading to violence. Thé
reasons for differences were not
connected with the working of the
factory.

(ii) on Tth November, 1969 De-
cause of a worker who created dis-
‘turbance by indulging in acts sub-
versive of indiscipline.

1970—4 incidents

(1) “on 22nd April - 1970  because
of differences between employees
of ‘the factory and a canteen ven-
dor. .

(2) 27th April 1970 because of a
dispute between some factory em-
ployees and canteen vendors and
the employees assembled near the
Factory Office and demonstrated.

(3) on 1%th Octoer 1970 because
of scuffle between a factory worker
and a canteen vendor.

(4) on 12th Nowember 1970 be-

- cause of altercation between factory
doctor and another officer when
staff and workmen took sides and
created - disturbance.

‘work in the month of October,

1971—1 incident because of a
group of workers demanding holi-
day ‘on 2nd November 1971 on
account of some local festival and
the Works Committee not being
able to agree to such a demand. A
crowd gathered which created dis-
turbance, They dispersed when the
position was explained suitably.

(b) No financial loss was involved

as the situation was brought wunder
control witheut loss of time.
(¢) In five cases the matter was

reported to the Government. Boards/.
Courts of Enquiries were conducted
and suitable action taken against the
delinquents wherever necessary.

(d) A Labour Officer is posted in
each shift specifically to look after
the grievances of the workers. He
is also required to be present in the
canteen during lunch hour. Steps
were taken to ensure that canteen
working improves.

The management also has consul-
tations and discussions at the levels
of and with Works Committee,
Fourth Level JCM and with recog-
nised Unions/Associations to iron out
problems as and when they arise.

\
X

Non' utilisation of services of tailors of
Ordnance clothing factory,
Shahjahanpur

3446. SHRI JITENDRA PRASAD:
Will the Minister of DEFENCE be
pleased to state:

(a) whether
nance Clothing Factory,
pur,

the Tailors of Ord-
Shahjahan-
Civil Wing were not given any
1972;
and

(b) if so, what was the loss to Gov-
ernment on this account?

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN  THE
MINISTRY OF DEFENCE. (SHRI
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VIDYA CHARAN SHUKLA): (a)
No, Sir. They were fully engaged on
production of clothing
Services.

(b) Does not arise.

Utilisation of welfare funds of Ord-
nance clothing factory, Shahjahanpur

3447. SHRI JITENDRA PRASAD:
Will the Minister of DEFENCE be
pleased to state the amount of the
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Welfare Fund available for the Ilast
three years at the Ordnance .. Cloth-
ing Factory, Shahjahanpur and the
number of persons who have been
given medicines from this Fund
and the amount of money spent on
such individuals?

THE MINISTER OF STATE (DE-
FENCE ' PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VIDYA CHARAN SHUKLA):
mation for the last three' years is as
follows:

Amountof No. of Total
Welfare persons amount af
Year Fund given money
available  money advanced
‘ from the
Welfare
Fund for
medicines
Rs. Rs.,
3
1969 9:997° 95 NIL NIL
1970 8,530° 95 I 50
1971 " ‘ i 223041729 2 229

Purchase of Mirage planes by Pak

3448. SHRI RAM BHAGAT PAS-
WAN: Will the Minister of DE-
FENCE Dbe pleased to state:

(a) whether Pakistan army has
strengthened its Air Force by adding
a number of Mirage planes purchased
recently; and

(b) if so,
steps proposed?

THE -MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) Gov-
ernment are aware of the progress of
procurement by Pakistan or’ Mirage
planes from France.

(b) This has been taken
account whlie planning our
preparea’ness.

the counter-balancing

into
defence

.
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Opening of an industry in Blhar for
disabled ex-servicemen of Bihar

3451. KUMAR!I KAMLA KUMARI:
Will the Minister of DEFENCE be
pleased to state:

(4) the number of disabled Ex-
servicemen (up to the age group of
40) from Defence services who are
irom Bihar; and

(b) whether Government is con-
sidering the opening of an industry
for these disabled personnels’ em-
ployment?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) As
the information appears to be re-
quired in regard to the total number
of ex-servicemen (upto the age group
of 40) belonging to Bihar who have
been disabled till now, and not with
regard to only those who have been
disabled in action/operations, the same
i not readily available. Time and
labour 1nvolved in collecting the in-
formation, which does not relate to
a particular period, will not com-
mansurate with the results likely to
bhe achieved.

(b) In view of (a),
does not arise.

the question

Lawlessness in Rourkela Steel Plant

3452, SHRI ARJUN SETHI: Will
the Minister of STEEL AND MINES
be pleased to state:

(a) whether there has been an in-
crease in lawlessness and indiscipline
in the Rourkela Steel Plant in the
recent months; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)
No, Sir.

(b) Does not arise,
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Grievance, of Burma repatriates

3454 SHRI SUKHDEO PRASAD
VERMA: Will the Minister of
LABOUR AND REHABILITATION:
be pleased to state:

(a) whether the All India Burma
Displaced Persons Association has
2sked Government to take concrete
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steps to amliorate the lot of Indians
who were repatriated from Burma
n 1964; and

(b) if so, the reaction of Govern-
ment in regard thereto?

THE MINISTER OF LABOUR
AND REHABILITATION (SHRTY
R K KHADILKAR): (a) and (b)
Recently, the Deputy Minister of
Labour and Rechabilitation 1naugurat-
ed the third All India Conference of
Burma Displaced Persons Associ-
ation at New Delhi on 11th Novem-
ber, 1972 A copy of the Address
proposed to be delivered by the Chair-
man of the Reception Committee was
received A Statement giving a gist
of the points contained in the
Addiess and the various measures
adopted hv the Goivernment of India
for affordmg relief and rehabilita-
tion assistance to repatriates from
Rurma is laid on the Table of the
House [Placed in Library See No
[.T 3939/721

Strike by dock workers of Visakha-

patnam
3455 SHRI SUKHDEO PRASAD
VERMA Will the Minister of

LABOUR AND REHABILITATION
be pleased to state-

(a) whether dock workers of Visa-
khapatnam Port went on strike on
the 8th November 1972; and

(b) if so, the main demands of
the workers and Government's re-
action thereon?

THE MINISTER OF LABOUR
AND REHABILITATION (SHRI
R K KHADILKAR)- (a) Yes, Sir.

(b) The main demand related to
the immediate re-constitution of the
Visakhapatnam Dock Labour Board.
Government is processing action to
re-constitute the Board at an early
date,
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Expansion of Durgapur alloy steel
plant for production of seamless
AL tubes

3456. SHRI SAMAR GUHA: Will
the Minister of STEEL AND MINES
be pleased to state:

(a) whether he said in a state-
ment that expansion of Durgapur
Alloy Steel Plant for production of
seamless tubes has been taken on
technological and economic grounds;

(b) whether the A.S.P. Executive
Association, in a memorandum sub-
mitted to the Government expressed
different expert opinion;

(c) if so, whether Government
would arrange a seminar between
the technological experts of Central
Government and the steel experts of
Durgapur A.S.P. to thrash out the
issue; whether expansion of A.S.P.
for production of seamless tubes
will be technologically and eco.aomi-
cally more effective and profitable or
production of stainless steel; con-
ceding the demand for Salem Plant
will be more desirable; and

(d) if so, the steps proposed; and
if not, the reasons therefor?

THE MINISTER OF STEEL AND
MINES (SHRI S. MOHAN KUMA-
RAMANGALAM): :(a) The state-
ment was to the effect that the pro-
duct mix for the scheme of expan-
sion of the Durgapur Alloy Steel

Plant, which included seamless
tubes, was decided on overall tech-
nological -and economic consider-
ations; :

(b) A memorandum has been re-
ceived from the Alloy Steel Execu-
‘ Association  indication < why
. they consider expansion of stainless
steel capacity essential;

(c¢) and (d). No, Sir; however, it

. is' proposed to re-examine the whole

~ question of the product mix for the
expa?usion of the Alloy Steel Plant.

implementation of national objective
of Self-reliance in Defence Require-
ments

3457. SHRI P. NARASIMHA
REDDY:
SHRI BHOGENDRA JHA:

Will the Minister 0f DEFENCE be
pleased to state:

National
been
De-

(a) to what extent our
objective of self-reliance has
implemented in regard to our
fence requirements; and

(b) what steps are proposed for
achieving this objective?

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VIDYA CHARAN SHUKLA): (a)
We have achieved - self-reliance ' in
respect of small arms, light artillery
weapons and their ammunition. In-
digenous capacity is also being pro-

_gressively established in the country

in respect of field and medium artil-
lery requirements which are replac-
ing our existing equipments in this
range. Our armoured regiments are
being equipped with indigenously
produced Vijayanta Tanks. For the
Navy, we are producing Leander
Class Frigates and for the Air Force,
Maruts, Mig 21s and Alouettes, The
requirements of the Defence Services
for communication equipment and
radars are also being met largely by
production within the country. But
in certain areas, imports of equip-
ment or weaponry are still neces-
sary either due to the urgency of a
situation or because the requirements
are too sophisticated and beyond the
existing indigenous design and deve-
lopment capability or involve too
costly an indigenisation effort.

(b) The Department of Defence
Production assisted by the Depart-
ment of Defence Supplies have for-
mulated a comprehensive production
plan. This plan is revised annually
on the basis of the ‘Roll-on’ con-
cept taking into account the changing
requirements  of the Services. The
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production of weapon: and other de-
fence equipment is, however, a con-
tinuously evolving process in  view
of the rapid advances in defence
technology and the development ol
more powerful and sophisticated
equipment in other countries Seli-
reliance in defence requirements
can, therefore, be expressed in rela-
tive terms only.

Missions of African countrics in India
and vice versa

3468 SHRIMATI BHARGAVI
THANKAPPAN- Will the Minister
of EXTERNAL AFFAIRS be pleascd
to state-

(a) the names of African countries
having Missions in India; and

(b) the status of Indian diplomatic
Missions in African countrigs, coun-
try-wise”

THE DEPUTY MINISTER IN TUE
MINISTRY OF EXTERNAIL AFFAIRS
(SHR1 SURENDRA PAL SINGH).
(a) and (b). A statement 1~ laid on
the Table of the House |[Placed
Library See No. LT-3940/72)]

Indo-U A R, relations

3459, SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister
of EXTERNAL AFFAIRS be pleased
to state:

(a) the steps taken or atiempts
made by Government of India and
U.AR to soften their relations which
were hardened during the last Indo-
Pak war; and

(b) whether there is any hope of
normalisation of relations between
India and U AR. in the near future?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
SHRI SURENDRA PAL SINGH):
ta) and (b). Our relations with the
Government of the Arab Republic of
Egypt continue to be close and
friendly and have not been affected
by the recent Indo-Pakistan war,
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Moemorandum from Kerala M.Pg for
Supply of Steel to the State

3460, SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister of
STEEL AND MINES bne pleased to
state

(a) whether Government have 1e-
ceived any memorandum/letters from
Memberg of Parliament from Kerala
in the month of September this year
demanding adequate supply of steel
1o the State of Kerala, and

() if so, the gist th~reof and the
aclion taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SIIRT SHAHNAWAZ KHAN): (a)
No such communications appear to
have been received in the Ministry in
September, 1972.

(b) Does not arise, However, under
the present distribution system there
15 no Statewise allocation. Despaiches
oy steel from the main producers are
regulated by the Steel Priormity Comn-
mittec, after taking into accoung the
end use for which steel 1s required,
the availability and competing de-
mands.

Exploitation of mineral resources ia
Kerala by G.S.I

3461, SHRIMATI BHARGAVI THAN-
KAPPAN: Will the Minister of STEEL
AND MINES be pleased to state:

(a) the names and the approximate
quantity of the non-ferrnus metals
available in Kerala;

(b) the outcome of the activities of
the Geological Survey of India and the
acrial survey of minerals and the
follow-up action, if taken;

(c) whether Government have apny
definite programme to exploit the rich
mineral wealth of the State; and

(d) if so, the main features thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)
Bauxite is the only non-ferrous ore so
far located in Kerala. Thgs reserves
of bauxite with 40 per cent and above
alumina content estimated so far are
1.8 million tonnes in Kambla area,
Cannanore  district, 1.68¢ million
tonnes in different parts of Quilon and
Trivandrum districts, and 3.18 nillion
tonnes approximately in Block I of the
five blocks in Nileswar area, Canna-
nore districl. Further work 1g being
continued in Nileswar area and final
reserves will be estimated after com-
pletion of the investigation

{b) As a result of geological surveys
carried so far, besides bauxiice, 44 mil-
lion tonnes of iron ore m Korhikcde
distri~t, 1.90 million tonnes of cement
grade limestors 1n Palghat  district,
4] million tonneg ol glass sand in Al
leppy district, 67.90 milliona tonnes of
China Clay in Cannanore, Quilon, Tri-
vandrum and Kozhikode districts:
Sizeable deposits of lnneshell 1n
Alleppy district and small rescerves of
graphite in different parts of Kerala
have been estimated. Morz than fifty
per cent area of the State has been
covered by geological mapping. No
aerial survey has so far beea caried
out in Kerala State.

(¢) and (d). In Kerilqg, scveral
minerals are mined namely, chinaclay
limeshell, sand, siliea sand, ilmemfe,
rutile, silimanite, monarite; fireclay
and ball clay. The major industries
based on mneral resources of Kerala
are the units manufacturmg Titamum
white, rare earth compounds, cement,
glass ceramic, caleium carbide ete.

The Kerulu State Planning Board has
recently constituteq Task Forces on
minerals and mining to formulate pro-
posals tp exploit economically wark-
able deposits during the Fifth and
subsequent plan periods. ‘I'be recom-
mendations of the Task Forces are
awaited,

2820 L.S—4.

Ten Year Steel Development Plan

3462. SHRI BIRENDER SINGH RAO:
SHRI MUKHTIAR SINGH
MALIK;

Will the Minister of STEEL
MINES be pleased to state:

AND

(a) whether Government have any
proposal under consideration for 10
year Steel Development Plan for pro-
per growth of engineering industry;

(b) if so. the main fratires of the
proposal; and

(c) the time by which the proposal
will be finalised?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) to
(c). As stated on 10th August, 1u72,
in reply to Starred Question No. 187,
u Task Force un Iron and Steel hos
been constituted by the Planning Com-
mission {2 formulate proposals for the
Steel Development Programme for the
Fiith Plan, keeping in view the broad
perspective of Iron ang Steel Industry
n relation to the likely levels of de-
mand, capacity and production cover-
g the Sixth and Seventh plans.

The Task Force 1s now expected leo
submit ts report within two mmths

Charging of Higher Price for Goods by
Re-Roling Mills

3464. SIIR1 PRABODH CHANDRA-
Will the Mmmster of STEEL AND
MINES be pleased to state

(a) whether he 1s awate that cer-
tam  Re-Roling mulls have 1istalled
their own electric furnaces and apart
trom getling the ingots from Govern-
ment, they buy scrap from the market
and charge much higher price even {nr
the goods manuflaclured from the raw
materials supplied by Government by
passing them as goods wmanuflactured
irond their own raw matenals;

(b) wheéther out of 90 per cent pro-
duce from the Government raw mate-
rial which they are supposed to give
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on permitg issueq by the Department,
they get some of these allotments re-
jected by the PWD or the Elecinioity
Boards and sell these to the public at
much higher price; and

(¢) if so, the action Government

have taken to stop thus?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ XHAN;- (a)
Supply of billets to re-rolling millls
and distribution and prices of the re-
rolled products produced therefrom
are regulaled by the Bilict Re-rollers
Committe2. In other words, prices of
the producis of the Ubillel re-
rollers produced out of billets and
fixed by Billet Re-rollers Committee,
The Billet Re-rollers is also required
to make available furnished steel pro-
ducts equivalent to the biltels receiv-
ed by him. Charging of higher prices
for the goods manufactured ocut of
raw materials supplied at regulatad
price does not arise.

(b) Government have no informa-
tion about rejection of allotments by
P.W.D.’s or the Electricily Boards.

(¢) In view of (b) above, this does
fhot ariss. However, Regionasl offices
of the Iron and Steel Controller have
been set up, apart from other func-
tions, to keep a watch on the working
of billet re-rollers generally and the
proper utilisation of the billets allot-
ted to them.

Arrest ang Release of Officers of
Bhilai Steel Plant

3464. SHRI JAGANNATH MISHRA:
Will th> Mmister of STEEL AND
MINES bLe pleased to siate:

(a) whether some officers, held res-
ponsible for bungling ipn Bhila1 Steel
Plant were first arrested and later on
released and the caseg withdrawn from
courts fur no apparent »easons; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTHY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): .(a)
No, Sir.

(b) Does not arise,

DECEMBER 7, 1972
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Expenditure on Rehabilitation of
Refugees from Different
Countries

3465 SHRI B. K. DASCITOWDHURY:

SHRI P. M. MEHTA:

Will the M nister of LABOUR AND
REHABILITATION be pleaseg {o state
the amounis spent on the care of re-
patriates from Uganda and other coun-
tries upto 30th June, 19727

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R, K. KHA-

DILKAR)- The requisite nformation
18 given below:- -
Name of 'Ir» country Amount

(Re. 11 lakhs)

Buima 1280 61
Sri Lanka 546:53
Mozambiyue 2781
Uganda Nil
Other Countries—The nformation 1

b: n, esliec ed and willbelaid on 1he
Talle of the Sahha,

Arrest of Indians by Philippine
Immigration Agents for Alleged
Lending Money at Exorbitant
Rates

3466 SHRI B. K. DASCHOWDHURY:
SHRI E. V. VIKHE PATIL;

Will the Mimister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government are aware
of the arrest of 10 Indian nationals
accused of engaging in a business to
lend money at exorbitant rates to
Manila publiz market vendors by
Philippine Immigration agenis on the
10th November, 1972; and

(b) if so, the facts thereof and the
reaction of Government thereto?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Yes, Sir,

(b) Ten Indian nationals were ar-
rested by the Immigration Authorities
of the Government of the Philippines
on charges of illegal money-lending at
exorbitant rales. The Indian Embas-
sy in Manila interceded with the Ph-
lippines Government and all the ten
Indian nationals have since becn re-
leased. At present there are no Indian
nationals under detentior: by the Phi-
lippines Immigration Authorities.

Lock-out in HM.T,, Bangalore

3467. SHRI B. K. DASCHOWDSIURY:
Will the Minister of LABOUR AND
REHABILITATION be pleased to
statle:

(a) whether due to the outbreak of
wviolence between twg rival unions in-
side the factory, the management of
the Hindustan Machine Tools, Banga-
lore hag declared lock-out in the
month of November, 1972; and

(b) it so, tre main points thereof
ang the steps taken by Government
in setiling the issue right?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) and (b). The
matter falls in the State sphere. Ac-
cording to available informaticn, the
management declared 5 lock-out from
November 10, 1872 following incidents
of alleged intimidation, assault etc. by
a group of employees. The State Gov-
ernment is seized of the matter.

Plan Prepared by Department of
Defence Supplies to Produce
Sophisticated Weapons

3468. SHRI R. S. PANDEY: Will the
Minister of DEFENCE be pleased to
state:

(a) whether a plan to produce
sophisticated weapons has been pre-
pared by the Department of Defence
Supplies;

(b) if so, the main features thereof;
and

(c) the steps taken so far on that
plan?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VIDYA CHARAN SHUKLA): (a) te
(¢). It is part of the Defence develop-
ment effort to produce sophisticated
weapons indigenously Department
of Defence Production luoks alter indi-
genisation in the Government seclor
while Department of Defence Supplies
locates indigenous sources in a general
way. There is a Roll-on-Plan which
rolls for 5 years at a time.

Subject to limitation of funds, efforts
are made to include as many priority
projects concerning sophisticated wea-
pons ag possible in the Roll-on-Plans
Under this Plan a few sophisticated
weapons have already been produc-
tionised. There is however a constant
efiort to indigenise as much as possi-
ble,

Scheme to modernise Indian Air Force

3469. SHRI R. S. PANDEY: Wwill
the Minister of DEFENCE be pleased
to state:

(a) whether Government bave work-
ed out a scheme to modernise the
Indian Air Force;

(b) if so, the salient features there-
of; and

(¢) the steps taken so far to imple-
ment the steps contempiated in the
scheme?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) to (c).
Modernisation of the Indian Air Force
is a continuing process, the ageing air-
craft and equipments being replaced
according to a Rolling Plan. Our own
aeronautics industry 1s being geared
to this end, thus reducing the depen-
dence on ggreign sourceg progressive-
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Uniform DA to Sugar Mill Workers

3470 SHRI $SARJQO PANDPEY WwWill
the Mimster of LABOUR AND REHA-
BILITATION be pleaged to state

(a) whether the workers of the
Sugar Mills an Yitar ,Pradesh would
get DA at the rate of Re. 750 for
unskilled workers and Rs 855 for
other categores,

(h) 1f so, whethar Governrpent would
see to 1t that the sugar rull workers
in other States get the same DA as
iz Uttar Pradesh 1n case they are
drawing less, and

(c) the average wage of an unskilled
sugar mill workers in the country?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R KX
KHADILKAR) (a) The Second
Sugar Wage Board made 1ecommenda-
tions nter-alia on the question of
DA payable {0 the workers and the
rrcommendations are operative for a
perind of five yecars from 1-11 1969
Information regarding the actual

mount thiat is being paid by Sugar
Mills 1n Uttar Pradesh is not avail-
able

(b) The re ommendations of the
Wage Boarq apply to sugar millg in
other States also

(¢) The Wage Board hal fived fiom
1-11-1969 a mimmum wage ranging
from Rs 13758 to Rs 161 5% per month
for the unsk lleq workers with provi-
s on for adjustments according to the
movement oL the cost of hiving index

fagie % afasdl T ey vt
gaatq
3171 s AeT T fa;  wAT
T wdt a7 9 A o o fr
(%) TnARq & afer 7w
g Wiy &Ry ¥ qfeard o wear
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Retired Officers in Indian
abroad

3473. SHR1 SHANKAR DAYAL
SINGH: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

Missions

(a) the number of retired officers in

Indian Embassies and High Commis-
sions abroad at présent;

(b) their names and places where
posted with length of service; and

(c) the extent to which their number
has increased during the last three
years?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
to (c¢). The information is being col-
lected and will be placed on the Table
of the House.

Criteria for recognition of Trade
Unions in Public Sector Undertakings

3474. SHRY C. K. CHANDRAPPAN.
Will the Minister of LABOUR AND
REHABILITATION be pleased to state:

(a) the criteria by which the Trade
Unions are recognised by the manage-
ments in Public Sector undertakings;

(b) whether the management of
H.M.T., Bangalore recently had to
negatiate and settle the labour trouble
with the representatives of “Unrecog-
nised Union”; and

(c) if zo, the main points thereof?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a). Except in such
States where recognition of trade
unions iz govermed by legislation,
unions in the public sector under-
takings, like these in the private gector,
are recognhised in accordance with the
Criteria for the Recognition of Unions
appended to the Code of Discipline.

(b) Yes, Sir.

(¢) The main points on which under-
standing was reached between the
management and the unions were
that: —

(i) issues of common interest affec-
ting the majority of employees
could be discussed with all the
registered unions in addition to
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the recognmsed union 1n the
mterest of peace and produc-
tion,

{11) The uprecogmsed umons under-
took not to resort to strike in
future without first exhausting
constitutional avenues avail-
able for settlement of indus-
tnal disputes, abide by the
Code of Discipline and eschew
violence, and

(1) The management agreed (a) to
vacate the suspension orders
served on nine employees in-
volved n acts of indicipline
and (b) refer the question of
wages, for the period of lock-
out, to adjudication

Control on Coal

3475 SHRI C K CHANDRAPPAN
Wil the Mmmster of STEEL AND
MINES be pleased to stale

(a) whether Government are think-
mg of rexmposmg control on coal,

(b) if so, the particulars thereof, and

(¢) whether at some places the
domestic coke ‘was mnot avallable 1n
sufficient quantity?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) (a) and
(b) There 18 no contral on distribution
of non coking coal at present In the
gontext of complaints regarding short-
age of coal arising out of transport
difficulties, Government are conswaer-
INg varlous measures {0 improve wagon
availability, including the suggestion
for the remmposition of dsiribution
control

(¢) Some ingtances of shortage of
soft coke at certann places have come
to notice and have been brought to the
notice of the Railways faor stepping up
supplies However, production of soft
soke at present 18 quite adequate

DECEMBER 7, 1872
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Allocation made for Research and
Development of Defence Plan

3476 SHRI BHOGENDRA JHA Wil
the Minister of DEFENCE be pleased
to state

(a) the allocation made for Research
and Development in the three year
Defence Plan,

(b) how much of this allotted money
has been spent gg far, and

(c) the results achieved?

THE MINISTER OI STATE DEF-
ENCE PRODUCTION IN THF MINIS-
TRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) (a) The amount
provaded in th= Roll on Defence Plan
tor Rescarch and Divilopment 1s as
under —

116 09 crores

1969-74 Rs

1970-75 « Rs 136 77 crores

Subsequent Roll-on Plans have not

yet been approved by Government.
(b) The amounts allocated and spent

during the years 1969-70, 1970-71 and

1971-72 are indicated below —

(Rs crores)

Amount  Amount
allocated spent
L 3
1969-70 14 31 14 54
1970-71 18 81 17 60
1971-72 22 17 21 34
TOTAL 55 29 53 48

——— ——

(0) The tempo of research and de-
velopment activity has been steadlly
siepped up and a large number of new
items of weapons and equipment bave
been developed indigenously for the
Armed Forces and are under produc-
tion Consfderable work has also been
done for development of suitable indi~
genous substitutes for Imported ma-
terials/propellants/components requie-
ed for Defence needs A large num-
ber of problems relating to physio-
logical and psychological aspects of the
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Armed Forces have also been investi-
gated and solutions found. All these
efforts have helped m bringing about
a very large measure of scif-sufficiency
in the production of Defence equip-
ment. The achievements of the Or-
ganisation are reflected in the Annual
Reports of the Ministry of Defence
presented to Parliament every year.

Mines and Engineering wuniis under
Foreign Control

3477. SHRI BHOGENDRA JHA:
WwWill the Minisier of STEEL AND
MINES be pleased to state:

(a) the number of mnes and en-
gineering units at present under
foreign ownership or management; and

(b) their total capital and annual
profits?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) and
(b). Information is being collected and
will be laid on the Table of the House,

Restructuring of Coal Mines in Jharia
Coalfields of Bihar taken over by
Government

3478. SHRI BHOGENDRA JHA:
Will the Minister of STEEL AND
MINES be pleased {o state:

(a) whether there is any proposal 1or
restructuring the 214 coking coal mines
in the Jharia coalfields of Bihar taken
over last year with a view to achieve
additional production of coking coal by
regrouping them; and

(b) if so, the particulars thereabout?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHR1 SHAHNAWAZ KHAN): (a) and
(b). Bharat Coking Coal Limited have
concluded an agreement with M/s.
Kopex, a Polish firm to render expert
service to Bharai Coking Coal and to
collaborate in the preparation of a
feasibility report for ihe reconstruc-
tion of the nationalised coking coal
mines. Preliminary studies in this
regard are in progress.
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Information in regard to main
features/particulars thercof will be-
come avallable after the feasibility

report is preparecd,

Celebration of Rememberance Day for
Indians who laid down their lives in
the Wars of 1962, 1965 and 1971

3479. SHRI NAWAL KISHORE
SHARMA: Will the Minister of DE-
FENCE be pleased to state:

(a) whether Rememberance Day at
the War Cemetry, Delhi Cantonmenti
was celebrated recently in the memory
of those who laid their lives in World
Wars 1 and II;

(b) whether wreaths were laid on
behalf of various foreign Govern-
ments;

(c) whether no such Remembrance
Day is celebrated for the Indians who
laid down their lives during 1962, 1965
and 1971 Wars respectively with China
and Pakistun; if so, the reasons there-
for; and

(d) whether Government are con-
sidering to celebrate such remembr-
ance days in their memory; if so, the
main features thereof?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) Re-
membrance Day fur.ction was
organised, as usual, by the British
High Commission in India at War
Graves Cemetery, Delhi Cantonment
at 11 AM, on 12th November, 1972.

(b) Yes, Sir

(c) and (d). A ceremony to pay
homage to the memory of those who
laid down their lives in the defence of
India since Independence was held at
930 AM. on the 26th January, 1972
at the Amar Jawan Jyoti memorial
under the arch of India Gate. The
ceremony comprised laying of a
wreath by the Prime Minister, an
Inter-Service Guard of Honour and
observance of two minutes, silence. A
similar ceremony ig prorosed to be
held on the 26th January, 1973.
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Status of EP.F. Organisation

3483. SHRI RAMAVATAR
SHASTRI:

SHRI BHOLA MANJHI:

Will the Minister of LABOUR AND
REHABILITATION be pleased to
state:

(a) whether E.P.F. Organisation is
an gutonomous fody under the
administrative control of the Ministry
of Labour and Rehabilitation;

(b) whether it ig included in the
category of Public Sector Organisa-
tion run under the guidance of the
Central Government; and

(c) if not, the status of the organi-
sations and which other organisations
are included in that category?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) The Employees’
Provident Fund Organisation is a
statutory body set up under the
Employees’ Provident Funds and
Family Pension Fund Act, 1952,
Under the Act, the Employees’ Pro-
vident Fund and the Family Pension
Fund vest in and are administered by
the Central Board of Trustees.

(b) The Employees’ Provident Fund
Organisatijon is not one of the Central
Government Industrial and Com-
mercial Undertakings within the pur-
view of the Bureau of Public
Enterprises.
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(¢) The status of the Organisation
is as indicated in (a) above. It can
be compared with such other Organi-
sationg as do not fall under the cate-
gory of Public Sector Organisations/
Corporations but have been set up
undey gaparate Acts of Parliament for
specified purposes.

Payment of surplus charges as bonus
to employees of E.P.F. Organisation

3484. SHRI RAMAVATAR
SHASTRI:

SHRI BHOLA MANJHI:

Will the Minister of LABOUR AND
REHABILITATION e pleased to
state:

(a) whether administration and in-
spection charges are collected by the
Employees’ Provident Fund Organisa-
tion from the un-exempted and Ex-
empted establishments respectively;

(b) if so, the total surplus amount
available as on the 31st March, 1972;

and

(c) whether this surplus is not in
the nature of returns for the services
rendered by the employees of the
organisation, if so, should they not be
paid bonus out of the surplus fund
available?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) Yes.

(b) The Provident Fund Authotities
have reported that the Income and
Expenditure Account and the Balance
sheet of the Employces Provident
Fund Organisation indicating the posi-
tion of assets and liabilities of the
Organisation including the surplus on
administration account as on 31st
March 1972 have not been compiled
and. audited. Information regarding
sur~lus on administration account as
on 81st March 1972 is accordingly not
available.
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(c) The surplus on administration
account arises out of the difference
between income and expenditure of
the Organisation relating to adminis-
tration of the Fund and is not in the
nature of returns for services
rendered by the employees of the
Organisation. In the matter  of pay
and allowances, the employees of the
Employees' Provident Fund Organisa-
tion have been treated at par with the
Central Government employees of
corresponding categories. No bonus
1s payable to the employees of the
Organisation.

Membership of Bhartiva Mazdoor
Sangh
3485. SHRI NARENDRA SINGH:

SHRI HUKAM CHAND
KACHWALI:

Will the Minister of LABOUR AND
REHABILITATION be pleased to state
the membership of “Bhartiya Mazdoor
Sangh” on all-India basis, as assessed
by Government?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): According to the re-
cords of the Registrarg of Trade
Unions, the membership of the
Bhartiyva Mazdoor Sangh was 4,183,560
as on the 31st December 1970. The
membership hag not been verified by
Government in accordance with the
recognised verification procedure.
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Amendment of Bombay Industrial
Relations Act

3488. SHRI P. M. MEHTA" Will the
Minister of LABOUR AND RE-
HABILITATION be pleased to state

(a) whether on the advice of the
Centre, the Gujarat Government has
agreed to consider the issue of amend-
ing the Bombay Industrial Relations
Act on the procedure for verification
of representative trade unions;

(b) if so, when the final decision is
likely to be taken by Gujarat Govern~
ment; and

(c¢) whether thig question was dis-
cussed by the Union Minister with the
Labour and Chief Minister of the
Gujarat State; if so, the outcome of
the discusgion?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) Yes, Sir.

(b) The final decision rests with the
Gujarat Government.

(e) Yes. The Government of
Gujarat is to reconsider the Bill in
the light of the discussions held.

Raising of prices of coking coal after
Nationalisation

3489. SHRI P. M. MEHTA: Will the
Minister of STEEL AND MINES be
pleased to state:

(a) the financial position after
nationalisation of the coking ecoal
mines;
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(b) whether prices of the coking
coal were raised after the nationalisa-
ti10n; and

(¢) it so, to what extent and the
reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF BTEEL AND
MINES (SHRI SHAHNAWAZ
KHAN). (a) As the coking coal mines
have been nationalised only with
eftect from 1st May 1978, the financial
position can be indicated when the
stajement of accounts are drawn up
after the close of the year 1972-73. It
13 however anticipated that Bharat
Coking Coal may incur some loss m
the beginming due to increase in its
wage bill and stagnation in the offtake
of coal due to factors like shortage of
Ta1l transport

{b) and (c). The price of coking
coal wag raised by Rs. 3.20 per tonne
with effect from lst May 1972 in order
to ensable the compeny to meet the
additional expenditure on account of
increased dearness allowanee, recate-
gorisation of the workers according to
Wage Board Award, departmentalisa-
tion of contractors’ workmen et¢ In
addition, the statutory, bonus has
been increased from 4 per cent to 8 33
per cent and the compulsory gratuity
scheme has been introduced from 16th
September 1972 All these factors
have contributed to a substential in-
crease in the cost of production and
hence the need for increased price

fegeam eftw fafwds & gw'sw
% fag swrar
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Construction of Submarite Pipe Limes
from Mines to Port in Mangalore

3491, SHRI 8§ C. SAMANTA: Wil
the Mimster of STHEL AND MINES
be plessed to state:

(a) whether there is a proposal to
construct ‘submarine pipe<hines from
Mangalore mines to Mangalove port to
carry iron ore with 68 kilometer on
land and 16 kilometer undesr the sea
for loading at big ships on sea,

(b) if so, the cost of consiruction
and which foreign firm has been en-
trusteq with the work, and

(¢) whether the foreign firm which
has given the proposal was connected
with Haldia-Barauni-Kanpur ])'lpe e
case?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(8HRI SHAHNAWAZ KHAN) (a)
Yes Sir, the Kudremukh Project of
the National Mmeral Development
Corporation envisages the transporia-
tion of iron ore slurry by pwe libe to
a place near Mangalore Port over a
distance of about 60 kilometer on
land and then about 17 kilometer
under the sea for loading of big ships
on sea
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(b) The cost of the plpeline is
estimated at Rs. 22 crores. The
following four firmg are collaborating
with the Nationa! Mineral Develop-
ment Corporation in the mining Pro-
Ject:

1. M/s. Marcona Corporation of
USA.

2. M/s. Mitsui
3. M/s. Okura; and
4. M/s. Nissho-lwai of Japan

The pipeline part of the project was
drawn up by M/s. Bechtel Corpora-
tion of USA on behalf of M/s. Marcona
Corporation.  Final decision on the
project as 5 whole has, however, yet
to be taken by Government.

(¢) M/s. Bechtel Corporation were
engaged by M/s. Marcona Corporation
for drawing up the project for the
slurry pipeline system. While M/s.
Bechtel Corporation was associated
with the Haldia-Barauni-Kanpur pipe-
line, 1 is not one of the collaborators
of National Mineral Development Cor-
poration in the Kudremukh Froject,
but only a coniractor of one of the
collaborating parties, viz.,, Marcona
Corporalion.

U. N. Mediation on Issue of P. O, Ws

3492. SHRI S. M. BANERJEE:- Wil
the Minister of EXTERNAL AFFAIRS
be pleased Lo state:

(a) whether India has made it clear
to Pakistan that no U, N mediation on
the issue of Prisoners of War will be
accepted by this country; and

(b) if so, the reaction of Pakistan
theretn?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAIL AFFAIRS
(SHRI SURENDRA PAL bINGH): (a)
and (b). Government have made it
clear that all Indo-Pakistan problems
can and should be resolved peacefully
and bilaterally without third party in-
volvement, in accordance with the
spirit of the Simla Agreement. This is
known to Pakistan. In regard to the
isgue of Pakistani POWs, it has also
been made clear to Pakistan that the

association and participation of Bang-
ladesh in any discussion is essential
Pakistan’s continued non-recognition
of Bangladesh is responsible for the
delay in commencing talks on this
issue beiween the three countries con-
cerned.

Additional Time ang Money Spent on
Campletion of Bokaro Steel Plant

3493. SHRI RAJDEO SINGH: Will
the Minister of STEEL. AND MINES
be pleaseq to state;

(a) the time by which the 4 mithen
tonne Bokaro Steel Plant is expected
toc be completed and commissioned;

(b) the additional time and money
spent to complete the Plant than esti-
mated at the beginming; ang

(c) the reasons for the failure of
previous estimate of time and money?

THE MINISTER OF STATL IN THE
MINISTRY OF STEFT, AVT) MINES
(SHRI SHAIINAWAZ KIIAN ; (a) The
consirnel on 0. stage Il ot Bokaro
Steel Plant 1.e 4 M.T. stage excluding
the 5 stang cold Rolling Mills complex
is expecled to be completed hy Decem-
ber, 1975. It would reuwnure another
three lo six month, for testing and
commissioning.

(b) and (c). Capital cost cstimate
and consiruction schedule have been
finalised only in respect of Siave 1
of the Plant., The original cstimate
for Stage T, which was frumed n 1466,
was Rs. 671 crores, This has subse-
quently been revised {o Rs. 7568 crores,
The mam reasons for the increase
have been mentioned 1in the answer
given i the House on 16 3.72 to Un-
starred Question No, 425.

The original consiruclion scherdule
for Stage I, drawn up in 1966, env's-
aged commissioning of the  First
Stage by end of March, 1971. For
reasons beyond the control of Bokaro
Steel Limiied such as celays in com-
mencemeni of civil engineering work
and in the supply of equipment and
other materials by indigenous suppli-
ers, this schedule had to be revised.
According to the present schedule
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which was laid down over three years
back, the errection of the First Stage
18 expected to be completed by March
1978 Commssioming of the Plant
will take another 3—6 months

Self-Employment Training-cum-Produe-
tion Centres

34804 SHRI RAJDEO SINGH Wil
the Mimster of LABOUR AND REHA-
BILITATION be pleased to state

(a) whether Government have mi-
tiated a programme for a varely of
self-employment tramnmg-cum-~produc-
{ion centres to be opened in differe-t
States and Union territories of .he
country for the promotion of self-~m-
ployment, and

(b) it so, the States covered so far
and the broad outlines of the pro-
gramme?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R K
KHADILKAR) (a) No

(b) Does not arise
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Portraits of late President Kennedy
in Indian Householdy, and Shops

3498 SHRI B. V. NAIK: Will the
Minister of EXTERNAIL, AFFAIRS he
pleased to state:

(a) whether there are a large num-
ber of portraits of late DPresident
Kennedy in the households and shops
of Commoners in India,

(b) whether thiy is true of other
American Presidents, late or liviny;

(¢) whether causes of this phenome-
non have been looked into, and

(d) if «o0, the findings thereof”

TIIE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SIIRI SURENDRA PAL SINGH): (a)
to (d). The question of whether or not
Indian householders choose to place
portraits of American Presidents or
other dignitaries in their houses is a
matter of their own choice, and Gov-
ernment of India see no reason to com-
ment onh it.
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Area leased to Mineral Development
Board in Mysore

3499. SHRI B. V. NAIK: Will the
Minister of STEEL. AND MINES be
pleased to state:

(a) the tot&l area in square miles
leased out for mining purposes to the
Board of Mineral Development in the

State of Mysore by the State Govern-
ment;

(b) the percentage of the area ac-
tually being mined in square mules,
and

(c) the ratio of leased Vs. worked
or mined area in comparison with
other miners in the country?

TIIE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)
The total area leased out tor mimng
purposes to Mysore Minerals Limiled
(erstwhile Board of Mineral Develop
ment) 1s 34.57 square miles

(b) and (e). As voluminous work 1s
involved 1n compiling this information,
etforts are being made lo coliect the
material and lay 1t on the Table «t
the House as soon as it 1s ready,

Rank of India as a Military Power in
the World

3500. SHRI B V. NAIK- Will the
Minister ot DEFENCE be pleaseil to
state.

(a) the ranking oi Inlia as a mili-
tary power in the world;

{b) whether this ranking compares
favous ably with the ranking of India
as an Industrial Power; and

(c) whether this comparative milita-
ry ragking 1s improving or deterioruai-
ng?

THE MINISTER OF DEFENCE
(SHR1 JAGJIVAN RAM): (a) to (c).
It 1s difficult to determine the ranking
of India as a military power .n the
world, as this will depend not only
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upon the manpower but also upon vari-
ous factors like fire-power, type of
arms and equipment, guality of train-
ing, industrial infrastructure ete,
India’s military strength is essentially
determined in terms of securing the
country against external threats. This
is periodically revised to ansure that it
1s capable of meeting all foreseeable
contingencies.

Financial and other Assistance given
to War Widows of Himachal Pradesh
Punjab, Haryana, Rajasthan and

Union Territories of Delhi and

Chandigarh
3501, PROF, NARAIN CHAND
PARASHAR: Wil the Minister of

DEFENCE be pleased 1o state the
names of War Widows of Himachal
Pradesh, Punjab, Haryana, Rajasthan
and the Union Territories of Delh:
and Chandigarh who have been wziven
financial or other assistance by the
Central Government and the exact
naijure of the assistance?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): The intor-
mation 1s being collected and will be
laid on the Table of the House

Survey of Line and Rock Stone depo-
sits in Himachal Pradesh by G.S.1.

3502. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
STEEL AND MINES be pleased to
state:

(a) whether the Geological Survey
of India has carried out any survev of
ithe Bilaspur Region in Himachal Pra-
desh regarding the depousits of Lame-
Stone and Rock Sione, useful for
cement purposes;

(b) it so, the main findings vl this
survey; and

(¢) whether the setting of a cement
factory has been recommended on the
basis of this survey?
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“THE MINISTER OF ‘STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)
Yes,. Slr

(b) As a result of the investigations
carried ‘out by the Geological Survey
of India, reserves of gbout 11& million
tonnes of limestone have been estimat-
ed in Gagal area  of Bilaspur

' district, Himachal Pradesh, by plane
table mapping, pitting, trenching and
sampling. Out of this abcut 108.5

. million tonnes is of cement grade lime-
stone and the rest is below this grade.

(c) Since the deposits are suitable
for cement manufacturse, it was recomsa~
mended by Geological Survey of
India that industrial and economic as-
pects of having a cement plant in the
area should be studied.

Tnerease in Compensation for Casual-
ties to Labourers

3503, PROF. NARAIN CHAND
' PARASHAR: Will the =~ Minister of
LABOUR AND REHABILITATION
be pleased to state:

(2) whether Government  consider
'the present level of Rsl 499 as the
monthly salary for the award of com-
' pensation, in case of casualties to
Iabourers and other Government em-
ployees as insufficient;

(b) if so, whether there is any pro-
1 posal to raise this limit; and

Li(e) thg action taken or proposed to
be taken in this regard?

. -+ THE MINISTER OF LABOUR AND
- REHABILTTATION (SHRI R. K.
KHADILKAR) (a) to (¢). The Na-
"honal Commission on Labour has re-
commended,that wage limit for eligi-
y .under the Workmen’s Compen-
n Act should be removed. The
recommendation is under examination.

- PARASHAR: Will the Minister

Missing Teléphone Operater of Tndizn
Air Force

3504. PROF, ~ NARAIN

CHAND

of
DEFENCE be pleased to state:

“(a) whether a Telephone Operator
in the Signal Section of Indian Air
Force, 31-Wing C/56 A. P. O. has been
missing from duty since the 24th May,
1972;

(b) if so, whether any efforts have
been made by the Air Force Authorities
to trace him;

(c) whether any representation has
been received from any mernber of
his' family; and

(d) if so, the action taken on the
said representation? :

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) to (d).
One Radio Telephone Operator is ab-
sent from duty without leave with
effect from 24th May, 1972, from
No. 31 Wing Air Force. Consequently,
he has been declared a deserter. Efforts
are being made with the cooperation
of thé Civil Police to apprehend the
deserter. Two letters dated 7th Octo-
ber, 1972 and 27th October, 1972, have
been received from his wife requesting
for information regarding ‘the where-
abouts of her husband. In her letter
dated 7th October, 1972, she had inti-
mated that her husband had reported-
ly married another) woman and that
the news-had appeared-in a local news-
paper. She has been informed that
her husband has been absent from
duty without leave since 24th May,
1972 and that every effort is being
made to trace him and that the editor
of the newspaper would also be con-
tacted.

Reconstitution of Bonus
Committee

3505. SHRI RAM PRAKASH: Will
the Minister of LABOUR AND REHA-
BILITATION. be pleased to state:

(a) whether = Government contem-
plate to  reconstitute Bonus Review
Commlttee and

Review



18¢ & Writien Answers

(b) if so, the reasons thereof?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R K
KHADILKAR): (&) No

(1) Does not arise

Site for U N. Secretariat on Environ-
mental Aftairs

3506. SHR1I P. VENKATASUB-
BAIAH Will the Mimmster of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether the U N. are shopping
fo; a switable site for a Secretariat
on knvironmental Affairs,

(b) whether India has made an
offer. and

(¢) the decision taken 1 the

matter”

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) to (c). The question of a suitable
location for the headquarters of the
United Nations Environmental Secre-
tariat was considered recently at the
27th session of the U.N. General
Assembly, which 15 currently in pro-
gress

India had originally offered New
Delhi as the site. Candidates along
with India were Austria, Cyprus,
Kenya, Malta, Mexico, Monaco, Spain,
Uganda and the UK. in addition to
proposals to locate the Secretariat in
New York or Geneva.

Among the developing countries,
Kenya was the strongest aspirant,
India withdrew its candidature in
order to facilitate the selection of
Nairobi which will now be the loca-
tion for the new Secretariat, by a re-
solution adopted by the Second Com-
mittee of the UN. General Assembly.
The Plenary Session of the Assembly
is expected to endorse this decision.

DECEMBER 17, 1972
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Discovery of Aluminium deposits in
Hilly Tracts of Chintapalli (Visakha~
patnam District)

3507. SHRI P. VENKATASUB-
BAIAH: Will the Minister of STEEL
AND MINES be pleased to state:

(a) whether bauxite ore containing
rich deposits of alumunium has been
discovered 1n the Hilly tracts of Chin-
tapalli Taluk of Visakhapatnam Dis-
trict by the Mines and Geology De-
partment ~f thz Government of
Andhra Pradesh;

(b) whether any quantitative and
qualitative analysis of the find has
becn made; and

(c) 1f so, the salient features there-
of?

THE MINISTER OF STATE 1IN
THE MINISTRY OF STEEL AND
MINES (SHRI SHAHNAWAZ
KHAN): (a) Yes, Sir

{b) and (c). On the basis of regional
studies cunducted by the State De-
partment of Mines and Geology, the
two hil's on either side of Sapparla
in the Chintapalli taluk are likely to
contain around 10-—15 million tonnes
of bauxite ore, The ore 1s expected
to be largaly of grade II. Detailed
investigations of these hills as well as
regional survey in the Chintapalli-
Paderu areas specially the hill ranges
north of Gudem is in progress. The
regional work so far has resulted in
the location of similar occurrences
near Sangudi and Dalepalli.

Bill on Industrial Relations

3508. SHRI S. A. MURUGANAN-
THAM: Will the Minister of LABOUR
AND REHABILITATION be pleased
to state:

(a) whether Government has pre-
sented a new Bill on Industrial Rela-
tions;

(b) whether the new Bill contains
provision for derecognition of trade
unions in case workers resort to work
to rule or go slow or demonstrate be-
fore the residence of the employer or
the Manager; and

'
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(c) whether the Central trade union
organisations have been consulted on
the proposed bill, and if so, their re-
action to the propused Lil1?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) to (c). Govern-
ment have not yet brought forward a
now il on industizal relations.

C'osure of c¢oking coul mines taken
over by Governmeni
3508. SHRI 8. A. MURUGANAN-

THANM:: Will the Muuster of STEEL
AND MINES be pleas d to state:

(a) whether 40 out of 214 coking
woal nuines taken over by Government
hawvo been closed down,

{b) if so, the reasons for thewr clo-
sure; and

(c) the steps taken to reopen the
closed mines?

THE MINISTER OF STATE IN
"THE MINISTRY OF STEEL AND
MINES (SHRI SHAHNAWAZ
KHAN): (a) to (c). No mine has been
closed down by Bharat Coking Coal
Limited.

At the time of the take-over of the
214 coking coal mines, 43 collieries
were not working. The feasibility of
re-opening the closed collierizs is
being studied in the context of the
reorganisation of the coking coal
mines,

Violation of cease fire lines by Pakis-
tan after December, 1971 War

3510. SHRI N. K. P. SALVE: will
‘the Minister of DEFENCE be pleased
1o state:

(a) the total number of violations
of cease fire lines on the Western
Sector by Pakistan Forces sinc» the
cease-fire after December War,;

(b) whether Government are aware
-of any alarming increase in such vio-
dations of cease-fire lines; and

(e) if so, what action has been

taken in the matter?

THE MINISTER OF DEFENCE
(SHR1 JAGJIVAN RAM): (a) Be-
tween 18th December 1971 and 28th
November 1972 Pakistani forces have
committed a total of 1841 cease fire
violations.

(b) and (c). There has been no re-
cent inCicase 1n cease fire violations
to warrant our concern. Our secu-
rity forces have instructions to take
firm action in this regard,

Settlement ¢f Families of Ex-service-
men of Punjab in Nicobar Island

3511, SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of
DEFENCE be pleased to state:

(a) the number of families of ex-
servicemen f{rom Punjab settled in
Nicobar Islands;

(b) the facilities provided to these
families; and

(c) the future programme for the
settlement of ex-servicemen from
Punjab in the Campbell Bay (Great
Nicobar)?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) and
{(b). Attention in this connection is
invited to the statement attached in
reply to Lok Sabha Unstarred Ques-
tion No. 3429 answered on 25th August
1972,

(c) A scheme is under considera-
tion to induct 1,000 additional fami-
lies of ex-servicemen in the Islands
during the Fourth Five Year Plan
period. Families will be selected,
depending on the response from all
States/Union Territories according to
the number of ex-servicemen belong-
ing to them.
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News renrdlng Zinc Monster attacks
India-in Blits

8512. SHRI JYOTIRMOY' BOSU:
Will the Minister of STEEL AND
MINES be pleased to state:

-{8)- whether his attention’ has been
drawn to an Article published, in
Weekly ‘Blitz’ dated the 19th August,
1972 under the caption “Zine menster

attacks Indxa", and
“(B) 'if g0, Government’ reaction
thereto? ... . .. : ; '

.THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND

MINES (SHRI SHAHNAWAZ
KHAN): (a) Yes, Sir.

. (b) M/s. Rio Tinto Zinc Consul-
ants of UK. were aged ‘by the
Hindistan" Zinc Ltd‘?algn g.{I?\Iovellt'nber
1971, for, Ythe preparation: -of - ¢oncep-
tual engmeenng study-cum-feasibility
report for multismetal deposit at
Dariba-Rajpura. The report has been
veceived and is under scrutiny by
Hipdustan . Zinc.. Limited.

M/s. R.T.Z, UK. is a firm of inter-
natiorial repute in the lead-zinc indus-
try. They also hold the patent for
the ‘Imperial Smelting Process’ which
is one of the alternative being consi-
dered in relating to the Dariba-Raj-

pura deposits for extraction of metals
tl’om the ores.

Industrial Disputes

‘8513. SHRI ' JYOTIRMOY BOSU:
‘Will the Minister of LABOUR AND
REHABILITATION be' 'pleased 'to
state:

(a) the State-wise, purpose-wise
and industry- -wise industrial disputes

in India year by year trom 1969-70 to
1971-72;

- (b) the State-wise number of dis-
putes settled through conciliation,

\ l!'bitratxon “and bi-yartite agreements;

(c) the State-wise namber of strikes

and lock-outs year by year from
1969-70 to 1871-72; and

' DECEMBER 7, 1972

. 136
- (d) the State-wise number of wor~
kers involved and, mandays lost: due-
to strikes and lock-outs year-wise
from 1969.-70 to 1971:727

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) to (d). Informa-
tion is being collected,

Working Population

3514. SHRI JYOTIRMOY BOSU:
Will the Minister of LABOUR AND
REHABILITATION be pleased - f&
state: . . .

Written Answers

{a) the State-wise number of work-
ing population as in 1961 and 1971;:
Cof
popula~

(b) the State-wise praportion
working population to- total.
tion as in 1961 and 1971; .

(¢c) the State-wise number of cul-
tivators and agricultural japourers as
in 1861 and 1971; and

(d) the State-wise p’ropnrhon of
cultivators and agrnultura] labourers-
to total agricultural labour force as.
‘in 1981 and 19717

THE MINISTER OF LABOUR AND'-
REHABILITATION - (SHRI'-R. K.
KHADILKAR): .(a) to (d) Four state~
ments showing the information are
laid on the Table of the House. (Plac—
ed in Librery. See No. LT-3941/72).

Raid by E.SLC. Staff on M/s Alduct
India, Neredmet Village, Secunderabsd’

- 8515. SHRI ONKAR LAL :BERWA:
Will the Minister of LABOUR AND
REHABILITATION be pleased to:
state:

. .
- e L2

(a) whether the prermses of Messrs
Alduct India, Neredmet, . Village,
Secunderabad were detected and’
checked "by : some-:Inspectorg:sof Em-~
ployees State Insurance Corporatiomn:
and Labour Office of Hyderabad om
the 28th Apul, 1971;

(b) if so, whether this' iactory was
registered under Factortes: . Act and’
was violating all the labour IaWS, a}'ld”

(¢) whether the reports of' the Ins-
pectors have been ekamined; iff soj.
the action taken in the mntter?‘
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THE MINISTER OF LABOUR AND
RENABILITATION (SHRI R. K.
KHADILKAR): (a) According to
available information, the factory was
-inspected by some Inspectors of the
Employees State Insurance Corpora-
*tion on the 28th April, 1971.

(b) and (c). It 1s understood that
M/s. Alduct India was registered un-
der the Factories Act in May, 1870
and that subsequently, it was divided
into three units viz Alduct India,
Alduct Anodisers and Alduct India,
Fabricators. The Employees’ State In-
surance Corporation has reported that
on exsmunation of relevant records,
«only M/s. Alduct India has been found
1o be covered by the Employees' State
Insurance Act for a certain period
and action is being taken for tecovery
-of contribution for this period. The
w«question of coverage of this Factory
for other periods and the coverage
-0t other two umts under the Em-
ployees’ State Insurance Act is under
further examination of the Emplo-
yees' State Insurance Corporation.
"The State Labour Commissioner is
reported to be investigating whether
there has been violation of other
dabour laws. )
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Requisitioned/Derequisitioned Houses
Apartments/Flats of Bombay

T »

' 3518. SHRI
Will the Minister of DEFENCE be
pleased to state th: number of houses,
apartments and flats m the city “of
Bomrbay requsitioned or/derequisi-
tionzd with dates thereof by the
Ministry of Defence for Defence per-
sonnel during the last three years?

§ -

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): During
the last three yeurs, only Flat No. 10,
Saifi Court, Bombay, was requisition-
ed on 20-5.72,

DECEMBER 17, 1872

RAJA KULKARNI.
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The following premises were de-
requisitioned on the date shown
against each:—
1, Luxmi Bagh . 15-2-1970
2. Bhikhu Building
(B flats) ¢ 14-12-1970
3. Rukmani Niwas I6-FI-197 %
4. Myfair (2 flats) + 31-8-1972

Instructions Governing zorduct of
Indians Abroad

3519. SHRI M RAM GOPAL.
REDDY: Will the Minister of EXTER-
NAL AFFAIRS be p'eased to state:

{a) the gwdelines or msiructions
or rules ‘ramad by Government as to
how an Indian national should con-
duct himself while abroad,

(b) whether any courses are con-
ducted fo, the benefit of those who
wish to go abroad, and

(c) whether Government take any
undertaking from any Indian nation-
al wishing to go abread that he wil
not conduct himsalf 1n a manner
which will bring a bad name to the
country or be prejudicial to the in-
terests of the nation?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):

(a) to (¢) No, Sir. Every Indian
citizen 1s obviously expected on his
own to conduct himself in a befit-
ting manuner, espeaally while abroad.

Follow-up Action on ‘Operation Hard
Block’
3520. SHRI K. KODANDA RAMI
REDDY: Will the Minister of STEEL.
AND MINES be pleased to state;

(a) whethier the follow-up aotibe
on the ‘Operatiom Hard . Roek’ ig me
progress; and:
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(b) if so, the salient features there-
ot

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KXHAN): (a)
Yes, Sir,

{b) By October, 1872, over 11,000
electromagnetic aerc-anomalies accru-
mg as a result of aerial survey under-
taken under ‘Operation Hardrock’
haye been evaluated on the ground
by prelimmary geological reconnais-
sance Of these, 843 intercepts have
-been subjected to detailed integrated
geological, geophysical and geochemi-
cal surveys Over 30,000 metres of
driling has been carried out on pro-

mising targets As a result of the
exploratory drilling carried out so
have

far, four promising prospects
come to light which are bemg sub-
Jected to detailed drilling to assess
ther commeraial wviahility Two of
these prospects are for Copper n
Bihar and Rajasthan, and the other
two for Lead-Zurn-Silver in  Rajas

than

Scale of Pay/Confirmation/prometion
of Civilian Store Keepers (Units)

3521. SHRI HUKAM CHAND
KACHWAIL, Will the Mmster of
DEFENCE be pleased to state:

(a) whether the scale of Civilian
Store-keepers (Umts) 1s over and
above the scales of Lower Division
Clerks and Upper Division Clerks,
employed in Armed Forces Head-

quarters;

(b) whether Lower Division Clerks
and Upper Division Clerks are not
confined till such time they qualify
UPSC Type-writing test, even if they
had completed 12/16 years service,

eas the CSK’s IV are promoted

to the grade of CSK'’s III with g finan-

eial gain of nearly Rs. 60 pm. and

also confirmed without passimng the

Storeg Preservation Course held at
4 Lucknow; and

(c) the grounds on which they have
been provided this relaxation?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) The
scale of pay of a civilian storekeeper
(unit) at the lowest level 1a the cadre
of storekeepers in the lower forma-
tions 1s the same as that of the Lower
Division Clerk in the AFHQ The
scale of pay of the civilian Store-
keeper (unit) at the next higher level
in the lower formations corresponds
to the scale of pay of the UDC m the
AFHQ—while the scale of the former
post 1s Rs 150—300, the scale of the
Jatter 1s Rs 130280 Howeyer,
there are also higher scales of pay of
civilian storekeepers m the storekeep-
ing cadres 1n the lower formations
(units) which correspond to higher
pay stale of Assistants m the AFHQ

tb) Unless utherwise exempted by
Govérnment, LDCs in AFHQ are re-
quited to pass the typewriting test
before thcy wre considered for con-
furmation as LDCs Relaxation 15,
however, considered m the following
Caves —

(1N Those who ate phyaeally
hindirapped and produce the
requisite certificate fiom the
Civil Surgeon

(1) Those who were appointed in
AMIQ prior to 14-8-1959 on
cnmpletion of 48 years of age
and 10 years service on or
after 7-8-1965

Others on attaiming the age
of 45 years and completion of
10 years service reckonming
for senmority in LD Grade
AFHQ, provided they have
made two genuine attempts
to pass the typewriting test.

(m)

'i‘he Department of Personnel have
since decided to give relaxation in
case of LDCs who have rendered 10
years' service as LDC on 22-10-1971
and others on completior of 10 years’
service as LDC provided two attempts
to pass the typewriting test have heem
made by them. Extension of these
c:irders to AFHQ is under considera~

on. '
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On promotion, as Civilian Store-
keeper III, increase of pay as fixed
under the normal rules, along with
attendant in¢rease in allowances, if
any, will not be as much as Rs. 60
per mensem,

Pagging the Stores Preservation
Course held at Lucknow is not a pre-
requisite for confirmation as CSK IV.
Confirmations depend upon availabi-
lity of permanent posts, seniority of
the individual concérned and satis-
factory record of service.

(c) Passing the Stores Preservation

Course is not considered essential for
confirmation.

News-item “P.F. Emplovers

Rs. 500 crores”

Digest

3322. SHRI JYOTIRMOY BOSU:
Will the Minister of LABOUR AND
REHABILITATION be pleased to
state:

(a) whether his attention has been
drawn to a news-item published in
the Economic Twvmes, Bombay dated
the 18th September, 1872, page 1,
under the caption “PJF. Kmployers
digest Rs. 500 crores”; and

(b) if so, Government’s

reaction
thereto?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R K,
KHADILKAR): (a) Yes.

(b) The report regarding Provifant
Fund arrears appearing in the Eco-
nomic Times of 18th September, 1972
has already been refuted through the
column of the same paper on 26th
September, 1972 by the Information

r. Press Information Bureau,
%ov nipent of India. The total pro-

wgnd argears as pn 30th June,
. 21.26 croves.

DECEMBER 7, 1972
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Rent paid in respect of m
House, New Deihi

3523. SHRI MAHADEEPAK SINGH
SHAKYA:
SHRI HUKAM CHAND
KACHWALIL

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the annual rent being paid by
the Central Government to
Pradesh State Government for Hyde-

rabad House; New Delhi; and

(b) the amount paid as rent of the
aforesaid building during the last
three years?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIHS
(SHRI SURENDRA PAL SINGH):

(a) Annual rent of Rs, 1,25,000 is be-
ing paid provisionally.

(b) Rs. 3,75,000

Vltimatum for strike by Bokarg Ispat
Chalak Samiti

3524, SHRI RAMAVATAR SHAS-
TRI: Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether about 5,000 work:n
of Bokaro Ispat Chalak Samiti gave
an ultimatum to the management
about the strike decision.

(b) if so, the paruoulars themof;
and

(e) the demands of the workers?

THE MINISTER OF.STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)
to (c): Yes, Sir. On October 80, 1973,
the Bokaro pragatisheel Karmachari
Sangathan (Formerly Bokaro Ispet
Chalak Samiti) -had served on the
management of Bokarg Steel Lummd
a Chatter of ﬁémands and notice to
proceed on strike on the 14th ovem-
ber, 1972. This date was later defer~ )
red to 2lst November, 1972,
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The main demands of the workers
were:—

(i) Implementation of the Order
on the revision of pay scales
of drivers,

(1) Absorption of drivers in Ope-
ration Departments according
to seniority, and

(ii1) Other miscellaneous demands,
such ag 1mprovement of ser-
vice conditions of Fire Per-
sonnel, Lines of promotion of
druvers etc

On the mtervention of the Labour
Department of the State Government,
.a settlement was regched and the
atrike notice was withdrawn

————

12 hrs

RE: MOTION FOR ADJOURNMENT

“.BHRL JYOTIRMOY BOSU (Dis-
pond Harbour): Mr Speaker, Sir,
an adjournment motion has been given
My, excesses 1n the Delh: Umi-
vqmty campus This 1s a very
”ﬁou.s matter. It covers all the
Toquirements that are requuired for
,,n,ﬂ,)ournment motion If you look
the photograph appearing in the
ndustan Times, you will see seve-
ral opohicemen beatmz up a student
lyiog on the ground This is some-
thing very serious Only yesterday,
the Minster made a pious statement
gnd within 24 hours, the brutality
place I seek your indulgence
that you allow the adjournment
motion because this 1s a specific 1ssue
of very recent ocgurrence Let the
House discuss what is happening to
the umversities of the Education De-
partment,

afraze fagrdt arwd it (sarfora)
s wgea ¥y At famr gur
e strg & gy faorar€ ¥ fe wrg 3
wfrere A w1 w ¥ " aEe
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SHRI INDRAJIT GUPTA (Alpore).
Sir, you will recall that only yester-
day, 1n this House, the Education
Minister had assured us that police
will not be called into the campus un-
less there 15 violence Today, every
newspaper report, eye-witnesses' re~
port, reperters’ own news-item, says
that these events had taken place
yesterday without any violence having
been started by students They were
demonsirating 1in a peaceful way.
And yet the police suddenly arrives
on the scene and starts beating them
up

SHRI ATAL BIHARI VAJPAYRE:
The newspaper report says

“The polwe went into sction just
as the DUSU President, Mr. Khan-

na, was reeuesting the largely
pengeful erowd of about 2000 stu~
dents to disperse ..
TFETaR §1gfaa e W o
I XA Ay ATEA T HF AT {
T ST & ZAT 9T |

ot wtfiniqwy : arge wrgw &

FAIH gfwe e WY ¥ ) 7Y Wi
g oy ?

smu mm'r GUPrA- Only

as a C.

Notme g{wk qv.:ite‘:1 fong m
lapgthy o mwen made,
Education Munister, Prof ﬁm

A )
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Hasan, categorically assured us that
there 158 no question of police enter-
ing the campus unless violence takes

place Today, every newspaper re-
port has contradicted what he said
yesterday (Interruptions)

ot e fagrdy st wema R
¥ o7 w w9 T QIR |

Rule 60(2) says

“Provided that where the Speaker
has refused his congsent under rule
56 or 1s of opimon that the matter
proposed to be discussed 1s not 1n
ordcr, he may, if he thinks 1t
necessary, read the notice of motion
and state the reasons for refusing
consent or holding the motion as
being not 1n oider

RIAAT "gFaqur ¢, TAT & 1 3N
F fory =g e faeiare ¢ fava-
fagrag #1 ofrfeafa farsrzs &)
HIT g FEHAGTF A AALNT T7AH
TFT qA 1 = ar @t wifa aEw 54
g AFAT & | HIY FH AT HKT A4
FIHIT AT T AIFT LA FTATIFT
a#r & 7 91 Gead e A1 919 7 |

SHRI DINEN BHATTACHARY-
YA (Serampore) The most unfor-
tunate thing 1s that while the Edu-
cation Mmister Prof Nurul Hasan,
was making a statement here the
police took the law into thewr own
hands and that vandalism took place

(Interruptions)

ot gwa wix wgwm (i)
9t a7m & g1 i wew e wrar Ay
aRfrat & qrad 7g wHa g ¥ gfeow
AT ¥ Mg foard o gfaw
Y A gAY wY wrer § 4wy de
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gfaw a1 oAy ®t AT @ A
aaryv v e AT v gfaa oy
AVA A] W TR Y 1 ag e Wm0

MR SPEAKER May I tell you that
there 1s a rule and a convention that
when the Speaker 1s standing, no
Member should get up ¢(Interrup-
tions) So long as I am standing,
nothing will go on record. (Interrup-
tions) **

1 have not called any member t¢
speak Unless I call any member,
nothing will go on record

SHRI JYOTIRMOY BOSU **

weg A NHIA  HI WIAT | "R
FF FE P T AT A oA a1 AR
fr wa gwad w1

This 18 (ontinuing for many days

J7T 4 AV HA19 P

1 allowed diseussion
during  thc last few days I have
allowed discussion on 1t thrice
Agam  ye<terda we had a eall-
attcution  Somcthing 19 hippeming
everyday The mattar 1s continuing
You know the rules are, 1if the
matter 15 continuing, 1if the discus~
sion  has taken place (Interruption}
Every day something 1s coming ¥
continuation of that 1 have no objec~
tion 1if you want to dis uss thas
mattcr  You can puf 1t 1In another
<shape But in the <hape of Adjourn-
ment Motion I am sorry I cammot
allow because 1t 1s a matter which
1s continuing and over which we
have had discussions thrice 1 am
gomg to ask the Minister

stwes fagrQtowdd®t gov fam-
faermer & Wt & wIw &1 79 WY ot
FrEggy #2757 T AT A A
qrq 7 ,
VR REEAT AT AT IR
#TEy & A1 O ¥R .

thrice times:

e r

+*Not Recorded
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¥ i vz fagd. FwQdt gw s A 7zt fazidy awidy ; feerma
T FET FEAZ | FAATAS JFHATAAT grar %rrf‘gq "rra”r a‘T zra‘%rf’a“c'”r i gwra*
ISR AR AR glas FIATAT ’ v i
BIg- w f‘aarmﬁ 9T WETIATT =r:r Y g wiven - Em‘ér Er‘r a‘sﬂ .
Eﬁ“ﬁ : e fardrgéd #rios sitg T e
| I (=TT grrﬁ wq &9 EFAE
Fewgr AET A fedt A1 AT ST
AXTAFO AT TT F 30 wAAT
W12 W AT FT AF BT fr & a0

aqH w"ﬁu LS o % ari fr Eid
T %éar.?m Faardt irfetﬁizam#
g € 1 wrE fedt avg % *‘Té f$€-ﬂ',

ﬁffi BN » |

A ; : - AfEEE S e b icady

. i qew op? qeid Al W e - Wﬁ%ﬂﬁ‘q P
R zrrrfn'rre\"3| a7 Bent S :

SHRI INDRAJIT /'GUPTA: - Every DT LA :
' newspaper ' ‘without' exception ‘has (‘rrﬁ?‘ﬁ @'3 ’"T ‘Tm' TET ?‘ F’I'\T WT?T T
mentiofied * it. The police has “given ? ;
a"'lie to the statement of the Minister. Eﬂﬁ &;T (% "@' A
(Interruption) He svhould & make_ a Wlll yn ) py\ se dsk hxm" A

S‘tatement at least
“THE MINISTFR OF PARLIAMEN-

MR SPEAKER I have seen every TARY- AFFAIRS  AND ° SHIPPING
newspaper; .1 have also seen: the AND ° TRANSPORT (SHRI RAJ
statements. ;i wof - different’ © student BAHADUR): ~As you' have rightly
leaders; - the:President says :some- ohserved, the versions are different:
thing, the .Vice President says some- e shall convey ‘it to my colleague ’cd
 thing, the ,Premdent of the Nauonal make a qtatement ‘as desu'ed by you :
! Students - Union says somethmg

different, One version is this = way; g;ﬂ' ZEW 7T WA | ‘v'f?ﬂ' q—@w

t and there is also the o‘fher version.
"It is much ‘better that I ask  the %‘ EF?'T EF'&’T Wﬂ' WT?:T& :f”' '\T "‘QWTj?

Minister to mak state t the
L ¢ o giatement in, BETY RGO WA R "

House = : fcer on G you will
need a dlSCUSSlOD I w111 allow it. ﬁ'é‘r ;d—‘ra'qn | q%ar;;&qaalﬁgg%ari
st wra fagrdt T wdat - memer ¥ 7z faar g , o
HEET AT A bl HETT HHT L SHRI SAMAR. GUHA (Contai):
iy & a1 =T #37 frasfasgs Only one minute. Lt

e qaaet & 1T Fﬁm -"TQ’\T ,@ F?ﬁ% o MR SPEAKER On what?
B3 i N .. SHRI SAMAR GUHA On this .
. I . . situation. All tbls happened due - to-
AeqyA wIFA A TFGEE & AT the intervention of the Lt. Governor.
TUT HTF Eﬁi 3 - Q-ne of: the 1ssue§ ~is: the rustication.
o e o et . . . . Sir, . the matter is quite serious and
I will  allow it not by ‘way. of . we fear it may ever lead to: greater:
answermg questwns We can fix time loss of life. :The matter .is very:-
‘ for it ... . . serious and it-should “be discussed. .

|
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SHRI RAJ BAHADUR: You asked

me that I should ask my colleague to
make a statement. I will do that.

Wt gw wiy Wb (Ivde) A
N wEAT F ww & WX gg war
wgRT wrw T AR & |

ot ew fagrQt wwq Y qra R
Py wvf zigm ag MY

SHRI RAJ BAHADUR: Sir, as you
yourself said, there are different ver-
sions given by different newspapers. .

MR. SPEAKER: I think the state-
ment will come to-day.

RE: ALLEGED ATROCITIES ON
HARIJANS IN BANDA DISTRICT OF
UTTAR PRADESH

MR. SPEAKER: I have allowed
two Members to raise a question on
this murder of a Harijan leader.
Anyway, the subject 1s the same.
Prof. Madhu Dandavate and Shri
Jyotirmoy Bosu. Only two minutes
each. I have allowed it in spite ot
the fact that it related to a State
matter because I thought that as it
is a case of Harijans, I should allow
it,

SHRI JYOTIRMOY BOSU (Dis-
mond Harbour): Thank you, Sir.
We appreciate it,

MR. SPEAKER: You should always
appreciate.

PROF. MADHU DANDAVATE
(Rajapur): I want to draw the at-
tention of the House to a shocking
tragedy that has been perpetrated on
the Harijans on December 4, 1972 in
one of the villages of Banda Dis-
trict of Uttar Pradesh.

The tragedy is most grim. A popu-
lar Harijan leader, Shri Shiv Parsan
Kewat was shot dead and five others
seriousty injured. The tragedy of the
episode is that this hias beén the sequel
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of the election there, You will be
surprised that gangsters who were
armed with spears and guns went on
demonstrating their strength against
the Harijans. They fired many rounds
in the air, They also fired..

AN HON. MEMBER: By whom?

PROF. MADHU DANDAVATE: Of
course, by those who wanted to per-
petrate atrocities on the Harijans. It
has appeared in the press that main-
ly the upper strata of the society, the
upper caste of the Hindu society pro-
vided all these gangsters. A thou-
sand Harijans were subjected to at-
rocities. Not only that, it has
appeared in the press that this was a
sequel to an election wherein a Hari-
jan candidate, Ramdhar Lohan was
successful against Jagatnarain who
was an upper caste Hindu candidate
in the Grampradhan election. This
provoked the entire caste Hindu
population and they indulged in all
sorts of atrocities, It did not end
there. They resorted to an economic
boycot of the Harijans in various
fields. The Harijan labour were
threatened that they would not be
offered any employment at all.

Not only that, instead of Police pro-
viding protection to the Harijan com-
munity, the police men indulged in
repression of the Harijans. That is
what has appeared in the Press.

I want to draw your specific at-
tention to the fact that I had, on the
floor of this House, on more than
four occasions, drawn your attention
and the attention of the House to the
atrocities committed on the Hari-
jans, in a village near Patiala and
also in village Bauda in Maharash-
tra. I again raised the question of
atrocities on the Harijans in a vlilage
in Banda District and this is the
fourth successive case I am raising.

My only demand is that just as on
one occasion you directed that a
statement must come from the Gov-
ernment, though theré was no obliga-
tion on the part of the Home Minfster
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, on Harrijan in Banda UP

to make a statement you should de-
mand that on all atrocities, when-
ever the attention of the House has
been focussed, the Home Minister
should come forward with a cate-
gorical statement and with an assui-
ance that adequate protection wull
be given to the Harijan commumty.

SHRI JYOTIRMOY BOSU: Thi
is not the first time; this thing has
been happening repeatedly. We have
seen cases where Harijan girls have
.been  stripped of their clothes and

saraded on the streets. We have
}mown cases where Harnan girls had
been raped by peaplt who are pro-
tected by the arms of law, Itis a
very serious matter. It has come out
in a well-published news item in the
Indian Express. Two constable have
been challaned by the District Magis-
irate It the Haryyan leader was
elected 1n a democratic election, why
should the other people, belonging to
the upper castes, 1ake such a¢tion,
if this sort of repression 15 going on,
what 1s it that the Government 1s at
all domng, to protect the interest of

’

Harijans ' They simply shed only
aocadile tears on the floor of the
House Ico'ndemn this  attitude I

condemn this ‘Government« action,
We have 'seén in Nunar in Azamgarh
17 Mushm houses were burnt The
Government could have put a tcle-
phone call to Lucknow and got 1n-
formation within a matter of minutes
I condemn this Government which
has failed to do anything, to give any
protection to the Harijans and the
minorities.

PROF MADHU DANDAVATE:
Will you mnstruct the Home Mimster
at some stage to make some state-
ment?

W g wig awl (IseT)  wemer
wgRg AT #w § ... (sgaww)
© W gew wey wgma  (EAT) ¢
!W?sr”r.im?w,ﬁ o mofy wrzeT g &
g &t &f fae &if. 11

MR. SPEAKER: 1 have allowed
thuse Members who gave notice in
proper shape before time. You must
follow this practicey - = «

12.17 brs. R
PAPERS LAID ON THE TABLE

r-"i f oty
STATEMINTS SHOWING ACTION 1AKFN BY
GOVI. ON VARIOYS ;ASSURANCES ETC.

THE DEPUTY MINISTER IN THE
DEPARTMENT QF. PARLIAMENT-
ARY AFFAIRS (SHRI B. SHAN-
KARANAND): 1T beg to lay on the
Table the following statemenis show-
ing the action taken By the Govern-
ment oOn valioud ! assurances, pro-
mises and undertakings given by the
Mimisters during the vagious sessions
of Lok Sabha —

Fourtn Lok Vé‘A;HA
(1) Statement No- XXVI—Seventh
Session, 1969,

Statement No XXV—Eighth

Session, 1969

(3) Statement No. XXIII-—Ninth
Session, 1969 T

(4) Statement No. XXVI—Tenth

Se<~ion 1970

(5) Statement iNo XVI- Twelfth
Sesgion, 1970
Firre Lok SaBnra

Ko

a b

(2)

t6) Statement IX-—Fiur.t

Session, 1971.
(7) Statement No. XVII—Secon i
Session, 197}_; n
(8) Statement : No.”
1871,

IX—Third
Session,

(9) Statement No. VIII—Fourth
Session, 1972.

(1t Statement No.
Session, 1971
[Placed wn Library . See No LT-3934/
72}

II—Fifth
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PAYMENT oF GRATULITY (CENTRAL) RULES

anp RepoRr OF CENTRAL CoAL MINEs
Rescur Stattons CoMmITTEE, DHANBAD

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND RE-
HABILITATION (SHRI BALGOVIND
VERMA): I beg to lay on the Table—

(1Y (i) A copy of the Payment
of Gratuity (Central) Rules 1972,
published 1in Notification No. G.S R
412(E) 1n Gazetle of India dated
the 16th Scptember, 1972. under
sub-scetion  (2) of section 15 of the
Pavment of Gratwity Act, 1972
[Placed in Labrary. See No. LT-
3914/72.]

(11) A statement (Hindi and Eng-
hish versions) explaining  the
reasons for not laying the Hindi
version of the above Notification
simultaneously. [Placed in Labrary.
See No. LT-3914/72.]

(2) A copy of the Annual Report
(Hind1 and English versions) of
the Central Coal Mines Rescue
Stations Committee, Dhanbad, for
the year 1971-72. [Placed in Libr-
ary. See No. LT-3935/72].

12.18 hrs

DELIMITATION BILL*

THE MINISTER OF STATE IN
THE MINISTRY OF LAW AND
JUSTICE: (SHRI NITIRAJ SINGH
CHAUDHARY): 1 beg to move for
leave to introduce a Bill to provide
for the readjustment of the allocotion
of seats in the House of the People
to the States, the total number of secats
in the Legislative Assembly of each
State, the division of each State and
each Unijon territory having a Legis-
lative Assembly and the Union terri-
tory of Delhi into territorial consti-
tuencies for elections to the House ot
the People and Legislative Assemblies

DECEMBER 7, 1972
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of the States and Union territories
and Metropolitan Council of Delhi
and for matters connected therewith.

MR, SPEAKER: The question is:

“That leave be granted to intro-
duce a Bill to provide for the re-
adjustment of the allocation of
seats 11 the House of the People to
the Siates, the total number of
seats 1n the Legiclative Assembly
of each State, the division of each
State and each Umion territorv hav-

ig a Leonslative Assemhiy ana the
Umon terutory ot Delhi, into
territorial  constituencies fur  elee-
tions, to  the House of the

People and L.egislative Assemblies
of the States and Union territories
and Metropolitan Council of Delht
and for matters connected there-
with "™

The motion was adopted.

SHR1 NITIRAJ SINGH CHAU-

DHARY: 1 introduce the Bill
12.19 hrs.
MOTION RE. INTERNATIONAL

SITUATION

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH):
Mr. Speaker, Sir, I beg to move:

“That this House do consider the
present international situation and
the policy of the Government of
India in relation thereto.”

Sir, most of the important aspects of
the present international situation
and Government of India’s attitude
thereto have been mentioned from
time to time in this House , in the
other House and outside, and to en-
able the hon. Members to get more
time for their speeches, I have nv
intention of making an opening
speech and I will wind up the debate.
I commend this Motion for discussion.

*Published in Gaze;t;

of IndiaExtraordinary Part II section 2, dated
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sfroea fagrd arsady (vanfan)
HqeqeT wEAT g Wiwmw fA3w A q
e aggwar b afFa vl
HrOW FTAGT AN Flak Fare
g g

SHYAMNANDAN MISHRA
We should now the
attitude Why have
forward this motion?

SHRI
{Begusaral) :
Government's
they brough!

=t FAATACA ALz
T F97 Ferew A erfAm

{(TrsTgT)

St Az fapd amddr afz wi
FOTTT AT AT AAATEH 9T F719

qere WEYEW W1 wd AT T
g gifagara AT v wmawm &
Frargedt fF AT "awT § 1 X qr7 T
137 arga ¥ fSAar gzAT™ 741 3
IAAT &Y AIGE FraT & Y Fwer ) FfwT
qIY T7 q%7 9 TEA § AT W@ ZuaT
FEAT qIAT § 1

gz A AV qv frars @ri feza
Freq & RIA & |09 TEIOEEAE I
N TFIE§ RTATTTZTIFAFLATAS
QYer |7 34 97 9% &7 Y )

SHRI SWARAN SINGIH It de-
pends on the desire of the Members of
Parliament. I know that there had
been numerous occasions when a
motion of this type had been moved
for consideration and an attempt
was made 1o make an opening speech,
when, it was generally the desire ex-
pressed by various sections of the
House that the Minister should not
make two speeches, one at the begin-
ning and the other at the end, but
more time should be given to Mem-
.pers. But there is no difficulty in
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making a speech, and if hon. Mem-

bers would like that 1 should make
an opening speech, I shall do so with
great pleasure

MR. SPEAKER' The hon. Minister
should go on and on till the Members
themselves say that the Minuster
should stop

SHRI SWARAN SINGH No
may sometimes, for reasons bust
known to themselves, not he ro-
operative  But 1 do not want {o adupt
that attitude 1 do want to take thi:
oppottunmity  of making  some opon-
ing rcmarks  about the international
iuation and the important aspects
of the situation in the Indian  sub-~
continent, an Europe and elsewheic

th~y

Mr Speaker, Sir, the international
situation over the last year or so has
defimitely been moving towards re-
laxation of tensions, and a gencial
atmosphere of detente has been 1n-
troduced almost 11 all  1mportant
centres  where formerly there was an
atmosphere of conflict and confronta-
iion

The most important regron in this
respect 1s Eutope In the Euopean
context, theie was this general atinos-

phere of confrontation between the
socialist  group of countries and
Western Europe. There were the

pacts which were very active, namely
the NATO and the Warsaw Pact and
there wag the question of two
Germanys These were matlers which
were the focal point for tension and
of confrontation. Over some months
now, the situation has radically
changed 1n Europe. The mam credit
for this goes to the policy first 1ni-
tiated and then vigorously pursued by
the Federal Regpublic of Germany
under the leadership of Chancellor
Willy Brandt. Tne signing of the
Moscow Treaty between the Federal
Republic of Germany and the USSR
and later on the conclusion of the
Warsaw Treaty paved the way for
relaxation of tension; and acceptance
of the existing boundaries in Europe



- Europe.

156 Motion re.

[Shri Swaran Singh]

removed one sensitive source of cont1-
nued tension and uncertainty,, Fhe
subsequent. events have showh that
this policy pursued by Chancellor
Willy Brandt ‘had ‘been approved not
only by the Parliament of the Federal
Republic of Germany, but there has
been people’s support to this, as de-
monstrated by the massive victory
that. Chancellor Willy Brandt has
achieved in the recent elections that
have taker place. The agreement
between GDR and FRG thas already
been concluded, which has the status
of a treaty, and this is likely to be
signed in Berlin or maybe at some
other place, between the Chancellor
of FRG and the leaders of GDR.

Europe has been unfortunately in
history, the place where two major
wars erupted in the lifétime of most
of us, and any relaxation of tension
in Europe is a matter’ of satisfaction
and it strengthens the forces of peace.
There is now the proper atmosphere

for convening European security con-

ference in Helsinki, and preparations
are afoot to make this conference a

success, so that peace might be stabi-

lised, and there may be co-operation
amongst the various ' countries of

Taking Asia, the situation is not as
good as it is now in Europe. But the
trends are in the same direction. I
would not like to mention details, but
the relaxation of tensiori* which has
followed the summit meeting at
Peking between President Nixon and
the Chinese leaders has deﬁmtely re-
sulted in lowering of #énsions in East
Asia. . ;

g

The Asian countries who had all
these years looked to -the United
States of America for what they re-
garded as support to their polic@es
have suddenly found that they have
to readjust their thinking and have
to adopt other postures as a result of
the new atmosphere that took shape
after President Nixon’s  visit  to
Peking. Taiwan in that s1tuat10n has

R

2
.2
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now been progresswely dropped by -
countrles which "had’ ‘even
formal diplomatic  relations with:
Taiwan; for instance, a country like-
Japan has decided to close her mission
in Taiwan. This morning, there was:
a news item that the new Govern-
ment of Australia have taken a de-

cision to close their embassy in
Taigeh. Similarly, several other-
countries which were recogmsmg

Taiwan ag the legitimate Government -
of China are now progressively
accepting the reality in this part of
the world. They are anxious to
establish normal diplomatic relations::
with the People’s Republic of China
ard in this process, the consequential
effect of this on Taiwan is obvious and.
need to be elaborated further.

Then, again, the summit meeting~
which was held in Peking between the:
Prime Minister of Japan and“the*:
Chinese leaders has definitely altered
the situation ir that part of the World
and the hostility and anlrrros1ty that '
had existed between Japan and Chma '
for such a long time is" now" bemg'
atmospﬁere of co—
operation and understarding. And
this again is a significant development;
in this part of the world.

changed into an

The divided country of Korea also-
is at the "present moment going:
through a very difficult process of’
what may be described ‘ag national’
reconciliation. North . Korea . and’
South Korea are uridertaking Sbllateral
discussion with the commonly agreed"

objective of exploring the possi'bilitj“

of peaceful - Whether-
ultirhately they succeed in this ‘or not,.
It is not likely to-
But by these':

reunification.

only time will tell.
be an easy process.

bilateral discussions between Northz
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Korea and South Korea, the atmos-
phere of tension has yielded place to
one of relaxation of tensions, and
thuie is a likelihood of the situation
being proressively eased in that part
oi the world also.

The position in Indo-China, how-
ever, does continue to give concern
not only to the People of Indo-China,
but to the whole world. The now
well-known nine-point  agreement
that had resulted from the talks be-
tween the Democratic Republic of
Viet Nam and the United States of
America has not yet been formally
signed by the two Governments. The
situation in Viet Nam, both North
Viet Nam and South Viet Nam, con-
tinues to be a source of great concern.

Even at this stage, secret talks are
tuking place in Paris between the
plenipotentiary Le Duc Tho of the
Democratic Republic of Viet Nam,

and President Nixon's representative
Dr. Kissinger. These talks have got
prolonged, and the news that is com-
ing about the progress of these talks
also is not very full. But it is
commonly accepted that these secret
talksy in Paris at the present moment
are 1n a crucial stage and it appears
that agreement has been arrived at
on a fairly large number of aspects,
and efforts are continuing from both
sides. the DRVN side as also from
the America side, to conclude an
agreement which might result in
cease-fire and might “pave the way
for political settlement, 80
that the people of Viet Nam
may have a government and institu-
tions in accordance with their wishes
without any outside interference.

As the stage of negotiationg at the
present moment is at a very crucial
and critical state, I would not like to
make any comment on the substantive
issues involved. But one pragmatic
approach can be that whatever is
acceptable to both sides—and it
appears that the two sides are despe-
rately trying to arrive al an agree-
ment-—should, we hope, result in the
egtablishment of temporary peace in

2820 LS--6.
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the beginning and might pave the

way for final settlement in this region.

The situation in the other two
countries in Indo-China, Laos and
Cambodia is still confused. It ig true

that in Laos, some talks are taking
place between RLG, that is, the Royal
Laotian Government and the Pathet
Lao leaders.

Several talks have already taken
place but from the reports that have
come to us it appears that significant
progress has not yet been made. We
have always taken the view that the
situation in Laos for a satisfactory
solution will have to await a settle-
ment in Viet Nam. The situation in
Laos is so much dependent on
happeningg in Viet Nam that to think
of any easing of the position in Laos
without a settlement in Viet Nam
does not appear to be either probable
or practical. A great deal depends
upon the gettlement in Viet Nam and
it is only thereafter that the situation
in Laos can move towards a settle-
ment. We have always supported the
view and this appears to be the desire
of the people in Laos that the
sovereignty, integrity and neutrality
of Laos is something which is in' the
interest of the Laotion people and we
have always supported that objective.

The situation in Cambodia is even
more confused. There does not
appear to have been any serious effort
made by the parties principally con-
cerned to establish any direct contacts
and it will take some time before we
can say that the situation in Cambodia
is now moving in a direction where
peace may be in sight and efforts may
be directed towards finding a satis-
factory solution of the terrible situa-
tion that has prevailed now for quite
sometime in Cambodia also. We have
great admiration for the people of
Cambodia, peace-loving people who
on account of external pressures had
been subjected to untold hardships
and sufferings. We earnestly hope
that peace would prevail in that
region.
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About the Indian sub-continent,
positive aspects in the situation at the
present moment predomunate. There
are no doubt some negative features
also but if we compare the situation
with what existed a year ago, at that
time the armed conflict between India
and Pakistan wag in 1ts full swing,
we can say that very significant
events have taken place in this part
of the world: the ecmergence of
Bangla Desh as a sovereign indepen-
dent country, the effective manner n
which the situation has been control-
led by the present leadership, Sheikh
Mujibhur Rahman and his party who
enjoy such over-whelming support In
their National Assc.nbly, the fact that
Bangla Desh-—-today we are having
this discussion on the 7th December—
was recognised by India on 6th De-
cember lasl year thus being the first
country to accord recogniion o
Bangla Desh; within one year, over 95
countries of the wo:ld have accorded
recognition to Bangla Desh, including
the four permanent members of the
Security Council. We had the honour
and privilege just recently of welcom-
ing the President of Bangla Desh in
our midst and we were impressed by
the manner in' which he displayed
confidence about the stability of
Bangla Desh, about the manner in
which the problemg facing Bangla
Desh are being successfully handled
by the Government which enjoys the
confldence of the people. Bangladesh
as an independent sovereign country
is now well-established and well get
on their goal of serving their people
and consolidating their sovereignty
and independence in an unmistakable
manner, Our relations with Bangla-
desh are very close, and very friendly.
We cooperate with them in several
fields—economic, cultural, technologi-
cal, pqlitical, etr.—and we are highly
satisfled with our cooperation with
the Government of Bangladesh. It
is also a matter of great gatisfaction
that within such a short time, the
Canstituent Asgembly of Bangladesh
has adopted a democratie, socialist,
secular Constitution and we have all
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our admiration and support for the
people and Government of Bangladesh
for going ahead and marching for-
ward on their chogsen path of
strengthening themselves by adhering
to. a democratic way of life.

India’s relations with Pakistan have
passed through a chequered career
even after the cease-fire which be-
came effective on the 17th December,
1871. We took the initiative to start
bilateral talks with Pakistan, which
resulted in the conclusion of the Simla
agreement. That has been debated
here and I have no desire to go into
the details thereof. The implementa-
tion of the Simla agreement is in
progress. The delineation of the line
of control has been the subject-
matter of discussion between the mili-
tary representatives of the two sides
and even today a meeting is taking
place 1n Lahore between our Chief
of the Army Staff and Pakisian’s
Chief of the Army Staff, so that the
matter which is still not settled may
be settled or a serious effort may be
made to settle that also, As soon as
this settlement is arrived at and it 1s
approved by the two Governments,
the hurdle in the way of restoration
of normalcy in our relationship would
be removed and it would be possible
to withdraw the troops in accordance
with the Simla agreement in a matter
of, say, two weeks after this agree-
ment is arrived at.

1 would like to say that the question
of prisoners of war about which there
is a great deal of anxiety amongst
the international community is also a
matter which was before the summit
conference in Simla and it was agreed
in one of the clauses of the Simla
agreement itself that there will be
subsequent meetings to take a final
decision about the question of
prisoners of war.

It is qur view that the continued
non-recognition of Bangladesh by
Pakjstan' is coming in the way of
implementation of that clause of the
Sitnla Agreement, in accordance with
which the question of the prisoners
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of war had been agreed to be discus-
sed between the parties. We had made
the position clear in Simla that with
regard to the prisoners of war who
came 1nto our custody on the eastern
front, including those who surrender-
ed ip Bangladesh 1o the joint com-
mand of India and Mukti Bahini of
Baugladesh, for a final settlement of
the question of those prisoners of
war, the association and agreement of
the Bangladesh Government is essen-
tial and necessary. Obviously,
Pakistan cannot expect Bangladesh to
participate 1n any serious discussion
on any matter, much less on such a
vital question as the future of the
prisoners of war, unless the Bangla-
desh Government feel that they are
eatering and participating in  those
discussions on the basis of equalitv
with Pakistan.  Obviously, unless
Pakistan agrees to recognition of
Bangladesh, the attitude of Sheikh
Mujibur Rehman and the Government
of Bangiladesh in this respect is
understandable. They have taken a
dceision, which we support, that they
would not enter into any discussion
with Pakistan unless the representa-
tives of Pakistan talk to them on
termg of equality. So long as Presi-
dent Bhutto and the Government of
Pakistan coniinue not even to take
notice of the realitv that has emerged
namely, the sovereign independent
Bangladesh, and they continue to des-
cribe il as “Muslim Bengal” and the
“authorities in Dacca”, certainly that
is not conducive to the creation of a
situation where Bangladesh can
reasonably be expected to participate
in any discussion. Therefore, so far
as that category of prisoners of war
who can be described as having been
taken into custody on the eastern
sector are concerned, trilatera] dis-
cussion and trilateral agreement bet-
ween the governments of Bangladesh,
India and Pakistan are essential, and
continued non-recognition of Bangla-
desh by Pakistan is a negative factor
in the situation which is not only
delaying the final settlement of the
question of prisonerg of war, but is
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also coming in the way of stabilising
peace 1n the Indian sub-continent.

Of late, President Bhutto and some
ot his other colleagues have heen
making statements which do give the
mmpression that they are perhaps pre-
paring their people for extending re-
cognition to Bangladesh Hon, Mewm-
bers of this House must have noticml
that the political partv, which s the
predominant party in Pakistan, Presi-
dent Bhutio’s own partly, the Peoples
Party on the pohfical plane has
already stated talking of extending
recognition to Bangladesh: but 1t 1s
still to be done by the government,
which is controlled by that politicl
party. If the approval by this politi-
cal parly, which is the majority naity
in Pakistan, 15 the fitst step for Pakiz-
tan Government to accord recogmtinn
to Bangladesh, we welcome that step
pecause we are desirous of esiablhizh-
ing durable peace m the Indian suh-
continent. Therefore, we would .21
come any steps that are tuken ™
President Bhutto and the Government
of Pakistan for recogmsing Bangla-
desh and for strengthening the foree
ot peace and co-operation in the Indian
sub continent. We on our wde prot-
witbstanding these vatious difficulties
want to implement {he Simla Agree-
ment in letter and »pinit because we
believe that the basic concept, ‘he
toundation on which the Simla Agree-
ment is based, namely, agreement to
<ettle all differences between India
and Pakistan peacefully and bilateral-
1y is an excellent one end, if it is imple-
mented by both sides, it will help the
situation in the Indian sub-continent.
This first step towards reversing the
unfortunate atmosphere confrontation
and conflict is likely to create an at-
mosphere of good neighbourly rela-
tions between India and Pakistan.
This is the spirit in which we look at
the Simla Agreement,

We have many points upon which we
can express our dissatisfaction and
strong dissatisfaction over how Presi-
dent Bhutto has been dealing with this
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problem. We believe that if he had
dealt with this problem in a straight-
forward manner and had explained to
his people the implications of the
Simla Agreement, some of his present
difficulties may not perhaps have been
as pronounced as they are at the pre-
sent moment. But if we take a view
of the Indian sub-continent as a whole,
there is distinet improvement and
movement towards peace and it will
be a continuous endeavour on the part
of India to strengthen this process of
consolidation of peace and to estab-
lish normal good neighbourly relations
with Pakistan.

The situation in the West, Asia still
continues to be a source of anxiety
and the Isreael forces still continue to
be in 1llegal occupation of the area
that came in their possession as a re-
sult of their aggression. We have
supported throughout and we conti-~
nue to support the unanimous resolu-
tion of the Security Council in this
respect which has called upon Israel
to vacate aggression The situation
there 1n the Arab-Israel conflict. at the
present moment, is highly unsatisfac-
tory and there is no significant move
which may have bezn initiated recent-
ly that might raise some hope that a
solution of this problem 1s in sight.

India’s relations with neighbouring
countries, Sri Lanka, Burma, Bhutan
and Nepal, are very close and friend-
ly—Bangladesh 1 have already men-
tioned. If our efforts to normalise re-
lations with Pakistan succeed, then we
can look forward to a period of peace,
stahility and co-operation in the In-
dian sub-continent which will be a
very desirable development and which
will enable us to have our program-
mes of far-reaching socic-economic re-
volution in our part of the world im-
plemented in a more effective manner.
For the good of millions and millions
of .people here and also in our neigh-
bouring countries, we are cooperating
with our neighbours in their develop-
mental programmes and we are desi-
rous of deepening and broadening
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these areas of cooperation in the eco-
nomic field, in the cultural and tech-
nological fields, with all our neigh-
bours.

Sir, the general situation at the
present moment is this. Whereas one
can say that it has moved towards
detente, there are several imponder-
ables in the situation, if I may use
that expression., The attitudes of
countries are shifting from time to
time; may be a number of these shifts
are in the positive direction. Who
could have said, four or five months
back, that Japan and China would
come closer to each other? Who could
say that President Nixon would initiate
far-reaching changes in his approach
towards China, and who could have
visualised that President Nixin's visit
to Moscow would result in the con-
clusion of several agreements in the
matter of Stategic arms limitation, in
t1e economic Meld and in several other
fields? The consequential effect of
these changes in the atiitudes of
principal powers, mam powers, main
powers, has its imewiiable effect upon
other countries. whether we look at
Europe or South-East Asia or South
Asia or even West Asia, all these
changes that have taken place are
having their impact upon several
countries and some of the old frozen
attitudes are changing. We have to
adjust ourselves to these changes and
to take action so that our contribu-
tion for strengthening the forces of
peace is effective and our own national
interests are safeguarded.

This, Mr. Speaker, broadlv, is the
international situation in our part oft
the world and in other parts of the
world,

SHRI MANORANJAN HAZRA
(Arambagh): You have not gaid any-
thing about our relations with China,
whether they are improving or not.

AN HON. MEMBER: Wbhat about
Africa?
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SHRI SWARAN SINGH: I will not
now lszave without touching upon
these points which have been raised.
It was precisely for this purpose that
1 wanted you to have more time. You
have given me time; so, I must utilise
it.

It has been mentioned that 1 have
not said anything about the situation
in Africa. The situation in Africa,
broadly speaking, can be described in
three categories: the gituation in the
northern part fo Africa, i.e., the Arab
world; then the situation in the areas
where the freedom fighters are carry-
ing on a relentless struggle againsi the
Portuguese colonial forces, whether it
is Poriuguese Guinea or Angola or
Mozambique and also the countries
where racist apartheid regimes are
‘functioning, i.e., South Africa and
Rhodesia; and then we have got the
countries north of South Africa and
south of the Arab world where many
sof these African countries, the newly
independent countries, are trying to
consolidate their position. Our sup-
port to the forces that are fighting
to end colonialism, racism and the
wapartheid regime is total and we have
supported their cause stoutly n all
forums and this support continues.

With regard to the countries north
of that region, we have faced und
persons of Asian origin have faced
problems in Uganda about which I
have made statements from time to
iime and I have nothing more to add
except to say that very few persons of
Asian origin have been left in Uganda.
1 think their number cannot be more
‘than 2000 or so and the main problem
now is of assets left behind and we
are in touch with the Government of
Uganda and we are making serious
efforts to salvage as much as we can
but I am not very optimistic; however,
this effort has to continue.

In relation to other countries, the
situation is more or less normal. We
are very happly that our economic re-
fations with several of these countries
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are being strengthened. We have a
mission from Tanzania here and we
hope that as a result of this visit and
as a result of our President’'s visit to
Tanzania, the basis for a fruitful co-
operation, in the mutual interests of
both India and Tanzania, would be
consolidated and we will be co-operat-
ing in their economic and industrial
developmeut 1n #  number of ways.
We want to strengthen this process of
more purposeful and meaningful co-
vperation with other Atirican countnes
us well. We know these African
countries, although they have attained
their political freedom. continue to
fuce economic problems and they are
also facing pressures from former colo-
nial powers and we have, therefore. io
strengthen them 1n every possible
manner.

170

Regarding Our relations with China,
about which the hon. Memher opposite
belonging to the CPI (M) 1s very an-
x1ous to know, I am not sure whether
I can give any useful information on
that I will certainly come and report
to this hon. House as soon as I see
that there 1s any improvement in the
relations. ..

SHRI JYOTIRMOY BOSU (Dia-
mond IHarhour): How desp is the
failure,

SHR1 SWARAN SINGH: Now. I
deal with our failure and of the party
which sits in the extreme left .

SHRI MANORANJAN HAZRA: You

please make a statement about the
progress. There is no question of
failure!

SHRI SWARAN SINGH: I have also
to make a statement if there is no
progress. That is my responsibility,
You can ignore it but I cannot ignore
it because I have to tell the House
and the country the facts as they ave.

At the present moment, I can say
that we, on our side, are desirous of
normalising our relations with China.
But obviously, thix can be brought

»
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about only if there is the same desire
on the part of China as well. If the
strident note that we see in the Chi-
nese speeches in the United Nations
on the situation in the Indian sub-
continent, if the hostile statements that
are made by the Chinese leaders in
Peking at the time of visits of seve-
ral visiting dignitaries, are any indi-
cation, then one does get a feeling that
the Chinese perhaps are not desirous
of improving relations with India.
But, so far as we are concerned, we
have been more than willing, .

SHRI JYOTIRMOY BOSU: That is
what you say. ;

SHRI SWARAN SINGH: I thought I
was speaking now. And, I am saying
this on behalf of India.

SHRI JYOTIRMOY BOSU: Your
Government.

SHRI SWARAN SINGH: My Gov-
ernment, and they are in charge of
the External Affairs of India..

SHRI VASANT SATHE (Akola):
Which represents the Government,

SHRI SWARAN SINGH: I think I
am voicing the feelings even of the
Opposition parties, if not the entire
oppositiom parties, at any rate, the
party to which my dear friend Mr.
Jyotirmoy Bosu belongs, that we are
desirous of improving relations with
China, and we have made this posi-
tion clear on a number of occasions.
We have avoided being drawn into
polemics, but having done all that, it
does not appear that China at the
present moment is responding posi-
tively to these various suggestions and
various statements that we have made.
That does not mean that we should
give up our effort.

SHRI JYOTIRMOY BOSU: How
many times of responding you have,—
positive response, neo-positive res-
ponce, semi-positive response, ultra-
positive response. .
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SHRI_ VASANT . SATHE: Abusive
response..

:SHRI SWARAN SINGH: Positive
response. obviously, according to  the
simple English Dictionary meaning,
should be that if we want to make
friende with them, they also should
say, yes. they are also desirous of
making friendship, And negative res-
ponse obviously will be the contrary
of it. I say, I want to make friends
and from the other sids also...

SHRI JYOTIRMOY BOSU: Ag you .

are doing with Mr. Nikxon now.

SHRI SWARAN SINGH: I think,
from Peking to Washington. It
appeared at one time that it was a
long distance, for the party to which
Mr. Jyotirmoy Bosu belongs and pro-
bably that distance has now contract-
ed; I wish him well,

MR. SPEAKER: Do you want to sit
through the lunch hour? The Minis~
ter is ready for that.

SHRI SWARAN - SINGH: I would
say, Sir, in: all seriousnsess that China
is our neighbour and geography has
placed us together. We have to live as:
good neighbours. There are some
differences. There are some unfavour-
able attitudes and postures of China
on certain matters which are vital to
us. We continue to hope that China
will appreciate the desirability and
the necessity of normalising relations
with India so that the two countries,
India and ‘China, can live as good
neighbours. We have that objective in
view and we will continue to work for
that. That, in a nutshell, is our ap-
proach towards China,

I think I have now exhausted the
patience even of those enthusiasts whe
were asking me to make an opening
speech. I would ~ leave the rest for
them and T will say something at the:
end also; )

~
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MR. SPEAKER. Motion m vel

“That this House do conside; the
present International situation and
the policy of the Government of

* India in relation thereto.”

THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAJ BAHA-
DUR): We will forego lunch hour
today.

MR. SPEAKER. We have some sub-
stitute Motions.

SHRI JYOTIRMOY BOSU- I heg o
move:

That for the original motion, the
following he substituted, namely —

“This House. havine considered
the preseni 1nternational situation
and twe policy of the Government
of India i relation thereto, 1s of
the opinion that—

(a) the Government of India
have not made any significant and
vigorous eflorts to build up Indo-
Bangladesh friendship on a finm
basis ond notes with grave con-
cern th= growth of anti-Indian
feehngs in Bangladesh:

(b) the Government should take
note of the adverse criticism ot its
policy by some senior Bangladesh
politiciang and make all possible
efforts to remove musgivings, if
any, of the Bangtadesh people
about India,

(c) in spite of many assurances
and promises hy the Government,
trade between India and Bangla-
desh has not grown appreciably;

"(d) the Government have not
taken anv steps to liberalise that
passport and visa rules in respect
of travel between India and
Bangladesh;

(e) the Government have vel to
define its attitude towards the
Provisional Revolutionary Gov-
ernment of South Vietmam which
ig the genuine representative of
the people of that country; and
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(I) the Government have failed
t~ take the House into confidence
by ‘clling 1t what positive steps it
has taken to open bilateral talks
with the P:oples Republic of China
with a view to normalise Sino-
Indian relationship.”(1)

DR. LAXMINARAIN PANDEYA
(Mandsaur): I beg to move:

That for the original motion, the
following be substituted, namely —

“This Houwe. having considered
the present international sitwation
and the policy of the Government
of India 1n relation thereto, 1f of the
opinion that the image of India has
gone down on the international plane
as a result of the policy of the Gov-
cinment of India in this regard and
the countfry has failed to maintain
close relations even with friendly
countries which has afiected her
prestigeous position n the interna-
tional world and recommends that
ihe Government of India review the
foreign policy to make 1f really
etfective so as to revive and enhance
the countr\’s prestigeous position in
the international workl” (2)

SHRI RAMAVATAR SHASTRI

(Patna): I beg to move:

That tor the original motion, the
following be substifuted. namely:—

“This House, having considered
the present international situation
and the policy of the Government of
India in relation thereto, is of the
opinion, that—

(a) in order to cement the bond
of friendship with Bangladesh, all
out support and help should be
given to the newly born Republic
and Bangladesh should be given all
support to weed out the pro-Pakis-
tani ang anti-Indisn elements from
there;

(b) special attention showdd be
paid to increase and develop trade
relations with the Bangladesh, and
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immediate steps be taken to libera-
lise the passport and visa rules in
respect of travel between India and
Bangladesh;

(c) the Government should urge
upon the Bangladesh Government to
allow the non-Bengali Muslims ie.
the Muslims from Bihar and UP.
who are not implicated in any case
to go to the countries of their
liking;

(d) the Government should re-
lease all the Pakistani civilians from
the Indian custody and allow them
to go back to Pakistan;

(e) the Government of India
should follow  consistent anti-
imperialist, non-aligned and peace-
ful policies;

(#) the Government of India
should immediately recognise the
Democratic People’s Republic of
Korea and the Provisional Revolu-
tionary Government of the Republic
of South Vietnam; take positive
steps to normalise relations with the
People’s Republic of China; and
estiablish and develop trade rela-
tions with Cuba and other socialist
countries. (3)

MR. SPEAKER: There is a sugges-
tion that we should go without lunch
hour today.

SOME HON. MEMBERS: No, Sir.

MR. SPEAKER: The Minister has
come prepared for it.

st wen fandt wwddt ;- oadh

VAN WA FI A K AT AN
Fawe 1 § go01 & age ot sw wa
g wrfeg

MR. SPEAKER: Then we adjourn
for lunch to reassemble at 2.P.M,
13.11 hrs.

The Lok Sabha then adjourned for
Lunch til Fourteen of the Clock.
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The Lok Sabha re-assembled after
Lunch at our minutezs past Fourteen
of the Clock,

[Mr. DepuTY-SPEAKER in the Chair]

MOTION re. INTERNATIONAL
SITUATION—contd,

SHRI DINEN BHATTACHARYYA
(Serampore): 1 have heard the long
speech given by Sardar Swaran Singh
on international situation. At the
outset I want to state that from his
speech I have not been able to under-
stand what are our foundations in
relations with other countries. That
he has not spelt out so clearly as 1
expected. Before taking up the points
1 want to deal with, I would say that
the most significant thing in the
international situation today 1s that
the balances of forces are fast chang-
1ng in favour of freedom, peace and
Socialism and the forces of reaction
and imperialism are getting moribund
day by day. I fully agree with Sardar
Swaran Singh so far as the relaxation
of tension in Europe is concerned,
after the two Germanys came to
terms and after the agreement bet-
ween the Soviet Union and the
Federa]l Republic of Germany.

Coming to the Vietnam issue which
has been dealt with by the Foreign
Minister, our Government is not
emphatically condemning to barbari-
ties which the United States is still
continuing there. The United States
should be condemned for breach of
faith. On 18th October, it was agreed
by USA that the agreement on the
Vietnam issue will be signed. But
they backed out. In the meantime,
they are supplying large quantities of
arms to South Vietnam and the
blockade is still going on. The
bombardment ig still continuing. By
the continued struggle by the Viet-
namese people against the armed
aggression’ and barbarities of the
United States and ity stooges, the
Nixon Administration was forced to
agree t0 come to terms with Vietnam.
Even after that, as per the natural
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characteristics of imperlalism, he US
imperialism is trying to slide back.
This point should be taken up by our
Government. If we are sincerely
anti-imperialist, about which I have
great doubts, we must condemn this
actiorr of the American imperialism.
Of course, I congratulate the Govern-
ment on raising the status of our re-
lations with North Vietnam to
ambassadorial level. It is good. But,
why should they hesitate to recognise
the Provisional Revolutionary Gov-
ernment of South Viet Nam? It is
gratifying to know that they have now
recognised GDR. But it was done
only when both the Germanys decided
1o come to an agreement and when it
was unanimously accepted in the
United Nations Assembly to recog-
nise G.D.R. Are they waiting for that
1n the case of PRG? 1 know that they
will have to give recognition to the
PRG of South Vietham Why not give
it now? Why this hesitation? My
complaint against the Government is
that they have no stable and consis-
‘tent foreign policy and they are
resitant in their policy. They are
like thespendulum of a clock swing-
ing from one side to the other This
is characteristic of our foreign policy.

Cothing to our relation with our
neighbouring countries I must say
that the prestige of the country has
been heightened by our positive stand
in respect of the liberation struggle
in Bangladesh. The emergence of
Bangladesh ag a sovereign indepen-
«dent country is a blow to imperialism
which wants to dominate the sub-
continent.

At the same time, I must also say
that there is unanimity or consensus
‘throughout the country, except per-
haps the Jansangh, about the Simla
Agreement. There may be some diffi-
culties here and there, but we do not
consider it proper to say, like the Jan-
sangh did, that it is dead. It cannot
be dead. I say emphatically that we
must take an objective view of the
situation. Pakistan is our neighbour
and we must try to establish friend-
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ship with out neighbour. For eur

own sake, for the sake of ensuring
durable peace in the sub-continent
and for preventing the big powers
from interfering in the original pro-
blems we should adopt a sincere and
unbiased attitude in the implementa-
tion of the Simla Pact in both letter
and spiritt. We are for the impie~
mentation of the Simla Agreement in
itg totality. At the same time, I will
say that both Pakistan and India
should not haggle about this condi-
tion or that condition. Both countries
must come together and peace must
be established between India and
Pakistan.

Coming to our other neighbours, our
relations are not as good as they
should be. What was the necessity for
sending the army to Ceylon when the
Ceylonese youth were fighting their
government for some of their just and
genuine demands. This has embit-
tered our relations with the youth of
Ceylon. I must emphatically protest
against it and say that it should not
be done again in future.

Coming to Bangladesh. our intention
is to establish friendly relationg and
help that country to come to its pro-
per shape. But, taking advantage of
the present position of Bangladesh,
some business-men here are acting in
a way which creates embitterment in
our relations with the people of
Bangladesh. Al blackmarksteers and
big traders are taking advautage of
our pact with Bangladesh. They
are acting in a way which is creating
tension in the people of Bangladesh,
which we must take note of 1 do
not say that the Governmeny ig in-
tentionally doing it. But by circum-
stances, some corrupt traders of our
country ang some industrialists are
becoming the cause of embitterment
and strained relations with the prople
of Bangladesh,

The same is the situation with re-
gard to Nepal. Can you say that we
have better relations with Nepal than
what China has with Nepal? Why?
Because of the same king of actiom
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by a section of the business commu-
mity The ultimate result 1s that our
relations with Nepal arg getting de-
teriorated That should be checkod
and 1mmediate action shoulq be taken
in that direction

Regarding our 1ielations with other
African countries 1t 1s true the
Minister also hag expressed his deare
for the success of the lberation
movement m Africa But I would
say that the Government of India
must give material help to these
forces 1 Africa and 1n  South
America who are fighting aganst
imperialism In tlus connecton I
may say that whetherit 1s hiberation
struggle in South America in Africa
or m Vietnam the people o' those
coul tries are fighting our caus» and
they are weakening the mfli nee of
imperialism in  the world, theicby
paving the path for freedon prace
ang socialisum 1n the world

1 would urge upon the (rovernment
to {ake a positive stand n iecspect of
the liberation struggles ind the free-
dom mavements that are going on 1n
Af1a and m South Amerira in
Angola 1 Mozamiigue 1n  Guinea
and 1n Yemen and in other places It
15 the samg American force the same
American 1mperialism  that  wunted
to demolish the freedom shuggle of
Bangladesh and wanted to threaten
our country by bringing the Seventh
Fleet into the Indian Ocean Tt 18
the same American imperialism which
1s conspiring ang domg all the mis-
chief to see that the freedom strug-
gles 1n South America and Africa are
smashed and it 15 the same American
force which is responsble for all these
bloodsheds n Vietham Laos and
Cambodia As such, I ask why the
Government should not condemn here
and now the American imperialism
without any hestiation and emphati-
cally stete that they must come to
terms and that they must sign the
Agreement with the Ydetnamese peo~
ple?
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Now I would deal with some other
problems.

Mr DEPUTY-SPEAKER
not have much time tor that

He does

SHRI DINEN BHATTACIIARYYA
1 ara concluding

My contention 1s the one with which
I started and that i1s that India has no
stable foreign policy It 18 not essen-
tially anti-imperialist poliy it 15 rot
essentially for the success of the tree-
dom struggles of the dep.hdent coun-
iries throughout the world It 1s Le-
caus¢ our economic joundation 1S
unstable that we have to croend on
his sort of unstable forciZn poliy
Su unless we do not give of the
policy of depending on any 1imperia
list countiry lor the development of
oul economy you camot ¢apet out
counbiy to be stable 1n 1ts foreign
policy I mention this because now
hsbrobbing has been staited to bring
back Niaon here again in spite of
the fact that we know what this Nixon
Administration 1s what his Ameixa
18 I am not saying this The pa-
pers which fullv support you are in
a very crud¢ form tryimg to create
thas impression 1n the people who have
tasted what 1S 1impenalism during the
Bangladesh struggle, now they are
trying to clear the way 82 that Mr
Swaran Singh may establish relations
(Interruption) not that way, not an
honourable settlement so that they
may loss over us, so that in the name
of our economic development they can
dictate terms to us That way the
Government 18 moving That 1, most
dangerous development You are
bringing back agemn mperialism we
are not against any friendly relatiohs
with any country but we ore againat
1imperialism It it comes hére again,
1t will 1declogically #nd economically
spreag its tantacles on our economy

AN HON MWEMBER: What about
Mr Nixet's vimt to Pekdig?
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SHRI DINEN BHATTACIIARYYA:
I do not consider Mr. Nixon's visit
to China a defeat of China; it is &
victory to the peace forces which are
advancing. That is why U. S. .mperia-
lism realiseq now that, without com-~
g o terms with China, they cannot
survive, that is why, Mr. Nixon had
to go; it iz not that peking leaders
went to Washineton.

Now there is so much of talk about
CIA. Why should the Government vot
conie frrwarg with a white paper on
that? The Poace Corps also, mn the
name of heiping our country, 1s spread-
ing its espionage sysitem, 1s spreading
if, tentacles even 1n our admimsira-
tion. Why do you not ome torward
and ask them to quit immediately?

We do not say that India is not
eager to come {o terms with Chuna, 1o
eslablish 1ts friendly rvelations w.lh
Chma. T have no doubht ihat Indwa has
now rcalised that in the whole of Asia
angd 'n cuJr region, 1f we have to build
up our Jown cconomy and . we want
peace, we must have nond relatons
with China. Unfortunately....

MR. Drrury-SpPEAKERH Please con-

clude.

SHRI DINEN BHATTACIIARYYA!
Ynou must give me, Sir two or three
minutes more This half-speech will

create  confusion about my party’s
stand.

MR. DEPUTY-SPEAKER: Please
conclude,

SHRI DINYN BHATTARCHARYYA:
I am just concluding.

From this House I will plead with
China also to realise the reality.
It iz not a fact that India has
got any bad intemtion because of
Indo-Soviet Tresty. ‘They should
reslise that in its proper per-
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specitive, and sincere 2fforis by hoth
India and China must be mnde to re-
establish friendly relations.

MR, DEPUTY-SPEAKER: You have
made your point

SHRI DINEN BHATTACHARYYA:
I will finish.

MR. DE”UTY-SPEAKER: You have
ex-eedud your fime

SHRI DINEN BHATTACIIARYYA
What is the time allowed.

MR DEPUTY-SPEAKER: You were
given 13 minutes. but you have already
taken 20 minutes,

SHRI DINEN BHATTACHARYYA:

What is the harm, Sir? 1 will firish
now.

MR. DEPUTY-SPEAKER: Order,
please.

SIHRI DINEN BHATTACIIARYYA!:
I wil] finish in 5 mnute,

What I want to say is that they
must reabise the realities. Why not
China recognise Bangladesh? Why not
Pakistan also recognise Bangla Desh?
Why not there be a stable place in
our land by our closer relationship
with both China and Pakistan?

Ultimately, I will say that our Gov-
ernment must take a positive stand
regarding the CIA. This (TA was
responsible, I will say, for our con-
frontation with Ching in 1962. It
1s now clear from all the reports. So,
beware of CIA, beware of the Ame-
rican imperialism and save our aemo-
eracy angd save the peace of this region
from the conspiraey of the American
imperialism angd its stooge, the CIA.

SHRI B. R. BHAGAT (Shahabad):
The House and the country as @
whole will agree with the assessment
of the oreign Minister which be made
this morhing, about the positive deve-
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lopments which can be described as
developments 1n the ditection of peace
and creating an atmosphere of detente
1aking place 1n all parts of the world.
Particularly, the year 1972, will go
down when 1t enas by the end of this
month, as a gre t watershed which
will close its doors aganst the poicy
of confrontation, of military pacts, of
«cold war and usher in an e1a of peace-
ful negotiations and settiement of dis-
putes through negotiations, hlateral
as well as tri-lateral or multilateral.

In this year, right from the begin-
ning of the talks between President
Nixon and Chou-En-Lai or the
talks between President Nixon
and the Soviet leaders, as well
as ihe opemung of negotiations
on Vietnam which s coming
tn 1ts final phase of settlemecnt, one
hopes 1n the course of the next few
days, and then this affects also Europe,
as the Foreign Mimster said, and the
great joy of the people of Germany
in giving a big hand a massive man-
date, to Willy Brandt in his pohicy of
Ostopolitiz as also North and South
Korea coming together and, most of
all, the great changes that have tuken
place in this sub-continent during the
last 18 months which have changed
the face of this part of the world—all
these meant positive gaing to the forces
of peace, the forces of gtabli'ty mn this
part of the developing world; but they
have also created new proh'ems, new
strains Any change is bound to
create, ang great changes are bound
to create great problems. Sometimes
our attitudes do not change as fast as
the changes take place Whether 1t
18 Bangla Desh or the Simla agree-
ment, almost the entire people rallied
behind the policy of the Government.

It has become a national policy and
the voice of the people :s behind it
Buj$ the position is that this has created
problems and I would like to place on
record my appreciation of the positive
role that the Government, the foreign
Minister, the Prime Minister and the
President, who in a recent statement
mentioned about the changing pattern
of our relations with the major
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powers ang with our neighbours, have
taken, and nobody can say that during
this time, the Government and the
External Affairg Minister and the
Ministry were lagging behind in any
initiative We can criticise some of
their 1mitiatives That 18 a different
point, but they have not heen lagging
behind, and that 1s a very veiy wel-
come change, and thyt shows the
strength belund their policy That
shows tne democeratic tor es thal are
goading them or guiding them to iake
these steps, the strength of the people,
the unity and the new confidence that
has been generated in the countrs

In this context I come to the pro-
blems created by the changing pritern
in thig world the changing pattern of
Europe, the new power bhalance, efc
Although the old war has ended, the
rivalries ot big powers have not end-
ed In the present sifuation the ‘utr-
ity of any major mulitary conflict may
have forced the big powers to iake a
stance of negotiation and settlement
through peace.u] cooperation But the
rivalries have not ended We hate to
function in thus situation Many j<0-
ple criticise and say that when there
1s no cold war, the military pacts be-
long to by-gone ages And, theretore
there 1s no relevance «f nun-ahign-
ment today Those who take that view
are taking an incorrect view of the
situation The basms of non-abignment
1s independent action It 1s a positive
policy for peace

After 20 years, after the decades of
the fithes and sixties non-alignment
has undergone oertan amount of
changes m gppheatioh, Tlus has to
be applhied to a different emerging
situation It has to be appvlhied in an
entirely different context Our policy
during the last flew yearg has followed
this patiern. We have coniinued to
follow the basic principles of this
policy. Our policy has been indepen-
dent action and we have pursued our
policy to settle all disputes by peace-
ful means and following the national
mterest in a changing situation. Al-
though the situation in the sub-conti-
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nent has changed, we are faced with
new problems,

The success of cur policy is contain-
«ed 1n the realisation of our objectives
in this changed situation. Our rela-
{ions with our neghbours, our relations
with major powers in Asia are deter-
mined by this. Take the case of our
relations with Pakistan. Bangla Desh
has been recognised by 95 countries.
Its non-recognition by Pakistan and
the creation of normal situalion in
ihe su*-contirent is the crux of the
pr blem. The Simla agreement jg a
bold agreement in that respect. Our
Foreign Minister said in the mormng
that 1t 1s not unexpected—I emphasise
the word--.that some people might
have expected miracles to happen,
withiy twoe or three or four weeks.
The major powers have taken years
in negotiations. China and America
talked in Warsaw for ten years. In
Paris the negotiations have been going
on for two years.

In the pursuit of peace, more than in
the pursuit of war, patience is requir-
ed, wisdom 18 required. All the time,
adherence to our basic objectives and
principles is required. We should not
give way to jingoism as has been done
Ry some sections of the people, small
in numbers. The alternative to the
Simla agreement is not jingoism. It
is, not chauvinism. We bave to
pateiently, fiimly and purposefully
follow the basic principles of our
policy as contained in the Simla Agree-
ment. That is what we are doing. All
the democratic forces in the country
are in favour of peace and peaceful
settlement with Pakistan. The voice
ageinst the spirit of the Simla agree-
ment is a weak voice. In Pakistan
the voice can be stromger. Whatever
Mr. Bhutto may be doing, or his con-
tradictory speeches, we should not be
unnerved by them. There are internal
forces operating. We should not create
conditions which weaken these forces
towards a peaceful settlement. Fol-
lowing the spirit of the Simla Agree-
ment we should have bilateral nego-
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tiations without any outside interfer-
ence, whether it be from the US or
China or any other power. We should
make this area an area of peace and
stability on the basis of the mutual
interests of the countries concerned.
We should pursue our policy of friend-
ship with Bangla Desh and consoli-
date ang strengthen it. There are
forces in the world and jnside Bahgla
Desh which are trying to disrupt the
firm friendship of Bangla Desh with
us. We should guard against these
forces,

Therefore. this is an occasion when
w'sdom has to be shown. There
should be adherence to our basic
national interests Our national inte-~
rest today is lo pursue with firm deter-
mination the refashioning of our re-
lations in this part of the sub-conti-
nent with Bangla Desh, a relation of
firm and eternal friendship has to be
built, We have to identify ourselves
with the people of Bangla Desh, help
them by all means and maite our
mutual friendship sufficiently firm so
that outside interference is not able
to demolish that friendship.

With Pakistan, we have 10 pursue
our policy in the spirit of the Simla
Agreement initiating a  Lrocess of
peaceful settlement of issues between
us. Whatever time it takes, it should
be our national determmation to
pursue that. We should not allow any
internal forces or outside forces in .ie-
flect us from that path of peaceful
settlement of disputes.

Our hon. friend had taken object-
ion to the statement of the Exter-
nal Affairs Minister when he reitera-
ted our stand that we want to pur-
sue a policy of friendship with the
US. 1 do not know whose national in-
terest he is serving, We have never
gaid that we want to pursue a policy
of hostility with the US or, for that
matter with China, or even Pakistan,
with whom we have had difficulties .
in the past. How was it that our
relations with the US deteriorated?
Let us examine it. It was mainly
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because they followed a policy of
balancing Pakistan with India when
they gave massive military aig to
Pakistan. That bedevilleg our  re-
lations with the USA. There may
have been a period when we have had
PL 480 and other aid from the U. S.
But all those things are irrelavant
because the US followed a wrong
policy of balancing Pakistan  with
India, piling up the former with mas-
sive military aid which resulteq in
several conflicts. That fouled our re-
lations with that country.

But once that position hag changed,
the rcahties of the situation demand
that the US or other powers recognise
this fact the countrmes of this sul:
continent have to settle their disputes
themselves ang have to live 1n peace,
amity and co-operation. The spirit
of co-operation hag to be developed
Tms can happen once the old policy
given up and the reality is recogni-
sed

Similarly in regard to Bangla Desh,
the completely erroneous policy which
they followed which put them on the
side of the worst crime against huma-
nmty has to be changed and the
present realily pecognised. Voices
were raised in the U S ilcelf against
thig policy Leading papers, Sena-
tors and other Congressmen were
against this pnlicy. Thecelore, if
the US 1s willing to give up this po-
licy and recognise the realties of

the situation, that can oe the basis
of a new relationship. Thevy have
recognised Bangla Desh.

It is a positive factor Some peo-
ple have very uncharitably said
that because we are having food

difficulties and we need aid, we are
trying to adjust our policies with the
United States. Nothing can be more
ungenerous and unpatriotic than this
because it ig the firm policy of the
Government, theése mafters ol aid are
‘not connected with our basie policles
and we are not to be guided by this.
The basic thing is: our relatjiong with
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the United Stales will improve, cap
improve only when they giva up this
policy of balancing Pakistan. What-
ever they may do, if there is no mas-
sive arms aid again to Puakistan—]
am glad indications are there that
the;; are not giving arms sassistance
to Pakistan—if they do nut give it.
it will be a positive factor, positive
straw in the wind of change. These
are the basic issues on the basis
of the realities ot the present day
situation in the sub-continent.

Another irritating matter was Viet-

Nam. We have consistenily critci~
sed the Uniteq States policy. Now
that problem will also be solveaq,

because peace will return o Viet-
Nam, These are positive develop-
ments, If these developments take
place ang if there is 5 des’re o5y the
part of the United States to improve

relations, we should not be lagging
behind,

Similarly with Chuna. Their atti-
tude to the developments m the <ub-

continent, their attitule to Bungla
Desh and their attitude to Pahiztan
1S a vy negative factor in the de el-
opment ot relations with Chira We
nope that in the near future if they
show signs of recognising realities,
positive steps can be taken for nor-
malisation of relations with China.
In all these aspects our objective are
clear and form in the background for
normalising relations with China.

Our relations with the Soviet
Union are on a firm foundatinn. Noth-
ing can change, nothing can obstruct
our growing friendly relations witn
the Soviet Union. The indo-Soviet
Treaty is not directed against ony
other country. Therefore, whether
Ching or any other couniry has
fear or suspicion because of our close
relations with the Soviet Union there
is absolutely no foundstion for suchk
suspicisn on their part. ‘Theve ' ¥
no coripromise on this, Friendly
relations with the Soviet Umion is
not only a Government pelicy, it 1
the desire and wish of the common
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people here. They have stoog by
us in our most difficult times ahd
therefore whatever winds of change,
whatever new sifuation, new emerg-
ing pattern there may be the basie
element of our foreign policy is our
friendship with the Sowiet Union
and it will grow, because it is based
on mutuality of interestg ang is also
bringing stability and peace in this
country; it i1s not directed against aby
country. Therefore what is needed
today is that we shoulq take more
positive initiativeg in the pursuit of
our objectives. We should pay clo-
ser attention to our neighbouring
countries, Nepal, Sri Lanka or Mala-
ysia or other countries, litteral coun-
trieg of the Indian ocean. We have
been saying that the Linliv, Orean
should be an area of peace. A re-
solution is being moved in the United
Natlons; a panel of the United Nations
has recommended it. Our national
interest is involved in this and there-
fore we should take g more positive
stand. I will not say that there
should be a conference; this is not
the stage at the moment but we must
pursue with the countries more ac-
tively diplomatically, and try to create
conditions in which we could convey
our point of view and have a com-
mon programme of action in  which
this area can beg maintained as an
area of peace There are other
romifications. naval presence of
foreign countries. I do net have
the tima to go mio that. I canonly
say that strong opmnion should be
created among the litteral countries
so that that problem can als; be tack-
led and the defence of our coasts can
bz maintained.

Lastly, in the present-day world,
when the power blocs, language of
war and military pacts have given
place to cooperation and strengthen-
ing of relations, it is not the sinews
of war but the sinews of peace—cul-
tural, scientific, technological and
much more so economic and com-
mercial-which will be the weapons
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of understanding. Many other coun-
tries are following it. The Chinese
are going in for commercial and eco-
nomic relations with many countries
including Japan. The Japanese are
doing the same with the Chinese and
the Soviet Union, whether it is in
the Pacific basin or South East Asia.
All our talks of friendship will be
meaningless particularly in this part
of the Indian Ocean countries, the
Persian Gulf countries and Asian
countries unless we are prepared to
share our know-how, scientific skill
and economic strength. with the
other countries, whether 1t is
through transfer of technologies,
joint ventures or various other things.
It is a positive direction and the
Government must continue this posi-
tive thrust of the foreign policy that
they have been undertaking during
the last 18 months. It calls for more
detailed work and greater initiatives.
That will be the real contribution of
this country in the pursuit of peace
and creating a climate of under-
standing and cooperation and stabi-
lity in this world.

SHRI H. N, MUKERJEE (Calcutta—
North-East): Mr. Deputy-Speaker,
Sir, I am glad that earlier today my
{friend, the Foreign Minister, persu-
aded himself to give us an extem-
poraneous survey of the world scene
and it was done with characteristic
self-assurance.  And, I enjoyed also
the other aspect of his speech that
which was that it was a very pleasant
lullaby. T say this because I dis-
covered only towards the end of his
speech that he rcferred to some-
thing really important and that is,
the imponderables of the present
situation, implying that the simplis-
tic formulations that are being ban-
died about so glibly these days about
detente being there and everything
being more or less lovely in the
garden, these simplistic formulations
have to be examined at certain depth.
We do not have an opportunity in
this House, but elsewhere the Foreign
Minister, I hope, does carry on exer-
cises which would be less simplistic
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than they appear to have been &0
far.

In spite of what my friend Shri
Bhagat just now said—he has made
by and large a very welcome speech——
I would say that the recent bonanza
of pleasant exchanges between India
and the United States is more than
a little intriguing and as a press
wit said the other day, the Prime

Minister’s “thoughtful” message to
President Nixon on his re-election
has started snowballing. With sud-

den and uncanny chivalry, perhaps
hoping that he would get from
Shrimati Gandhi a repetition of the
compliment she had paid to Presi-
dent Johnson in 1966 as a man of
peace, with sudden chivalry, Presi-
dent Nixon, the X in whose name
looks like the Swastika, the Fascist
emblem, to freedom fighters in
different paris of the world, has sent
her birthday good wishes and the
cautiously formulated hope of a
sounder mutual relationship. The em-
phasis is op “sounder”.

India’s President, Prime Minister,
Foreign Minister and whoever else
could jump into the bandwagon, took
up the cue, and my friend, the Foreign
Minister, made a very important
speech in the Rajya Sabha, which
drew response, we are told, from the
US Secretary of State, Mr. Rogers,
because, according to US commenta-
tors, it is “the most conciliatory ever
in years”. All this had been preceded
by behind-the-scene operaticns, Shri
B. K. Nehru leaving Assam bleeding
in a thousand wounds to carry on
confabulations in Washington, Shri
Kewal Singh, now Foreign Secretary,
carrying on with mystery-man Kis-
singer and others, the Indian Food
Secretary on a secret mission to the
dollar land. From the other end, as
if to throw a sort of somewhat comic
blind on the picture, comes a Billy
Graham, evangelist and many other
things besides armed with two meet-
ings with Nixon, for discussion with
India’s Prime Minister. How and
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why she prefers to find time for such
gentry is quite a 64 million-dollar
question.

All this in the name of detente, of
course; we have a new manoeuvrabi~
lity for everybody, it seems, is chang-
ing stances. The bi-polar structure of
world politics is now giving way, we
are told, to multi-polarism, Apart
from United States and USSR, there-
is China, there is Japan and there is
the emerging Europesn community,
and so on and so forth. If Nixon can
be mending fences with China and
the USSR, well , let him also be
good enough to pity us and pull us
out of our economic rut, for the in-
corrigibly pucca sahibs in our bureau-
cracy and their gullible political
masters can never think of any but
USA and her friends as really and
truly able to help us, poor natives,
with  food, technology, machinery,
know-how and God knows what else.

To put a brave face on things, our
Foreign Minister waxed eloguenily
the other day on “common values of
an abiding nature” which we are
supposed to cherish equally with the
United States—such as, he says our
“belief in  democracy, individual
liberty and human dignity” There is
a saying “tell that to the marines”. I
ask the Foreign Minister to tell that
to the Vietnamese, against whom the
rulers of USA have been fighting the
dirtiest war in history-~a chemical,
electronic and, of late, geophysical
warfare, aimed at destroying man’s
environment. The tolal weight ot
bombs dropped on Indo-China in the
last six years was 13 million tonnes,
equivalent to 450 atomic bombs of the
Hiroshima type, bombs rained at the
rate of 60 kg. per second and 300 kg.
per person. There is no necessity to
refer to the foreign basis of the
United States and its ugly role as the
gendarme of world reaction, What-
ever their belief in democracy, indi-
vidual liberty and human dignity
might be, we do not share these with
the rulers of the United States.
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There can be no objection to our
having normal relationship, diplo-
matic, commercial and other kinds
of international friendly relationship
with the United States, or any other
‘country, irrespective of what we
think of their rulers or their ideology.
But following on a period when our
relations with the United States
were soured over American arms
aid to Pakistan and other pinpricks
and then turned bitter in 1971 when
they had the gumption to send the
Seventh Fleet to the Bay of Bengal,
are we now beginning—I am asking
this question—to repeat the 1966 act
and cringe and curry favour with
them? Are these the first, tentative,
beginnings of a new shift towards
reaction in the brave name of
detente in our foreign policy? Is it
a preparation for backsliding, which
appears from time to time so clearly
in our economic policy, and is now
extended to foreign policy? Perhaps,
1t is no surprise that government now
prepares to purchase, to import, a
large quantity of foodgrains from the
United States at increased prices,
and stultifies the Ahmedabad AICC
Resolution on the State take-over of
wholesale trade in rice and wheat
which is sabotaged by the Congress-
ted administration in different parts
of the country,

Nixon will have to pull out from
Vietnam but with repeated perfidy, a
settlement is being delayed and
sought to be distorted. Refusing to
abide by the 9-point settlement
which had been agreed to be signed
before the end of October, US. im-
perialists still seek to operate from a
position of strength, They have in-
tensified fighting. They have got their
Saigop puppets starting a terror cam-
paign, jailing patriots by thousands
and killing them off—all part of a
pre-planned scheme to delay the
peace. Except for mildly worded and
belatedly mumbled phrases of un-
happmess, India has scrupulously
avpided taking a principled line. This

must the reagon why in the
ent that is to come, India,
2820 L.8—1.
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though Co-Chairman of the Control
Commission, has no role. We have
been rather namby-pamby in our
policy and, while the Americans
detest us for a variety of reasons, the
freedom fighters of Vietnam are often
perplexed at whatever we are doing.
We invite Madame Binh, but mess
up things when she comes to Delhi
and do not yet recognise her Govern-
ment. We do not sharply set our face
against the United States’ effort to
delay and distort freedom in Vietnam
and everywhere else.

Even so, in our sub-continent, the
emergence of Bangladesh means a
qualitative change in the picture of
South Asia and makes possible a new
pattern of relationship amongst the
States of this region. With Bangla-
desh whose President was welcomed
so cordially here, we have as with
the Soviet Union a treaty of friend-
ship and cooperation, a silken bond
that nothing can snap, With Pakis-
tan also India sincerely wants
friendship and cooperation, and the
Simla Agreement so welcome to us
is being cleverly sabotaged in a
peculiar manner characteristic of
Mr. Bhutto. The Simla Agreement
stresses—and we genuinely stand by
it—bilateral solution of all mutual
problems without foreign busy-bodies
butting in and dirtying the waters.

The trouble is that United States
and China both are hell-beat on
keeping this part of the world m as
much of trouble and difficulty as
possible. They are specially hostile to
India because she is the biggest fac-
tor and potentially the most progres-
sive and powerful element.

Even lesser powers, like Britain
which has never yet forgiven India
her freedom, mouth words of sanc-
timonious copcern in the U.N, or
elsewhere, But you should not be
influenced by the sanctimonious ex-
pressions, They will do everything
possible to hinder cooperation be-
tween India, Bangladesh and Pakis-
tan, For them, a grand panorama of
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Asian cooperation beginning with
all our neighbours would change
the texture of world politics. To that
panorama my hon. friend, Mr.
Bhagat, made a tentative reference.
But I do hope in the Congress party
there is a greater awareness that
India can take the leadership in
building up the grand panorama of
Asian cooperation. But that cannot
be done with the blessings of the
Nixon administration and that can-
not be done by cringing before it.
They wouild like to stand in the way
of India being the initiator of a new
progressive policy in this part of the
world. Come what may, we have to
have strength enough to defeat these
machinations against us.

We shall be ready for the sake of
peace and friendship to offer to
Pakistan whatever is reasonable and
even more. But we must tell Pakis-
tan that there are limits which must
not be crossed.

Whatever final settlement emerges
has to be with the full concurrence of
Bangladesh which must be recognised.
These reactionary foreign elements
are at work in Bangladesh and the
rest of the sub-continent, fomenting
trouble of every sort. We just can-
not let down our guard. The CILA,
Bhutto’s blatant bla-bla about
“Muslim Bengal”, the slyly-manipu-
lated “ultra” movements with the
comic relief of Maulana Bhashani
thrown in—all these are indications
of what kind of plotting is going on
in our part of the world

On any normal computation, Sino-
Indian relations in the context of
today should, without much difficulty,
be normal, if not entirely cordial.
India has expressed her readiness in
this regard, but China, fabulously in-
scrutable, does not appear responsive
perhaps because of her global calcu-
lations and of her suspicion, a kind
of peculiar suspicion she has develop-
ed of India as a friend—and she cer-
tainly is a friend—of the Soviet
Union. It is a pity that China flies
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high today the banner of anti-Soviec-
ism, in the process decveloping queer
western contracts, wishirg even foi
a so-called united Europe as =&
counter-poise to the Soviets in their
western flank, offering sly encourage-
ment to even Japan in spite of Japan’'s
offer of permanent bases for the
United States’ Seventh Fleet, repu-
diating the peoplie’s magnificent up-
surge in Bangledesh and behaving as
badly as China does in the United
Nations, reiterating hostility to
India, using the veto against Bangla-
desh in the United Nations and vot-
ing sometimes in the company of
such countries as Portugal and South
Africa. In pitiful contrast with cer-
tain shining achievements of the great
Chinese Revolution, Peking’s policy
has been peculiarly perverse, a kind
of obstructionism in worid affairs
as far as the advance of freedom,
peace and socialism is concerned. No
doubt, this madness will pass; no
doubt the enemies of world socialism
cannot be allowed by intra-socialist
division to go on making hay the
way they do at the moment. Thus
will happen the sooner if world deve-
lopments assist the return of good
sense.

International Situation

India’s foreign policy, for all the
good intentions we have advertised,
have been vulnerable on account,
basically, of our economic weakness.
Fo'r a country like ours with its
commitment to economic indepen-
dence and to the setting up of a new
social order, it is essential to have &
wide, comprehensive framework of
foreign economic policy. Now that
the world has changed, now that the
Dollar ang the Pound no longer mean
what they did in the Fifties and Six-
ties, now that technology and know-
how are not the monopoly of the
United States and Britain, India
must seek a different form of econo-
mijc relationship based on bilater-
alism and mutual benefit. Relation-
ship with the developed countries or
a group of them will have to be
examined very carefully in the light
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of our interests ana our indepen-
dence and integrity. For example,
it was impertinent on the part of the
Japanese and derogatory on the part
of a Planning Commission Member to
say that, in an agreement of Indo-
Japanese collaboration in the field of
power generation or fertilisers, it
would be provided that, in case the
Indian welders went on strike, the
Japanese would have the right to
airlift welders from Tokyo. The
foreign investor cannot be allowed
to build an independent State in
India like what the oil cartels, for
example, have always been trying to
do.

The External Affairs Ministry is the
weakest link, I think, in its handling
and understanding of economic affairs,
and the cconomic Ministries deal
with foreign affairs absolutely per-
functlorily. The Foreign Trade Minis-
try has primarily a trader’s approach,
and this was reflected in our poor
showing from the point of view of
Afro-Asian  interests which in an
earlier period of time we appeared
to champion and lead; but we failed
from the point of view of Afro-Asian
interests, at Unctad, UNCTAD-III, and
the comparative failure of India to
make an impact at Lima is due to
the fact that there has been no rco-
ordination between the External
Affairs Ministry or any other really
and truly directing Ministry with the
operation of our foreign trade

This country should know our
own principled stand in world affairs
and without appearing to make sanc-
timonious gestures, we should let the
world know gquietly but strongly
about it. We should not hesitate to
go ahead on principled foundations—
moving correctly and cautiously with
powers like the United States and
China--correctly and cautiously—re-
fusing to place ourselves on a plank
of hostility but refusing also to cringe
and kowtow. For lack of inner
strength, we do not have a decisive
role in global questions and we
should tell the world that we wish
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to be friends of all, especially and,
to begin with, with our immediate
neighbours, including China and
Pakistan, but, that we are, at the
same time, pledged to the cause of
freedom, peace and socialism, how-
soever far we might appear o be
from our objective, Thus, we should
have no delay in heightening links
with North Korea, the P.R.G of
South Vietnam, developing lively
contacts with that exhilerating little
marvel of a country, Cuba, where
unaccountably we have only a
Charge’ ‘d’ Affaires while they have
an Ambassador representing them
and present here all the time, evolv-
ing mutual consultation mechanisms
with countries like the GDR and with
which our relations have been brought
up to the diplomatic 1level very
happily and with countries like Chile.
we should have consultation mechan-
isms also with countries like Tan-
zania and Algeria and with other
couniries whose experience in socio-
economic reconstruction is valuable,
The first priority today, of course, re-
mains with the task of working out
a genuine and lasting settlement as
between ourselves and Bangla Desh
and Pakistan—and also the inevitable
pre-condition of progress, the recons-
truction of our own peoples’ lives,
without which we remain the waifs
and strays that we almost happen
to be to-day in the world affairs.

Sir, I have done. I wish, but I
fear I am too optimistic and I think
I should not be too hopeful that the
Government would try to take some
meaningful note of some of the
things which I have fried to say.
Discussions of this sort can only be
important if they really bring about
qualitative changes in our foreign
policy,

SHRI DINESH SINGH (Pratap-
garh): The year 1972 will undoubted-
ly remembered the year of detente.
It is the year in which the post-war
policies of confrontation are now
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yielding to the policies of competi-
tion. It is the culminstion of the poli-
cies that had been started many years
ago even in the United States where
the Kennedy administration had
changed its policies from massive re-
taliation to flexible responsiveness.

But the question that comes before
us is: for whom is this detente? Is it
going to be a detente just for the
few major powers or is it going to bring
in jts wake also something for the rest
of the world and for the developing
countries? To say that any change
will bring benefit to the whole world,
I am afraid, is not altogether true.
We have seen that colonialism has
been at its deepest when there has
been an understanding between the
colonial powers. Therefore, what we
have to watch to-day 1s: what is
going to be the shape and form of
what we call to-day detente?

What do we see as a result of
detente? That there is a better un-
derstanding betwen the two super
powers, that they have made an
artangement to protect themselves
against an attack from the other,
that there is a wider understanding
between the next group of powers,
what we call the major powers. But
what has it brought for us in Asia?
War in Vietnam and conflict in West
Asia, the growing gap between the
rich and the poor countries, and
this is where there is the question of
what we can do, what India can do.
What s India's validity? I hope my
hon, friend, Mr, Krishna Menon, one
of the architects of the concept of
non-alignment and peaceful co-
existence, will go along with me when
I say that the natural extension of
non~alignment and peaceful co~
existence is in  international co-
operation, It is an International co-
operation based not on the domination
by a few countries over the rest, but
an international cooperstion based on
the interest of all countries, especial~
1y of the developing countries. His-
tory has séen the exploitation and
the deweloping countries today owe
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a responsibility to developing coun-
tries as they owe their development
and prosperity due to the explotta-
tion of these developing countries,

Therefore the valid question that
comes up before us is this, What is
India going to do in this situatiow?
We cannot forget the geographic fact
that we are in Asia. Ouy primary
responsibility is to try to build up
institutions in Asia which are willing
1o cooperate. It is a matier of deep
regret that today—even after two
decades after most of the countries
have become independent,—there is
no Asian organisation for the Asian
Ministers and representatives of the
Asian peoples to sit together to
ponder over these questions. Our
primary responsibility is to think in
termg of assisting in the building up
of some of these Asian institutions.

Much has been said about a peace
zone, a zone of peace in the Indian
ocean. But how can there be a peace
zone unless we seek identity of in-
terest among the countries that
border Indian occan?

Sir, to say that no one will come
here is not an answer. Qur fiat does
not run all over the world. We can-~
not say no navies or no foreign coun~
tries will come into this area because
we have no means of preventing them.
Any initiative can come only when we
in Asia try to coordinate our action
and build 1n Asia an understanding
in which the interest of the people
of Asia are protected.

We had made a modest beginning.
An Asian Council of Ministers was
formed under the aegies of ECAFE
and I think it is 8 matter of decp
regret that this was allowed to die
out. One does not hear of it. One
does not see any tangible results com~
ing f(rom it

We had a scheme in this counfry
whereby we were trying to utilise
the surplus of one country for the
developmental processes of the other
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countries. We initiated an arrange-
ment with Iran whereby we would
be able to utilise their surpluses in
0il resources in building up fertiliser
plants in this country on joint colla-
boration basis. We had also a
scheme of sharing of resources when
we praoposed a consortium between
the tea companies of India and the
tea companies of Sri Lanka so that
we could go into joint marketing of
the surplus that exist in both the
countries. One does not hear of both
these projects today, Unless we are
able to think in terms of larger asso-
ciation, the country tends to get iso-
lated. It gives opporfunity for other
countries to come in the region and
try to deepen their own associations
and defemce pacts and economic
arrangements. This is where economic
diplomacy is of the greatest import-
ance. Next year China will enter
ECAFTE, from the reports that we
have today. What is going to be our
strategy when Chinese becomes an
active member of the economic asso-
ciation that governs Asia or that
helps Asfan countries? What is going
to be the role of China? What is our
assessment? What is going to be our
reaction? The Foreign Minister has
very kindly devoted a considerable
portion of his opening speech to Asia.
I welcome it because it is in Asia that
we have got to make the beginning
and then when these institutions
begin to take shape, we have got to
concert them with similar 1nstitu-
tions in other continents where
there are large mumhers of developing
countries, whether of Africa or
Southern America, the Latin Ameri-
can countries or others; then only,
we can think in terms of a meaning
of detente for the developing coun-
tries. Otherwise, a great risk re-
mains that it may become a detente
only for the few and may create com-
plications for us more than what we
have seen in the past. That does not
mean ihat it may become a datente.
1 think that it is one of the things
that we have all to recognise, to
welcome and.to appreciate that thre
is .lessening of tension, But lessening
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of tension between a few should not
be a cause of increasing of tension
between others, but ft must aim at a
general lessening of tension.

The detente that we have been talk-
ing about is an interesting phenomenon
in the sense that it has been born out
of the new confidence that these coun-
tries have acquired. Unfortunately,
we have not been able to acquire this
confidence in the developing coun-
tries. In our own region, we have not
acquired the confidence with which
we can deal with our neighbours, and
that is largely because our own -eco-
nomies have not reached a stage
where we can be confident of greater
initiative and action. But even so, at
some point of time we have got to
take these risks and of operating
from confidence and persuading other
countries also to operate from confi-
dence, so that there is a general
appreciation that the prosperity of
one country will not be at the cost
of the prosperity of another or that
the prosperity of one country will
lead to the domination of another
country. This is where what I said
earlier acquires double importance,
namely that the prosperity should be
colinked in a manner in which all
the countries have a stake in the pros-
perity of one another.

Much has been said about the
United States and the Soviet Union
and about our steps, if one may so
call it, of trying to normalise relations
with the United States. I would say
that there is nothing wrong in our tak-
ing initiatives for normalising relafions
with several countries, whether it is
the United States, or whether it is
China or whether it is any other
country. If we are pledged to peace-
ful co-operation, it we are pledged
to peaceful coexistence, then the
normal expectation is that there
would be peaceful relations belween
countries. But it is equally important
that friendship with one country
should not be at the cost of the other.
1 hope that I can speak for the Foreign
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Minister when I say that our friend-
ship with the United States will cer-
tainly not be at the cost of our
friendship with the Scvie Union or
any other country. We do share cer-
tain ideals with the Soviet Union
and we share certain ideals with the
United States. Both are democratic
countries, despite what the adminis-
tration of the United States may have
done in one circumstance or another.
1 entirely agree with Shri H. N.
Mukherjec when he says that one of
the tragedies of the medern world
has been the attitude of the United
‘States towards colonial countries
and the attitude of the United States
in Viet Nam. History will never
pardon thc administration, the admi-
nistrators, and the people who were
responsible for the barbaric acts of
war and annihilation in Viet Nam.

SHRI SAMAR GUHA (Contai):
Will history pardon that State which
has crushed Czechoslovakia and
Hungary also?

SHRI DINESH SINGH: I am sorry
if the hon. Prof. Samar Guha is
feeling neglected. I shall presently
come to him also.

SHRI SAMAR GUHA: Not neglect-
ed. But crime is a crime; it may be
done by any superpower anywhere in
the world.

SHRI DINESH SINGK: We share
with the US values of democracy and
certain freedoms. We also share
many values with the Suviet Union.
Our common struggle against colo-
nialism is an example which will re~
main in history as one of the funda-
mental co-operations for peace and
prosperity. It is, therefore, important
that we preserve these values wher-
ever they are.

There is only one other matter to
which I would wish to refer. That
is, that whatever happens, it is
important for India to remain active
in the international world, That does
not mean that we have not been
active, nor that we are inactive. But
the situation today calls for greater
acivity. It is a matter of pity that
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when  Asian solutions are being
thought of, we seem, to he out of the
picture, When one thinks of peace in
Vietnam, when one thinks of arrange-
ments that will come, it appears India
is not in the picture. It is not enough
to say that we have to be invited
by both sides, that we cannot be par-
ticipants unless we are invited by
both sides. Canada is saying the same
thin, and yet she is being invited to
this conference. But it is important
that we create conditions in which it
is useful to have India. I would net
go into the past history. I have had
occasion in this House to refer to how
we remained in the picture i  the
earlier solutions thai were thought of
in Vietnam, even though we were
not initially invited to that confer-
ence, It is still not too late for us to
think in terms of active eo-operation
in finding peace in Vietnam. It is not
enough to say ihat it should be left
to the US, the DRVN or to the people
of South Veitnam joining in. If there
is any group of forcign powers to de-
termine peace in Vitenam, India
must be amongst that group that is
active there, Otherwise, we will
gradually slide out of the Asian scene.

The same thing applies to West Asia.
Unless the arrangements envisage a
position for India, not a position of
dominance, not a position of inter-
ference, but a position of co-opera-
tion, we may slide out of the scene.
It is not enough to say that we have
to be invited to go. Of course, an in-
vitation is useful, but there are many
ways of getting an invitation.

SHRI SAMAR GUHA (Contai): I
am thankful to you, Mr. Deputy-

Speaker, for giving me an opportu-
nity now although my priority is
not so high,

The hon. Sardarji has made a rather
very quick geographic survey of re-
cent global events, unfortunately
without giving us clearly an evalu-
ation of the new developments and
new orientation in the international
world, particularly in regard to dip-
lomaey and the lesson we can derive
for our national benefit, Strangely,
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we are witnessing today the defini-
tion of either erstwhile or potential
enemies losing its significance. We find
that the concept of ideology or mili-
tary alignment in the international
area has undergone a radical change.
We are finding new alignments
inconceivable even a fecw years before.
Perhaps five years before nobody
could even imagine that it was possi-
ble; that those countries which were
so inimical to one another nhike the
United States and China, China and
Japan or Russia and Germany could
come together in such kind of pacts
as have recently been enacted
between those countries. It is one of
the unique phenomenon, I should
say a miracle in reorientation of
international diplomacy that we are
witnessing today which has its
effect on military alignments also,
apart from politics. We find that the
importance of the NATO block or the
Warsaw block, or the SEATO or the
CENTO 1s increasingly missing.

Il is very natural that India could
have taken pride in this new deve-
lipment because afier our Indepen-
dence for the first two decadcs, India
was scrupulously fighting for a
policy of non alignment in the inter-
national world. The Indian image
was very bright as a non-aligned
country. But unfortunately in the
last one or two years the Indian image
of non-alignment is not as shining as it
was before, however much we may
wish that our image as a non-aligned
country remained as it was before.
We have not been able to convince
international powers that India re-
mains a non-aligned power as before
This is because our Government has
allowed itself to be identified too
much in international politics and
international diplomacy with a super
power. If we really want that not only
the Indian Ocean but the whole of
the Indian sub-continent together
with the Indian Ocean should be
neutraliseq from the influence of inter-
natfonal power blocs, then (it i
absolutely essential that India must
try, consciously try hard, to restore
her image as a non-aligned power.
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There lies the key to the problem of
neutralisation of the Indian sub-
continent as well as the Indian Ocean.

The test of success of our foreign
policy is not in making a good survey
of international events or writing a
good thesis on it; the test 1s—I shall
again use the word neutralisation—
whether as a first step, as an imme-
diate step we can neutralise Pakis-
tan. By using the word ‘neutralisa-

tion’, I mean this. The deformed
Pakistan 1s standing  today, not
on its legs, but on two crutches, one

supplied bv China and thc other by
the United States. The sooner Pakis-
tan is dehied these two cruiches, more
quickly will Pakistan be brought to
terra firma of realism, that has
happened after the emergence of
Bangla Desh. Why do I emphasise
that India should strive hard for res-
toration of her image as a non-
aligned power? There lies the key
again to the question whether we
shall be able to take away the crutch-
es from the deformed Pakistan.

1 know there are friends who do not
grudge Mr. Nixon meeting a certain
set of politicians in the international
world. But when India, for her own
interests, wants to have a certain
kind of understanding and relations
with a certain power, our friends see
ghosts in them. As Indians of the
Indian soil, believing in the Indian
heritage, Indian tradition and free-
dom, we must look at it as a non-
aligned power. The whole success of
the future of our international re-
lations depends on how quickly we
can normalise our relations with
China on the one hand and the
United States on the other, not at
the cost of Russia. It does not mean
that it is at the cost of any country.
Our relations with other countries
as a nonaligned power should be
viewed from our national perspec-
tive, national interest and national
objective. For that, it is absolutely
necessary that we should {ry our
best ingeniously to restore normal
relations with China and the United
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States. 1 use the word “ingeniously”
because the minister said that we
have not been able to make progress
in getting response from China.
But now to Peking many doors have
been openied through Tokyo, L.ondon,
Paris and Bonn. We can now Bsee
clearly the events developing in
China, if not through the window
of Delhi, through the other windaws
which have been operned. We can
{take mdvantage of those windows to
get into the mind of China.

We should also disabuse and re-
move the apprehension of China re-
garding the Indo-Soviet Treaty. We
should make it clear that the treaty
is not directed against China in the
sense that we are a party to the
strategic containment of China from
the southern region. This apprehen-
sion is standing in the way of nor-
malisation of our relations with
China, The basic condition for afford-
ing an apportiunity for normalisation
of our relations with China has radi~
cally changed The former axis of ri-
valry between Delhi and Peking has
changed. The axis of rivalry 1s no
longer between Delhi and Peking.
The axis of rivelry is now between
Peking and Moscow, It will be
wrong and dangerous for a demo-
cratic country like India to get into
the jaws of two super communist
powers. You must be careful about
it. If you are careful, certainly it
will be possible for us to quickly nor-
malise our relations with China, pro-
vided we can disabuse China of her
apprehension in regard to the Indo-
Soviet Treaty.

About the United States, I know
many of my friends will call me
reactionary—I want normalisation of
our relations with the Utlited States.
We knew the emissions and commis-
sions of the United States. But may
I say, we do not look to the past but
to the fufure. It is in our own in-
terest that we should normalice our
relations with the United States.
Some membérs of the ruling party,
including the Congress Fresident,
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have been making valuble charges,
undefined and unidentified charges
of CIA activity in India. This kind
of kite-flying does not add to the
dignity of a big country like ours.
Identify them; I will have nothing
against that. But unidentified voluble
charges neither and to our dignity nor
to our interests. Therefore, we should
be careful about them. If Shri B.K.
Nehru's visit can bridge up the differ-
ence between India and Washington,
I will hail his visit to the United
States; I will not decry it.

The hon. Minister said in the morn-
ing that the Government was making
good progress with Pakistan in regard
to the implementation of the Simla
Agreement. Yes, we are making good
progress, but towards what? Towards
wature inside Pakistan. The second
mistake, which we are continuing, is
that we are moving on the basis that
dealing with Pakistan we have made
three fundamental, basic mistakes. I
will mention those three mistakes.
Firstly, we made a premature move
to negotiate with Pakistan before
the political events, after the emer-
gence of Bangladesh, were allowed to
mature inside Pakistan. The second
mistake, which we are continuing, is
that we are moving on the basis that
we fought two separate wars against
Pakistan, although our war with Pakis-
tan was one single war. But we treat-
ed it ae two years. one on the castern
front and another on the western
front. We have proceeded to negoti-
ate with DPakistan on the basis of
that, wé have tried to settle the ques-
tion of prisoners of war with Pakis-
tan on the basis of that two-war
theory.

The third mjstake we have made
is that we have emphasized too much
on the politics of bilateralism. Bilate-
ralism is good for our international
relations but not for countries that
belong to the Indian stib-continent,
because that would be unrenlistic.
Because of the history and geo-physfeal
situation of the Indian sub-continent,
we cannot think of bilateralism be-
cause there are fhree cojihtries inex-
tricably Involved therq. We have t0
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take lessons from recent developments
in Bast and West Germany, North and
South Vietnam, North and South Korea;
‘things are changeing outlooks are
changing ang countries are changing
and as such we have to think of new
tydes of diplomacy, new outlook and
new ideas for the entire Indian sub-
continent. Peace is indivisible and
security is indivisible. We entered
into negotiation with Pakistan, ex-
cluding Bangladesh and the result
was the Simla Agreement. I know
I will be dubbed, I do not know
by what terms, but I would say
that because of our mistake of
having premature and unrealistic
negotiations with Pakistan in the
form of Simla Agreement, we have
deterred, we have deferred, and we
have allowed the recognition of
Bangladesh to recede. If we had in-
sisted that Bangladesh must be a
party to the negotiations, if we had
insisted that peace is indivisible in
the Indian sub-continent. Pakistan
would have been obliged, compelled,
to recognise Bangladesh and Bangla-
desh would have got its rightful place
im the United Nations by now. I am
sure you bhave seen the statement of
Shri Samad about tripartite nego-
tiations regarding the problems of the
Indian sub-continent. Peace, security,
friendship, amity and neutralisation
of the influence of the foreign
powers in the Indian sub-¢ontinent
cannot be achieved without tripartite
negotiations, where India, Bangla-
desh and Pakistan will have to
sit together, deal the whole problem to-
gether and come to an agreement to-
gether. Because of our historic and
gedphysical position, we cannot escape
from tripartite talks for durable peace
in this area.

With Bangladesh we are doing quite
well 'at the governmental level, But
we have plugged communion, ¢om-
municagtion, negotiation, exchange of
‘ideas and friendship at the popular
level by unnecessarily introducing
passports and visa, which have led
"Mr, Bhuttd to talk of Muslim Bengal,
‘and’ Which hive created a ot of mis-
understending inside Bingludesh. I
congratulate Bangladesh for on the
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17th they are giving to themselves a
new Constitution on the basis of
nationalistn, demoeracy, socialism
and secularism. I hope Bangladesh
will lead the Indian sub-~continent by
giving 8 mew philosophy of secular
nationalism, when for the last 25 years
we have not been able to change sven
‘the names of Muslim and Hindu
Universities, Bangladesh has banned
all communal parties. Bangladesh
will lead India and Pakistan to a new
future of non-communal nationalism
for the whole of the sub-continent.

SHR1 DINESH CHANDRA GOS-
WAMI  (Gauhati): Mr. Deputy-
Speaker, Sir, Mr. Dinen Bhattacha-
ryya opéned his speech by complain-
ing that the hon. Fireign Minister did
not spell out in detail the achieve-
ment of our foreign policy. But he for-
gets that in international diplomacy,
what is not spoken is sometimes more
important than what is spoken. Our
hon, Foreign, Minister is a master in
that art. Therefore, if he has not been
able to gather from what the hon.
Foreign Minister has not spoken, he
should blame himself and complement
the hon., Foreign Minister whenever
that may be.

Today. when we are discussing about
international situation and interna-
tional politics, and while doing so, we
must take Into account certain factors
that have taken place in the last year,
namely, detente between  China
and US.A, the detente between
USA. and U.SS.R., the Indo-Soviet
Treaty ang the re-structuring of the
entire geo-political situation in the
Indian sub-continent on the emer-
gence of Bangla Desh. We cannot to-
day discuss effectively and objectively
and international situation, without
keeping our mind open to these fac-
tors. With these factors in view, I
shall try to analyse our relationship
with other countries, firstly, with our
immediate neighbour Pakistan and,
then, with other countries.

Coming to the speech made by Prof.
Samar Quha who is not here now, I
found in his speech absolute condra-
diction when he said on the one hand
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it is our duty to neutralise Pakistan
and on +the other criticised Simla
agreement. How can we neutra-
lise Pakistan? According to him we
can neutralise Pakistan by taking
oway the two crutches upon which
Pakistan is standing the crutch of
China and the crutch of US.A.
I ask him: Why is it that we
have taken a pledge to redeem
and make
Agreement? One of the very basic ob-
jective of the Simla Agreement is to
take away these crutches upon which
Pakistan iy standing. We should not
forget that the main obstacles which
have come in the way nf implementing
the Simla Agreement tnday are, firstly,
the internal stresses put on Mr, Bhutto
by the military regime in Pakistan
and, secondly, stresses put in by ex-
ternal forces, of China and also
America.

After all, if the Simla Agreement
succeeds, certain basic consequences
will follow. The consequences will be
that, firstly, it will mark a definite
and positive decline of influence of
China and America on policies of
Pakistan. Secondly, if the Simla
Agreement succeeds, the two crutches
upon which Pakistan is standing to-
day, according to Prof. Samar Guha
himself, will be taken away. I think,
jf Simla succeeds, we will achieve the
objective which he has asked us to
achieve.

Then, we should also remember that
it the Simla Agreement succeeds, it
will mean a shift in the attitude of
many pro-Pakistan countries and that
will be definitely beneficial to our
country. It will mean a victory of
popular forces over military forces, it
not democratic forces in Pakistan, If
we want lasting and durable peace in
the sub-continent, obviously, we must
try for this victory.

I want to make it clear that when
we entered into the Simla Agreement,
we did not enter into that with any
petty shop-keeper’s attitude in order
to achieve certaln bargaining advan-
tages, simply because we were in a
position of bargaining. We entered
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into the Simla Agreement with an
honest and pious hope for lasting and
durable peace. We will continue to do
whatever is possible to make this
agreement success. IL.et us hope that
Pakistan will also reciprocate.

As 1 have said, in the changing
structure of Indian sub-continent to-
day, our foreign policy should have a
new outlook and should undergo a
new assessment. Up till a few years
ago, Pakistan, ag an ideological con-
cept, put a posture of protecting Mus-
lim interests and, because of that
posture, we found that some Muslim
counirieg which otherwise had very
friendly relations with us, at the mo-
ment of our crisis with Pakistan, tried
to dessert us or at least were indiffe-
rent to us. Today, after the emergence
of Bangladesh, Pakistan cannot put be-
fore the International world that pos-
ture because the happenings that have
taken place during the last year have
amply proved to the international
world that Pakistan is not a nation
which has really protected the Muslim
interests as it professeq to be.

Secondly, we should not forget that,
numerically, today Pakistan stands only
third in the Muslim world and, there-
fore, on the basig oy these changes we
can think in terms of making certain
amount of adjustment, certain amount
of re-thinking, certain amount of re-
vising, in our attitude with the Mus-
lim ang particularly Arab world.
Till this moment we have treated
the Arab world as a homogen-
ous unit, as a bloc, and our atti-
shown extireme hostllity towards us.
One of the reasons why we did not
there are certain countries in the
Arab world today which, unfortunate-
ly, even in the moment of crisis, in
spite of our good wishes to0 them, have
shown extreme hostility towards us.
One of the reasons why we did not
want to alienate the Arah world as &
whole from us was because that
would have helped Pakistan to
achieve its objective, But when the
very ideological concept of Pakistan
has been dead after the emergence of
Bangladesh, 1 think, the time has
come when we can revise our attitude
towdirds the Arab world; and instead of
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treating it as a homogenous bloc, we
can start thinking of taking individual
stand In terms of individual countries
in the Arab world itself. That is a
view-poini which I submit for consi-
deration before the hon. Minister of
External Affairs.

Then I come to our relations with
America. I do not know why our
Communist friends, Marxist friends
and also the right Communists fri-
ends, are so very sensitive about nor-
maliging relationship with America.
After all, in the international policies
in international diplomacy, countries
do not stang glove to glove as if to
fight a game until the other party is
either knocked out or surrenders. In
ternational diplomacy is a game of
chesg where manoeuvres have to
change with counter-manceuvres of
the other pariy, If 1 delente can
take place between America and Rurssia
and America and China, there is no
reason why there cahnot be a detente
between us and America. Two signifi-
cant factors have taken place on ac-
count of which, I think, a significant
change in American attitude towards
India can be expected. The first one
is the emergence of Bangladesh. The
two significant factors which came in
the way of normal relations between
India and the USA in the recent part
were; America’y attitude to Pakistan
particularly in reference to Bangla-
desh, and, secondly, America’s com-
mitment in Indo-China. Because
we spoke in extremely strong terms
on the basis of our longstanding and
inevokable attitude and ideology in
respect of the Vietnam issue, Ame-
rica had., to a certain extent, a
hostile attitude towards us. But, if
newspaper reports are any indication.
perhaps America is slowly getting
away from its commitment in' Indo-
China. Also, Bangladesh has become
a reality today. So one of the two
stumbling blocks between USA and
India have disappeared and other is
the process of disappearing, In that
context, I do not know why any one
should be sensitive if we talk interms
of normalising our relations with Am-
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erica. If China invites Mr. Nixon to
Peking according to our Marxst
friends that is a good thing for the
world, But if we want to normalise
relations with America, then they suy
that we become a tool of the capitalist
world! I will ask my Marxist fri-
ends to avoid these double standards
and have a uniform standard—the two
popular phrases which arc extremely
popular at least to Mr. Jyotirmoy
Bosu.

Then 1 come to our relations with
China. Whatever may be said, unless
China is prepared to give up its spirit
of expansianism in Asia, unless it is
prepared to see the relations that India
has no such idea of expansion, I do
not think of immediate prospects of
any better relations with China.
Our doors arec open, oru hands are
open, for better relations with China,
but I have my own apprehension; a3
things stand today, I do not see a very
bright fcature at least in immediate
future. -

As you are ringing the bell, I will
conclude by making a freference to
only three points in a couple of min-
utes. My first submission to the
Minister of External Affairs is that,
perhaps, the time hag come when we
should have a more positive approach
towards Japan. Nobody can deny that
within the next decade Japan will be
one of the strongest forces in the
international scene and its voice will
count very much in the international
community. The people of both these
countries have mutual respect for
each other. We should try to open
up new avenues with Japan; we should
also try {o open up new avenues with
the other countries of South East Asia.

Before I conclude, I want to make
a mention about two more points.

One is regarding Indians staying
abroad. We have seen what has hap-
pened in Uganda. I am sure the
Foreign Minister or the Ministry of
Foreign Affairs will take steps to pro-
tect their interests. But, one thing
we should remember that these Indi-
ans residing in Africa or in countries
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outgide India project the image of the
country abroad and fo that extent,
their projection of the immsge, their
relationship with the loeal people play
its awn part in projecting our image
‘before these countries. Therefore, if
the Indian residents of those countries,
want that in their moment of crisis
we should come to their help
which is their duty also to see that they
behave in a manner ro that our
image in those countiries may remain
extremely high and the basic walues
for which we stand today in the
international community care project-
ed in just and proper perspective.

Lastly, the other aspect to which
I would like to make a mention and
which has been mentioned by Prof.
Mukherjee also is the necessity of co-
ordination in the economic and foreign
relations of the country. After all,
we cannot have a non-aligned foreign
policy successfully implemented un-
less we are self-reliant. Whatever
one may say about aid without str-
ings., we hae seen from our past
experience that the donor countries
always expect a sense of gratitude
{from the receiving countries. The
donor countries always carry a feeling
that it 15 the moral duty of the receiv-
ing countries to follow them and to
ahide by them The receiving country
on the other hand feels that as the
aid is without strings, it is entitled or
at least it has the freedom to act in
any manner as it likes. This leads to
tensions in the international commu-
nity. We cannot have international
brotherhood when such things pre-
vail. Therefore, if we want success-
ful implementation of our foreign
policy, we must be economically
strong and independent. Therefore, I
appeal to the Foreign Minister to have
better co-ordination with the Foreign
Trade Ministry because it has a dir-
ect relationship with our foreign
policy.

With these words, T conclude.
et wre Fayrdv-mwdd (verfirre)
Fqrere: g, fem & agwd go Am-
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o & w < g 7z T wr= Y
¢ fe grrdishim o & shor-ofy 7 0
wqrefY firer v & ot o Wi cwnft Wy
g &, welw ey Wi s wt fa
w1 Y ag A wet § fw end WY
wfeer, sy, TR AT W
& wrarcor ¥ wdT wT tar orar @ i
s siforT w1 fawe W=t ¥ oF A
o% s e oY 1 BfieT ag W T
wWa &Y 7 | W SN ywar A o1
W 1 S e an An fewr ST 40
gn ¥ ¥ & fr wafom v o fav
sy 18 @% w1 ¢ 9 fat wT weq-
TWsdhta T ax ofomT st ar 3%
gy war foar ) O WA E
<dar ag & & 7g F« a% faww v X
afirr gl w1 facarer a7 &1 @@
FAT °7 Afiew @ AT W HT WA
mrar @ A€ e ¥ gfw gwe, §
I A Tl g W@y g, 9N S
¥ ¥ g damr 8 s A gu Wisw
Fare T fem . Sfes s W aafa
wrgfron & Ay aarn § PR seR
figeht w1 sroperarr T & 1 W W€ AW
fewrraad § | ¥ freraa aa it &
wg g 2w fadw Aify wr fafor
g e & e e e, fareh ferd
faaroaTer & SAETT AT O WA FT
e firaT arar § |
gergen & fg wft xw W
wnt oy o fon arar srrfioeT & former 3 J
frT ¥ aw wt Qe sCh e g go
faat Frveer 't eatr whe fefre
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e wrw 8 wg w7 IR forear w7
R ¥ aw e ¥ oo waw §
Fregm ot fefast & camma & fog
Fver refraT fasrar o g 9T | T Ty
ooy faga wfay ag Frer fgm #r
A 3T &, aafar ¥ fegar s At T
& rsrerae A 408 T wfaa
o€ i &, Afwa gurdy fadw Ay &
AL SIS {1 AAATT TN FT GAA
fwar s @1 3 = wgfegrnsd &
JEA A I FI T GATH FY Fowow 3
EiciRk g

ug gwia o a1a &, wc g 3g A
fw mror ot gfrar & Sed wfm &
AT I N & 15w 39 feafa wr agaan
Wed &, aww R Wi gy arwa-
faFaT 3 U 93 4T T FT GA9T
qEqr, AT F NF A fgavq FIA A
w0 TG T4 1| g8 T 7 wfET w0
stars § i sware & save sy 1 afeww
X 7 FIT qUAT FET 98 AT [IA
strwwor ¥ Pao qret wroAt ger A
gk e ST ATAMIEA AT F AT
F & T auae 3T Arfgm-—3r Ard-
wgaaa faarez aparaLRa | 9T
aw gq derfas i ad)y a, 93 75
T A FY wir & g ady i,
aw aF QA Wis g qar agvn e
% *7 W faora 7 Forarar &, a7 9%
wmfer 7l el

w0 Wi gifoer & fag avw &1
Y wEew § 1 DNT T avvy FUEAT )
) ay® ofr wor T weawd | qR
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g ¥ Ady qrar fr 957 f o8 gw A
ForggmreT A L, mw AW X
T GHTAT A8 ¢, I8 T #1978
srrer & 1 i graedt g9 mETy 91T
gt aifgr M N Fo T AT FAT R

] @ & NS #er 1 fag vra 7= a7 w7

91T &Y 3¢ #7 Faa v g3 )
97 % AT F W 7 qfradw w1 g%
aft faaan, =t w1 oFAwEr gig
fagar §ar agdr wrar |

af afz & fr 17 IR §F A
AT ArEed TIfaq KT ARAT |
Y NZ2T ArEE ¥ A R T IqAEA
ferr f= orfseara & gl ov i @
FAAT AT FT AT LATERE A0/ § OF
faar 1 oz gary Afx faatar 52 R
& T aifpesta & o afafafy o &
farzz afta geaz we1A ot war f
T X WX 79 IIHET 5w AT 2,
gu Agr w30 1 YfET AT wEaT Arga
wgA 3 s AT gy & TeT 1 WA
7 g7 w7y ¥ wmfer A =g,
mifEsTra T AW FG T ANE
AT TEAT ATIAT ¥ ) TOAT BW F
faatnr ¥ a0 31% 07 70§ § AN B
Fgr IR oY g7 Tvoy <& | AF A
af Aggrarfeag mx wra ¥
fagza w1 qrow 3 1 oo fiT & Y
Fqfratarr g Aafr st Arara )
#fwa afrads +1 v aaror iy faar
fax T AegeY FY qATAHT XA A T
s ag A st e Hifr w7
gfcorm 78 &1
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ot wzw fa 16 swddt
wiaforr & arg gaTt sl §
AT Y, U ATEwEE § | ofET gare
CCIRARCR R CI R R oL IR |
aaferr & Ffewmta § ofada g
aafeer &1 ©F TF7 § @ e
F &1 § | mag uszafy fregA A ow
THWT q0AT § AT 98 FEA ¥ fF g
TH WIANAE FT9E 97 1 WG § 97T 39
M 7w FF IT Al ¢ famg]
faar | &fs 7 fraea arga o< ot Y
TFY & 1w T 0w arg fta Wi ww
afagur s RYE 0o M@ W
qEFTL A AT a3 & gewq ¥ Ay
Afe gz gafrar w7 § g6 7
grar wrfed ) wadwT wae Ay fa ¥
fra s A IRT A7 7R O gAR 37
faat & ®gR * AT T g9 geasay vy
gETA HARMTAHLY
e difany w9 92 fird< w@ar—
uF weel Aify 75 & | g w5 gwra
fra &, fraat & €7 774041 o1 g7 453
AT A, 36 1 §.Fr9q w7 9 Fraar
1 w4 ag 7€ 2 avq7 fF g7 a9 a9
WY 378 §T &, A1 AT waY oy
T § I Xy wq WY g g%
T @ 1 78 AW & fgT & west 7y
N Q1Y 1| A W qqdw g v gefy
warg 23X &, § o o fga wa @ S 6,
Hfipa wrea ® fgo dada A v o
16 hrs, T
T AER, T A ¥ Wrw-
wifras afeq wreame firr a1 ) 9w
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afra § dwrar 2w & e § gl wez
#1 | 3w gfem T Sav way a1 fF dfaas
TG FAIR FEEAT AAAT ¥ T@A TG
T 1 ag Wi #r od e 1 §
FE T T—

“Article 1: Each party shall res-
pect the jndependence, sovereignty
and territorial integrity of the other
party and refrain from interfering
in the ofher’s internal affairs.”.

Y med wvwr § w1 qr-afama €W
ST I qTFT FVAT § A Tg aga 7o
A § | g Th reeAY wrel § gae
FY {1 1A, AfFT g I o wee-
& ameEl ¥ e 3 A geeE Ad
FH?afu yoer ag @ T, A0
w97 @ M7 wa fRT 9= T
& ¥ fear § 1 & vF guTHOC 9@ Y
Y WET e fEATAT Sgar g—

Moscow Hails Election:

“Moscow, Nov. 29: The Orissa
Chiet Minister Mrs. Mandini Sat-
pathy’s eletion was described here
yesterday as victory for India's de-
mocratic forces. A report circu-
lated by the official news agency on
the election sald that reactionary
forces had challenged the candidate
of the ruling party.”

TR 1 @ 9 & axg & foare
% X qY fureraa w7 #wTow A &
Af agt o oAt 0w @
g afafe Y waw W &
g~y wifsfrw  fowm ¥
s wfefeas fogm ag & fr o
qrét w7 gRfiea i o« W
fe awwmardt wferl @ faowr g
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& 91T 7R oF ardf w TR ER
s & ggr s afafwaeE
et #t g g —em AR A A
v gt A s ag W Y Ao
T %E w6 &, i =9 A goTe
& 2 oy gk W & wdy A
¥ zge ¥ o fel Ay fa ok
Y 1 Pggw . w2 W s
st Tegafa feelt ardt 0 orafe
a1 fogaTd T3 9% I o
g g ATEET X gwer Ag e

= 7 0 o @Ee g ¥ o)
SNt @Y1 77 W oF W FEETE-
afufe § o 4% g7 faw w3 faR9h weht
W w1 A 99 A g fewmEn a,
afew 1€ wars A e, agr % f¥
@ %t g N oA faer

st gHo go WWW (s(iw7) Ay
T § fr o a9 A g

st wew fagrd awdd : gw =y
2 & zn dfawa s ) @ w1
fr g% frm wfed, mfos T ofed
Tl & war gz femar @b
afms =@ # @ Wy wwEr ¥
U &7 A1 FoTory A & |

TR HEYET foAAT  FEHAS §
o wrerd S @ F od THgd
RErfrgha@ ¢ ™ w@
fordy womile 1 TEE EW A SERETSY
# formenr qamtar w3 foar | wzE A
Sy ¥ a1 wod T w3 g A gfrn
w7 afowy wf feay « oo g mmafa
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T 0y R AR TRy @ ARR
¥ | fuEs F ™ 9T e g 9
Frwr g F B A aofeam =
sfesin  sfafafa a& oar 87
WY FW ¥ W & T BT ¥
ferdy SarT Ay § AT Sreay ofr /A fed
a1 ugy waw A9y w7 SRR 8T
HETEA 77 T T IoMH 37 7 W=y
srawEar £ 7 3w wgaw, fom
fer awar 2o & Tewfy ik IAR
qEErh gwrd Ty §, ¢ I f&q
fasell & Tw=TT Wt ¥ FwmT Bw A
geart fespr @y 1 gury wuw dfy
F Arg BT BT 9T\ U I8 "I
7l @1 | ITE Wy W4T FT 1Y T
F qua XA A 7€ | 39 A qTAT AT €A
qUR | T AW T AF wEAT Gy @
wE & fir wrea T 3w A e A F
aiffea™ & 919 Q) & I FEe

FET |Ear 21

SHRI SWARAN SINGH: That 1s
absolutely wrong. He canot attribute
this to our friendly country, Bangla
Desh. It 18 unfair to us, it is unfair to
Bangla Desh.

SHRI ATAL BIHARI VAJPAYEE:
This my reading of the situation.

SHRI H. M. PATEL (Dhandhuka):
It 1s at least a reasonable assumption.

st wew fagrdt awqd : § quAT
srgan §—famer & oy wEE ¥ ag
&7 qd wgr fF gArd W A a9
% ¢ 78 @Y, aw A% W S
2 WY Argar gy 3 W) dw qw
¥ Tegafr w1 ff  Faeefir avaf § ae-
ot w7 & fod aft awndit o fawe
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¥ AT Gget ATy 7 FEY ) WY AW A
ag qAT FT Y 7 fF R AWy OF
wa a it s A ZReY X s
& T forar 1 o oo ) § fr v
§ oy fsar ot s e 3w S AR
% &, AT wzd § wraw ) @
5w UM ¥ ® TET W &
T G AR W gEAr ¥ wHw ¢
fr @@ EoE ¥ A Y gwend da gf
2, I ® @ AW ¥ Aqr faw &%
T W, qAT THAT A g AL fwaw
A | FEA-A-HAA GAT G FA
wAT T g Ir @
a frx faea @ 97 & At g9 oF
WY g & gi—1w F gy arfrena
N gy Afad ¥ of@msT oW
=nfgd

g THARAW 7 GF W2 7 a0
g—25 AT ¥ Tifremw WL amy
N wdt Afedr a7 e Ty go
21 BN IE——wIE TR TEA S
oy ara—faeg wfeT § 1 fredy ara—
o R & ¥ 9 me-qu
wrpefie afesanr & w3 ¥ amr
wifgh 1w o A Ffordy aEy
afesrs & @Y ¥ o oferdw g
2? wm fomer oy ¥ am WY
wfrET TEafasaR W) S w1
¥ far dqr gar &7 fawty ety
¥ fafgn fager & el w1 fw
agt § wwar | g fagTw agw wver
% Tr g WY wrow ¥ faor W warer
aw o, oy g W e woar § fn
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s & wer g @ owfed
#fee W oifream WY & wrReT

g9 ST gy awgar, wguy fadwy
wfyaar & gfaare & w7 & g TwAR
TR WY FT ORI FAAT & & ol
# g® v oY & s FR—af
adr = gwdf ) fowey quEy w1 WY
TG g goT & N ATMEE SR &7
gHT 4T

¥ Az & froaw v & 3w
|30 FY AWETAr 97 oF q, fm oA
FrET FW 6T "EWA g1 aadE &
far qfeera &1 9f@= £ Ae e
i &1 AT OF | i qifEEAE @
agré g argar ¥ &feq qEnd v
AT T A AT &, 7 gw By 4 AHR
It adlw &1 #3 F A fer gwre
ST w1 afage AT TE--T3 K-
Afes ghawar @ gl 38 w%q
F1 fagqif~ 19 g, 59 &1 wad) ot
quaa Ag" {ror S "

IqrsUE AR, TIE ARA A
FAAT W ¥ WA FT ATHAT ATAT, TICT
wyeey & T | gAETET § gea
Gr AfFT IA & [ OF G GET
Jor %7 famt TAT-—13 qEHF WA ~EAT
¥ TGN G- N & AW, BT -
sarw & &fzar o fod & Sy fen
war 1 W w7 OWT qeaw g ? feel
ot AW F gARE - ¥ GIF qOF
waw famg § o adwE 4 ¥ wER
wT #rk awr wifa-argar § W Awx
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¥ fafgr fagrM &t efree wrar 3
o7 quzw & gfezwior ¥ war 7@ AET
& gucmfaes &1 fawr qaT § A1 39
#Y s FrrdY wifed | foer g7 wesd
¢ 5 gty any & gar? Ao
& dveT F x9 717 #7 faqy wdr frary
7z TR fAdd yema £ W g9
fer a1 Sfgqr 1 wrvAT TAT T
U 1T W N AT TG ¥ §F 97 9
7@ faur ) g A w77 gA gfewm
¥ agma € 9T 9% W a7 fEv
gar 7w fir gw AArEdE Jener ¥ ow
21 3 qWMAT —-N3W T HIHAT——
1949 ¥ a=¢ 51& ¥ oft w7 9 YT F4E
&7 dasr & fr fedt 3 & gyor By
W F A F oAy wd A Ad .
qadr, wfFT agr anar W\ A owEw
& qarer 9T O AN KT FI00r97 AY AT
7 § 1 Ay @ gArgEe dwew ¥ AT
qfFr aga west vy Tar Adr wEv
ar At & g f e wf o
ATA I TFTH TR fF T0A AT e
qa w@ w1 fadw w8 o fean
G qF AGALAT FT §A(T § {A AL
& wadar gargdE Fwew ¥ TR weaE
Y ATX FT FT00 F7 47 Frqq g Nqv
a7 f fedy W A0 & waw & g o
™ Wy gz wf o wfeny
wouart @ oy & 5 waAw & FArw o
fret 2w #Y 1Y #7 wigw g ag aw
AT g wrfgg Wt ¥ ghe A
gargdy o ¥ widv ¥ o afeers

w wedr §) A wq ow garsi
2820L5—8
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AU AT AN AT WO ALY [T FH
¥ aw qifeem & am A7 5@ gC
gw tqr 7 fead 5 go W T 2w
w1 ST AT §R 1 F A g fadw wely
IYAT FAT AE TR wfrw T e
¥ g A A W By @y
ag gt §1 & wwwT g Wa SN
ey a7 gare fear § 1 2 mefRe e
9T g wre fear

AT 3@ F oY v A1 wEAy AwiE
fir oy fifmr 9 o ey AT TR
g 39F a1 ¥ FAE e g BT
Afar | s7 =Y FT ATT TTER
F IEW T 1 T UM IA HY
aifer 7 9T wwAT ¥ IR FEUE A
g forar sy AT & Wb v AreAr
T ¥ TR A mifsera faee
faarv &¢ ava &1

TG ST FAT  ATA TATIAHE
& g Fft AT & ogart famw ¥
Wt ArTETEARRY Y ETiET

oft 7@ AmgrET (ATEAX) A€ gA
gfreda =7 gar?

ot wew fagrdt awdd ag g
:rf'{ﬁﬁa afr § ag AOFT WES FW
afeadT &1

g %o &y & g @y fr W
TE X wem T 9w waaw fadw Arfa
w1 frafaor £ 1 g N ¥ S Oy
w1 fgr S wfgg | Al avw oy
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[=it w2 fagrdy aradat]

&8 & 419 5€ ot @ 1w | W09 FT
HT W AT @ AfEA R T A
? oA &% 7 & 5 gEe qferw &Y
MY | AT T F AH LFA A CF
g 99 E 1 U ¥ g OF wEw
arg IR w3 AfeT ase A ufe
W fvrm @ wifaw gfe ¥ dwe
R war g 2w, &fw gfee &
g7 fade 3w, Torifaw gfz &L (-
)., W%z § fAU I—qwr W
A faw Ny g goaT FEEaT @
T FFAT 1 99 Sl § qha s e
gt &1 gurd fadw Aify w1 asy
g Tifeg wer & fei w1 ww AR
o 71 fga g+l amw & & v g faw
gfee & @aw &, 4w gfee & e
g 1 Z9 W F1 =9, 9 9 awdeET
N ofyr ¥ @ X AT J9F | T
fazm iy ¥ qgms N § @ 7
THw & W W el A T g
@t fawa &1

SHRI C. M. STEPHEN (Muvattu-
puzha): I am happy that this House
has been given an opportunity to dis-
cuss our foreign relations. The spee-
cheg that have been made from the
different quarters have projected dif-
ferent approaches to the question of
irternational relationship. On the one
hand there was some criticism that
the Simla agreement had proved to be
a failure and it was bad; on the other
hand there was criticism that jn the
matter of so-called neutralisation of
our relations, improvement of rela-
tionship with America, we are com-
mitting an act of slide back from the
policy we have be¢n pursuing. An-
other friend of the CP(M) charged
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ug with iraction in the matter of nor-
malisation of relations with China.
Different points of view have been
projected. I do not want to cover all
of them. But it is clear that 1972 is
a memorable year for India, not
merely because of the atmosphere of
detente and normalisation in the in-
ternational arena, but because in the
different areas where India is particu-
larly concerned, events have happen-
ed which have vindicated the stand
that India has all along taken. Look-
ing back to the ycar when we got in-
dependence and the period during
which the basic concept of our foreign
policy was evolved, you will recall
that India took certain definite stands
with reference to certain internation-
al problems like the African problem,
West Asian problem, Vietnam prob-
lem, the problem of admicsion of
China into the UN and so on. Recall-
ing the stand that we have taken the
developments that have taken p'ace,
we have got justification to draw grati-
ficationn that the events have proved
that the stand we have taken 1s the
correct stand and the inteinat onal
forces are moving in the direction we
have indicated. The detente of which
we are speaking now is also the line
which we have been indicating. We
were against blocs and confrontation.
We have been pleading for coopera-
tion between big powers and other
powers. Now the compulsiong of
different countries, be it America or
others, have taken those countries to
a stage in which they have to extend
their hands to one another and create
conditions of normalisation, without
detracting from the basic stand they
have taken in regard to other prob-
lems. 1If detente ig a thing which can
be desired, if the spirit of cooperation
and understanding between Ametica

and Soviet Union and between Ame-
rica and China could be welcomed,
it detente is what we want, certainly
it followy as a logical corollary that
avenues of detente will have to be
explored between India and America.
1 ¢dnnot understand the Nervousness
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with which this development 1s being
approached by some friends A sgort
of understanding does not mean the
disavowal of the policies we have
been pursuing. We are not giving up
the anti-imperialist stand; we are not
giving up non-alignment; we are not
grving up our stand in regaid to Arab
countriegs or South Africa and apar-
theid. Keeping firm in these basis
stands, the question is, whether or not
we can have normalisation with re-
gard to other countries 1 have noth-
ing more to say about this.

My hon. friend, Mr. Vajpayce, as
could be expected of him, went at a
tangential force against the Simla
agreement and the subsequent deve-
lopments. Listening to him, I have
been: feeling whether he was really
happy with the developments that are
toking place or whether he is sorry.
Although he said he was sorry, 1
could feel a sense of satisfaction in
hum that the Simla agreement is go-
ing into rough weather. Is it really
gomng intg rough weather or not is
the qucstion. It depends on what we
cxpected of the Simla agreement. Did
we expect a miracle that overnjght
everything will be normalised in the
sub-continent, that all these questions
of delineation, fixation of internation-
a] frontiers, withdrawal of troops, ex-
change of prisoners of war, recogni-
tion of Bangladesh by Pakistan, etc,
will be solved overnight merely be-
cause the Simla agreement was sign-
ed or is it that the Simla agreement
was just the opening of an era where-
in the period of bilaterialism could
be started? Bilateralism was the
fundamental of it. Bilateralism pre-
judges and denotes that things have
not been settled. If everything has
been settled, there iz no question of
negotiations. Negotiation means things
remain unsettled; negotiation means
things may get into rough wheather.
Therefore, this sort of unholy glee
which has been demonstrated in cerx-
tain quarters is, if I may say 8o,
unpatriotic and most uncharitahle.
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Now, after the Simla Agreement
certain things have happened which
are to our satisfaction. Looking back
a year back, what happened when the
confrontation wus taking place? In
the United Natiors 104 countries voted
against the stand of Bangladesh,
Many events have taken place subsc-
quent to that Bangladesh has been
liberated and it has become a sover-
eign country. Now what is the posi~
tion? In the place of 104 countries,
which have voted against Bangladesh,
now 86 countrieg out of the 132 coun-
tries who are members of the United
Nations have recognised Bangladesh.
Now when the question comes before
the General Assembly, instead of vot-
g against that, we find a unanimous
1esolution being passed recommending
that Bangladesh be admitted to the
Uniled Nations. Is it something which
1s brought from the heaven? Or, is
it as g result of the developments
which have taken place subsequent to
the confrontation, passing through the
Simla Agreement, passing through the
bilaterialism which has been njected
into it?

Shri Vajpayee asked why we did
rnot oppose the Argentina resolution.
Why should we oppose that? It sim-
ply says that the Geneva Convention
be observed in the case of prisoners
of war. It also says that steps be
taken for the normalisation of rela-
tions. According to us the piisoners
of war should be cxchanged according
to tripartite discussion. China itself
has taken the stand that Bangladesh
cannot be admitted because the Gene-
va Convention has not been observed
and the resolution of the Security
Council has not been implemented.
That resolution can be implemented
only by that party to which the pri-
goners of war had surrendered. That
means, by that contention China has
conceded that the surrender was to a
unified command. If the surrender is
to a unified command, it follows as
a matter of logical position that it
must result in discussion, The Simla
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Agreement also stipulates that discus-
sion must take place concerning the
prisoners of war, whereas the Geneva
Convention does not stipulate discus-
sion for the purpose of exchange of
prisoners of war. So, a new element
has been brought in by the Simla
Agreement. Whatever may be said
about the Simla Agreement, the dis-
cussion has to take place. Therefore,
the international convention has been
altered to that extent. The question
is between whom and under what cir-
cumstances the discussion must take
place. Once you concede that surren~
der was to the joint command. it fol-
lows that the discussion has got to be
tripartite. This is really where we
have scored

Shri Vajpayee said that all eggs
have been put in the basket of Pakis-
tan. Which eggs, I do not know.

SHRI ATAL BIHARI VAJPAYEE:
I said Mr, Bhutto.

SHRI C. M. STEPHEN: Let us con-
sider one thing. The imrplementation
of the Simla Agreement would depend
to a very large extont on the forces
that operate in the different countries.
I am asking a question. Suppose the
Jansangh which believes in jingoism,
is really a powerful party in this
country. Would it be possible to go
the way we are now going? Would
it be possible to restore the atmos-
vhere of peace in the sub-continent?
I do not think it would have been
possible. So also, if Jamait-i-Islami s
powerful in Pakistan, Bhutto may
have his own difficulty. The question
is whether any attempt is being made
or not to implement the Simla Agree-
ment. The difficulties there will be.
Bilateralism suggests that difficulties
must be overcome by discussion. At
the stage of the very first obstacle,
are we to throw out the Simla Agree~
ment?

I am not surprised at the plea of
the Jansangh that the Simla Agree-
ment ig dead, because according to
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thém it was a stillborn child. At the
time it was bomn Shrimeti Indira
Gandhi was accused 'of infanticide. If
it is not yieldinrg results, there will
have to be patier.ce, The question i
whethér we must have peace in the
sub-continent or not. If there must
be peate in the sub-continent, the
stronger party, the stronger country,

will have to play its own ¥xole
and carry on without surrender-
ing its basic right and basic

position’ which it has taken, We have
not surrendered an iota of the basic
position that we have taken. We have
not surrendered the position that pri-
soners of war cannot be surrendered
unless Bangladesh also agrees to it.
We have not surrendered the position
that a tripartite discussion is a pre-
cedent to the normalisation of rela-
tions. But for Mr. Atal Bihari Vaj-
payee to say that in order that wes-
tern area must be delineated Bangla-
desh must also be at the table 1s &
contention I just cannot conceive of.
How is Bangladesh concerned with it?
How can Bangladesh, a sovereign
country, come into the picture when
we are discussing the delineation issue
between sovereign India and sovereign
Pakistan. Bangladesh cannot come
into the picture.

SHRI ATAL BIHAR! VAJPAYEE:
Obviously, the hon. Member has mis-
understood me. I did not say that
Bangladesh should be associated with
the talks now being held between
India and Pakistan regarding deliea-
tion. I said, for an overall settlement,
Bangladesh must be a party. Bangla-
desh should have been present at
Simla  Otherwise, we should not
have talked to Mr. Bhutto,

SHRI C. M. STEPHEN: That is
what I am saying. Therefore, a piece-
meal discussion is possible. An over-
all settlement will finally come as a
result of the piece-meal discussion,

The question is, whether in this sub-
continent, an atmosphere of peace
must be injected, and for that, the
Simla Agreement is the basic thing
and tWc-: do stand by the Simnla Agree-
mernt.
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Then, a very vital point was raised
by my hon. friend, 8hri Dinesh Singh,
about the arrangement of detente bet-
ween the super powers. The super
powers come under that arrangement.
But with that arrangement, I feel, the
problem of the developing countries
are becoming neglected. The prob-
lem of South Africa remains as poig-
nant and painful as ever; the problem
of South America remains as poign-
ant and painful as ever. The deve-
loping countries are being neglected.

When it comes to that position,
when the arrangement of detente bet-
ween China, Soviet Union and Ame-
rica is to the disadvantage of deve-
loping countries, India may have a
new role to play. On the internation-
al front, the African countries have
their own African Countries’ umty or-
ganisation; the American countries
have their own American Countries’
unjty organisation; in Europe, a new
sort of arrangement is emerging. But
coming to the Asian countries, not
only there is no organisation worth
the name but different countries are
at logger-heads. This is the position.
We may have to solve that and the
Asian countries will have to find their
own place. For that, thig atmosphere
of detente has got to be developed in
a forthright manner. For that, an ar-
rangement will have to be forged with
China. How many times we may at-
tempt is absolutely no question. There
is no question of inferiority about it
because the two major countiies of
Asia have got to come together. And
that is the absolute necessity of the
day.

The spirit of detente which I may
say India initiated even at the time
of confrontation through its policy of
non-alignment and understanding is
now bearing fruit. Let us not in a
chicken-hearted manner do anything
which will weaken the spirit of de-
tente but we go on to do everything
in order that in the sub-continent we
may come to a settlement of peace
and such srrangement so that econo-
mically we go shead. The forces of
antl-imperialism, anti-neo colonialism,
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may be strengthened and developing
countries may be given a helping hand
to progress and g world of peace and
prosperity may be ushered in.
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With these words, I congratulate the
hon. Foreign Minister for the policies
that are being pursued by the Gov-
ernment,

SHRI V., K. KRISHNA MENON
(Trivandyum): Mr. Deputy-Speaker,
Sir, the Government in its wisdom
hag said that this debate is to consi-
der the international situation. Of
course, it is natural that the main
spokesman, the Foreign Minister,
should deal only with such aspects of
it as are possible to be dealt with
within the time at hig disposal and
also, perhaps, within the limitation of
field that belongs to him,

It is not possible for any Member
in this House to ignore the fact that
we have an audience much vaster
than this country while dealing with
the international affairs. Without any
disrespect to anybody on this side, we
cannot treat this as a party affair,
not even the ruling party, and if that
is done, when there are retorts from
the other side, it becomes a skirmish
in this way. (Interruption), Legisla-
tors, public men and public opinion,
gencrally, cannot be as educated on
International affairs as they should he
owing to the vasiness of the prob-
lems, and we should not add to the
confusion.

The Foreign Minister has made it
difficult by laying down a dictum that
there is detente in the world; he
means, in the world and not in any
particular country; that is to say, re-
laxation of tension. With great res-
pect and without being unduly eriti-
cal, I would say that I have experi-
ence of similar detente in the last 15
years so many times. That is to ' ay,
it is almost a condition of internatijo-
nal phraseology. You bend some mus-
cles and afterwards there i relaxa-
tion; as is the human body so is the
body politic.
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Now, what is this detente that we
have? 1 yield to no one in saying
that perhaps the most important event
since the conclusion of the Second
World War is the undoing of the bro-
ken speech, the relations between the
two independent sovereign countries
of Germany, first of all, the recogni-
tion by the countries in the Western
alliance of the German Democratic
Republic ad a sovereign independent
nation; and the second, recognition,
not in so many words but in fuct, of
the Order-Neisse frontier on the cast,
thus solving a question which could
not be solved by the conference of
four Powers; the agreement between
two Germanies, more or less, cut
through all that and the very dis-
puted frontiers of Poland and the
position of East Prussia—zall have been
almost settled overnight. 1 think,
it will be relevant and only appro-
priate that the world should recognise
thet the initiative in this resteq with
the Soviet Union. It is quite true that
at the right time the West Germany
responded. That initiative has frue-
tified and today we have a situation
of comparative ease, I would not say,
undoing of the broken speech; it re-
mains to be seen; if this progress is
in the way of, I would not necessari-
1y say, liquidation, but dwindling of
the NATO,—one of the great war
combinations of the world thereby di-
viding Burope into two and the world
into two,~that is a great achievement
which hag taken place. (Interrup-
tions).

The most important problem Jeft
unsolved in this German issue is the
problem of Czechoslovakia, not in the
way the gentieman there thinks but
in the way that there can be no peace
in Burope until the Agreement of
Munich is rescinded. (Interruptions)
German population were shifted about
at that time; neither Crechoslovakia
nor the rest of Europe will sit quiet
until thiy matter is resclved. In that,
this country, in the pre-Independence
days, had a voice, though not an effec~
tive voice but a voice in the world
express,
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Hecondly, we should draw our own
attention to the fact that between the
Democratic Republic of Germany and
Poland, ihere is no passport or Visa,
there are no currency restrictions,
while here to go from U.P, to Bep-
gul one must have a passport now-a-
days. Between these iwop sovereign
countries which attained their matu-
rity at cufferent periods and which
have difierent policies on many mat-
ters, there are no restrictions with re-
gard to people's movement. A large
number of Germans are working in
Poland in the same way as the Poles
are working in Germany on account of
shortage of labour. It is an example
set by two soclalist countries in that
part of ithe world.

Then we look tg the third aspect
of detente; the Foreign Minister no
doubt, on account of lack of time,
did not perhaps refer to that. I ask
to be excused. There is certalnly no
detente in regard to Indo-China, We
have seen in the last 15 years, in the
last 20 years, so many times the Uni-
ted States had committedq itsels to
pledges only to break them. Not so
long ago, the American representa-
tive came to Geneva for the Cenfer-
ence and sent for the Freach Ambas-
sador. . {(Interruptions) At that time
also, having agreed to the final aot,
they repudiated it the next day. 1
am not a prophet of doom. But,
even if this agreement is signed, I
am more concerned about what
happens after the signature. That
is to say, whether the whole parapher-
naha of war, the men, the equipment,
its aeroplanes, it ships and everything
else will be moved from that area and
whether war by land, by sea and by
air will stop, war by sll methods,
and then, enly, there would be peace
and there is as yet no sign of it. There
18 nothing in the drama of the last 40
days. When two great countries ini-
tial an agreement, how can they re-
pudiate it afterwards? There can be
questions of numbering of paragraphs
and things of that kind bhut the basic
principle is that once the treaty has
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been initialled, T have not known any
case in international law that 1t has
been repudiated and there is no in
formation t:ll thus afternoon that the
United States is gomng to sign the
agreement as it stands. Ii has pro-
bably served its purpose for whatever
it was worth, since the elections have
been over.

There is no country in the world
which desires a peaceful end io the
war in Vietnam than the Vietnamese
themselves and they have gone out of
the way 1o meet the situation. Fur-
ther more, affer having initialled this
agreement, whut takes place? Even the
agreement reached in 1959 said that
they will not bomb beyond the 20th
Paralled but that was violated, There
have been more bombs dropped in
Indo-China, more than three times the
bombs dropped on all the three fronts
in the Second World War and other
aiabolical weapons were used and that
makes  the non-user of the atomic
weapons somewhat less important
than otherwise. So, the war goes on
and the war in principle in South Viet-
nam is diabolical in character since
the initialling of the agreement and it
is for us—we are also realists in this
matter. While welcoming any small
mercies there are, any kind of easing
of the situation there may be, it is for
us to assess whether after the agree-
ment or the actual supply of air power,
equipment and so on to the Thieu
Government, to the Saigon Govern-
ment which makes it the third air
power in the world, larger than ours,
and next only to the United States and
the Soviet Union has stopped. Now,
where will they go? Supposing there
is a signing of the agreement. are the
Amercians going to hand them over
to the new Upited Vietnam? No. The
jidea is apparently to create ierritory
which will remain there permanently
as South Korea was and that ig the
problem with regsrd to South-east
Asgian American imperialism. To put
it in other words. since you would not
give me very much time, unless there
are definite indication—I do not say
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proof, but indications that the essen-
tial nature of their imperialist ap-
proach has changed, it is not time
for us to feel that there has been a
real relaxation. So far as that is con-
cerned, you take one part of the world
or the other. Take Lalin America.
The monopolists of the world, the
American imperialists operating
against the Chilean copper interests,
conflscating their goods ang what is
more, reduce their currency to what
it is and freeze whatever deposits
they have and they are trying on
Chile what they tried and failed in
Cuba. Now, it may be that the Chy-
lear. Government may not fail be-
cause it has a presidential form of
Government which may carry on for
six years without anything of the kind
which has been done in Tamil Nadu,
But that does not mean that they could
carry through popular measures they
wanted to do. But the attack on Chile
fo-day is an attack on the economic
level. In a different way, it is the
same as the attack on Vietnam.
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In Cuba. the Cubans perhaps are
more careful. They did not wait for
these things. They took over every-
thing, whether it be hotels, motor
cars, whatever it is and immediately
went into educating the masses so that
there is no illiterate people in Cuba
as we have.

80, the attack on the Latin Ameri-
can continent, either be it Peru or
Chile or Cuba or in the rest of the
Caribbean, is to-day far more intense
than it was and it should not be for-
gotien—sometimes people think that
America has developed imperialism
only after the Second World War—
that America had an empire in South
America for the last 130 years and
treated it ag a colony, even much worse
than Pakistan treated East Bengal.
That is why they hate them so much.
Therefore, she is not a new petsen in
this matter. It is not sufficient to
make this perhaps interesting to say
this way but we must look what we
have to look. The United States has
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got bout 4,300 bases in the World—in
other people’s countries. They are not
bastions of peace, they are portals of
war, And, unless there is some indi-
cation that there is going to be liqui-
dation of them, or there is going to
be a change in the position, we can-
not just be thinking that the world is
at peace. Now, these 4,300 bases are
intended as an attack on the Soviet
{Inion, and encasing them that way,
on account of the power of that coun-
try, and what is more, there is con-
siderable popular support, let America
make no mistake aboui that. Even
those who are against Soviet Union
admire this, because there is a general
feeling that numbers of people have
come to the economic and political
reality of freedom and enjoyment.

That takes us to the other guestion
to which the Foreign Minister made
a briet reference, namely, European
Secunity. It is n unfortunate word.
European Security is not just Euro-
pean Security. .t is world security.

During the last 60 or 70 vears two
wars have devastated the world; they
began 1n Europe, mainly centered in
Germany.

So far as India is concerned, for 350
years, every war in the continent of
Europe had an echo over here in our
own continent. When France and
Britain fought, there was war in this
place also and Eurcpe, all along, has
been a magazine of the war the whole
time and therefore the peace of Europe
15 something that is not a question
of race or country or continent, but it
is something which concerns the world
as a whole,—~apart from the fact that,
with the exception of the USA, if it
is thought to be a part of Europe, as
part of the NATO alliance,~there are
very powerful economic strings of the
world which are vested in this coun-
try. Over and abhove that, new fac-
tors have arisen to which our country
has paid very liitle attention.

There is enormoug volume of immi-
grant labour in the various countries
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of Europe, living in conditions which
not only border on apartheid, but are
apartheid. That is to say, a new
-situation has arigem in regard to immi-
grant labour in these countries which
only certain sections of the nation
oppose. That is a problem of very
great importance for us because we
have also Africans in far lesser num-
ber,

When we look af Africa what is the
position? War is being wared upon
the black people of Africa. What hap-
pens in Mozambique and Angola is
war, almost on the side of war in Viet-
nam, though they have not used the
game weapons, where the Mozambique
people have brought under control
one-third of the area, and, some of
these people are people of Indian
origin, though they are Mozambique
people, they don’t at all have any re-
lations with our country.

Now, these liberation movements to-
day are not receiving even our mental
alertness as much as it used to Lefore.
It is quite true that Government policy
supporis the African positon in
Rhodesia, there must be majority rule;
it is quite true that we are seized up
with apartheid and so on, But, it
does not strike us that large numbers
of people, thousands of them, have
been uprooled and taken away {rom
their homes to far away Bantustan,
not only losing their property, but
losing everything. And. what happened
in Africa is something that mnever
happened before.

Over and above that, we are not
conscious, diplomatically and politi-
cally, of the effective chanzes which
have taken place. Even in the revi-
sion of international law, in fact. by
the decision of the United Nations
recently, they admitted certain colonial
freedom movements as observers in
the United Nations. There wae a
time when the question of the Indians
in South Africa was discussed, some
5 or 6 years ago. There was a fight
for 6 or 7 years and it was said that
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it was an internal matter, Today these
liberation movements have representa-
tives in the United Nations, not as
members, but as observers. This is a
big advance in th¢ whole interpreta-
fion of internatiomal law, recognising
what we said at the time of Algeria
thet ‘Sovereignty is in vpeople’, only
latest by the lid of imperialism, and
when we took that. the people became
free. These are the great advances
that have taken nlace. But I regret to
say that our relations with Africa or
the African people are not as good as
they should be. The fault mavy be
ours or may not be ours; that makes
no difference. But the fact is Africa
is an emerging country, and contrary
to our schoolboys’ education, it is not
a country emerging from barbarism
but a country with an ancient civilsa-
tion. Therefore, I should like 1n say
that I shall, therefore, be very happy
to think that the Foreign Min;i-ter will
be able to announce somethinz in this
regard, because I saw in the news-
papers this morning that we have gone
into some commercial relations with
Tanzania or what was formerly called
Tanganyika for whose emergence io
freedom at that time we also had macde
our own contributions, and I hope that
this Rs. 50 crore agreement is a line
of credit which would enable that
country to be free and to develop for
itselt without poltical 1nterference
from other States. A great deal more
can be said on this matter, but since
there is not much time, I shall say
this only.

A greati deal has been said about this
place which Government chooses to
call the Indian sub-continent or the
Indian peninsula, I suppose. There is
nothing worse in geo-politics than be-
ing a peninsula, because we have 3,600
miles of coastline and added to this
vast landmasses on the other side to
be safeguarded from attack. In this
situation, the most importani ques-
tien is not whether the Simla agree-
ment is working well or not. I think
that everybody has got his own opinion
about it. I said at that time, and my
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view at that time was that Govern-
ment had only claimed for the agree-
ment cessation of.war, return aof the
ter:itories and the desire to talk, but
the main questiang had been left over.
But I would like to submit, that from
official sources or semi-official sources,
this rather very loose use of the words
‘international frontier’ is something
that is going to create a lot of trouble
for us. The history of Kashmir is one
where we have used phrases without
being careful ahout them, and without
being precise, where we have allowed
borders, verbal berders to be very wide
in that way. The only international
frontiers of Kashmir are the frontiers
of that Kashmir which was under the
suzerainty of the Maharaja and no
other international border.

There are any of us including some
of my hon. friends who say that well,
we must recognise realities now. If
recognition of realities means that the
aggression of 30 years old must be
conceded. then I submit that that is a
very dangerous proposition, What is
more, if the cease-fire line were mov-
ed 30 miles up or down, we would be
solving no problem, because the same
armies will be there, and we shall
have the same question of infiltration
the same question of jehad and the
same question of everything else.

Over and above all that, the situa-
tion that has developed is that Paki-
stan has concaded to China 2,200 miles
of territory in the KXarakoran and
Gilgit areas, and that has brought
China right on us. Time does not
permit me to develop on this point
any further,

When we are talking about detente
I feel that we must also think whether
we are going to the Congress of Vienna
when the Czar talked of ‘My Christen-
dom and the Fatherhood of God’ and
set up a tripartite alliance, that is to
say, we must consider whether there
is not any emergence of a new balance
of power, wihether the United States is
not playing with' China in order to
balance it against Russia and thus
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create a situation which will be to her
own advantage, so that the same posi-
tion would remain.

1 come back to the situation again
so far as Viet Nam is concerned, and
I hope that nothing will be said by any
responsible person here, thinking that
this is peace. They said three years
ago ‘This was peace’, and I remember
that on that day in New Zealand, the
newspapers came out with big posters
that that was the end of the war, but
the next morning, Mr. Dean Rusk had
sald that nothing had changed. So,
until this i{s signed we cannol say
anything definite, and after that 1s
slgned. we have to see whether these
people go out or nol or whether there
18 going to he a Salgon territory as
such. 1f tHere is any unity in South
Viet Nam, then the Uniled States can
go out. This has nothing to do with
normality or abnormality. Every coun-
try wants normal relations with other
countries, and after some time rela-
tions become normal. But the nor-
mality of the United States fis
different from our normalities, and
we have got to ind a middle way
where these normalities are bearable.
That is why I say that we must draw
some index by which we can say that
there is no attempt at economic domi-
nation and there is no attempt to
build up bases in other territories.

Finally, I come to the question with
regard to what is popularly but loosely
sald as the Indian Ocean being an
ocean of peace or something of that
kind. I have never been able to
understand  this. Seas are always
peaceful; it is only when you put ships
on them that something else happens.
We are a litloral State with a coastline
of 3,600 miles, and our neighbour
Bangla Desh has also got a vast coast-
line of over thousand miles, and one
day I suppose when the relations
between our country and Burma are
slightly betier than what they are now
that coastline will also come in and
it will all become a part of that area.
The only way to ensure peace in this
area is to have a strong marine arm,

1972 International Situation

244

or naval arm. Unless our marine arm
or naval arm is strong enough in this
part of the world, which today is not
as much as 1t should be, we shall not
be in a position even to know whether
there are any foreign ships in thiys
ocean. That is literally true. But it
is not necessary for us to embark on a
naval bullding programme with the
weight and tonnage of other powers,
But we must at least know what is
happening in the world. Therefore,
until the naval arm of this country
sufficiently extends, until its electronic
apparatus enables you to probe and
find out who is and who is not doing
what through the process of under-
water photography and other devices,
as only a few years ago the Americans
offered free and gratis, for sounding
of the Indian Ocean, you cannot have
one officer there whose job is to ring
the bell.

DR. HENRY AUSTIN (Ernakulam):
One of the striking phenomena an
ohserver of the international landscape
today sees is the mighty impact, the
emerging scientific civilisation makes
on the relations of the various eoun-
tries. Opening the debate on inter-
national situation the External Affairs
Minister presented to us a picture of
the international situation today, and
that picture has beeni—I do not know
why-—characterised by my hon, friend.
Prof. Hiren Mukherjee, as a simplistic
formulation, 1 think his picture or
assessment of the situation reveals a
sense of idealism without any illusion.
From his assessment of the situation,
he was trying to brief us or place
before us the picture of the emergence
of a climate in international relations
where a palpable relaxation of tensions
i8 vigible, and this has engenderal a
spirit of detente. My hon. friend, Shri
Krishna Menon, however, has been
belittling or de-emphasising the signi-
fiecance of this detente,

It is true that in the cdourse of inter-
national relations there is the ebb and
{ide of peace and war. But now it
seems a realigation awareness vorder-
irg on conviction has been dawning
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on world leaders about the ability ot
science and technology to further
strengthen, consolidate and subserve
national interests, without prejudice
to their respective ideological postula-
tions. If this was not a factor, it is
just not possible that overnight Ger-
manies and Koreas, leave along major
super powers like the US, the Soviet
Union and China, are getting closer.

16.53 hrs.
[SHRr N. K. P. SALVE in the Chair]

Therefore, the point to note today
is that in a way one of the major
foreign policy formulations ot this
country, namely, iriendship with all
countries, is fructifying, yielding divi-
dends. It is the very consummation
of what Pandit Jawaharlal Nehru
stood for. He addressed the various
chancellories of the world impressing
upon them that the cold war would
never yield the desired peace. Our
steadfastness and adherence to this
policy of friendship with all countries
has certainly been a major contribu-
tion towards peace; at least putting
this idea constantly before the inter-
national scene. When therefore, today
the bi-polarised world which was ar-
rayed 1itself in opposite camps, lead-
ing to cold war, leading to death and
destruction in different parts of the
world, tries to come together, whatever
may be their long-range goals, even as
a temporary measure, it has to be ac-
cepted; and, we have to contribute
from our side to the further consolida-
tion of this new era of detente and
relaxation of tension. However, the
eritics of the situation referring to the
negative aspects of the emerring gitua-
tion, have pointed out that this de-
velopment in iniernational relations
could also cast ominous portents or
trends. For instance some people have
said that this iz, in a way. the revival
of the Yalta spirit, by which after the
conclusion of the Second World War
the major powers sought to divide the
world and establish a dual cirectorate
of the Soviet Union and the United
© States with Britain and France as
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minor pariners. Perhaps, by the inclu-
sion of People’s Republic of China
they envisage a five power d rectorate.
In this context perhaps, our delega-
tion 1n the United Nations has a
special role to play. We have to
envisage this possibility aleo, It may
be the negative side of the situation
which emerged immediateln after the
war; the so-called Yalta spirit in the
crealion of the Security (nuncil with
negative vetoes for major powers.
This siluation namely the piesent
slructure oi the Securily Counwil has
to be changed so that it might be in
tune with the current developments in
the international fleld and also to
bring it upto date in time with the
international developments which took
place since the last war. Thi. there
should be revision of the United Na-
tions Charter, especially in the commno~
sition and functions of the Security
Council, It should include powers like
Japan, Germany, and no doubt India,
Nigeria and Brazil,

I would submit that :t is in this
context of world relaxation of tension
and detente that India’s foreign policy
has to be evaluated. Even before ibe
world powers did so, we have taken
major steps towards bringing the na-
tions closure by our own efforts. The
recent Indo-Soviet treaty is a fine
example in this direction. We have
already seen its effort on relaxaticn of
tensions and we are still enjoying its
benefits. It is based on mutual interest
It takes into account various aspects
including the extension of the area of
peace. It is a model which others
could follow,

In the same way, in our relations
with China we have consgistiently main-
tained a friendly attitude. Conzidesing
the geopolitical situation and various
other points which demand closer rela-
tions and ronsidering ihat Ch.na 1s
our neighbour with over ‘wo thousand
miles frontier with a yearning for
true understanding on our part
Pandit Jawaharlal Nehru bad gone
perhaps even out of his way
to befriend China in order to
ereat a border of peace between
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the two countries, But unfortunately,
subsequent events have created a
situation where we had t¢ fall apart,
That should not always stand in the
way and we have got to see that our
two countries come closer. That would
be a major contribution towards
stabilising and strengthening peave in
our sub-continent itself. I should con-
gratulate the leaders of our country,
particularly, our Prime Minister and
the Foreign Minister for repeatedly
declaring that we are for better rela-
tions with China. The Foreign Minfs-
ter explained thig position in the Rajya
Sabha recently. As regards Tibet
every one knows that Tibet hss been
one of the major points of contention
between our two countries. We have
acknowledged the suzeraintly of China
over that part, although we had some
defacto hold on this territory, This is
a major step toward s allaying the
fears, if any, of China with respect to
our intentions regarding Tibet. In the
same way, we also made it clear that
our friendship with the Soviet Uniun
should never stand in the way of
rapproachment with the peoples Re-
public of China. These posiures
should carry conviction with China.
We want to have peaceful and friendly
relations with that country, and I am
sure that our foreign policy leaders

have already taken major rteps
towards bringing about t(hat ae-
sideratum,

Another major foreign policy objec-
tive of our country is to create condi-
tions of stability in this sub-cor.tinent.
The emergence of Bangla Desh has
already provided an important base
for the realisation of this objective;
and. we have also taken major steps
towards reconciliation with or towards
bringing about conditions of friendly
relation with Pakistan. It came as a
surprise to some major vowers parti-
cularly powers which wanted 10 create
conditions of stress and strain in this
sub-continent. Hardly six months
after a major confrontation with Paki-
stan we were able to initiate major
moves for meking peace with Pakistan.
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At Simla we have gone a long way
in carrying conviotion with Pakistun
that we desire friendship with Puki-
stan. We want peace in the interest
of Stability and peace in the sub-
continent. True, Mr. Vajpayee point-
ed out—his party’s position is like that
that our hope was all a mirage, But
it is not so. World history has shown
us that peace is not won overnight.
We have to patiently endeavour con-
stantly for it. A study of European
history shows that in spite of various
areas of agreement, common bonds
and identity, the countries of Europe
could never get on together. England
and Germany fought., England «nd
France fought. A hundred years’
war, five huudred years' war, etc..
were waged. Viewed in that context,
one should not be deluded to think
that we can win peace with Pikistan
overnight. considering especially the
historical background, the partition,
and the subsequent two wars. I be-
lieve we have taken a major step at
Simla towards creating conditions of
peace, so that we can develop friendly
relations with Pakistan.

17 hrs.

We have also taken steps ‘o im-
prove our relations with the Arat and
African countries. About United States,
it has already been de\monstrated that
the United Stales cannot impoze itself
on the Asian continent militarily.
They have seen it in Korea, Vietnam,
even in Indo-China and in Bangla
Desh and elsewhere that imposition of
their policy through armed might is
not possible and that the npeople of
Asia will resist it. Also, it has been
seen that they can never build up
neo-colonialism in Asia, because the
teering millions of Asia have seen
through the game. Having rseen all
these developments, I do not think the
United States will any more dare to
create imperialist or neo-colonialist,
hold on Asia. On the other band if
they are prepared to recognise the im-
portance of India in the region and
eschew all ulterior motives, we can,
after examining their rea) motivations,
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with them, and there will be no need
for having the sort of relations which
werp existing before, because we have
developed the philosophy of self-
reliance. No country can stand on its
own and command respect unless prec-
tices self-reliance. Without prejudice
to these basic considerations, restora-
tion of normal relations may be per-
haps welcame,

Sir, foreign policy, as 1s well known,
iz the projection of the domestic poli-
cy. The top priority domestic policy
to which we are committed and which
we are trying to implement 1s ‘hat of
the abolition of poverty. Poverty
connot be abolished and an agalitarian
society ushered in unless there 1s
world peace, particularly peace 1n our
sub-continent. I am convinced, that
our foreign policy formulations take
into account the wvarious aspect: of
the siluatton I have stressed. The
stepg we have taken are towards
creating conditions of peace, so that
we can build up our economy and

creafe new infra-structures whicn
would help us to fight the eremy
within. The enemy 1s really within

and once we fight the enemy within
and consolhidate our economy and rouse
the people’s Social Consciousness. We
successfully carry out the battle
against poverty, squalor and unem-
ployment, We will then develop a
mighty economy and a Stable Society
which will be the fitest answers to
imperialism and non-clonialism. To-
wards this end our leaders have for-
mulated our foreign policy, and, I
therefore, congratulate the Foreign
Minister who brought for discussion a
picture where our role is healthy.

MR. CHAIRMAN; Shri Mishra,

SHRI SHYAMNANDAN MISHRA
(Begusarai). Mr. Chairman, I would
request you to be a little more kind
to me in the matter of time, as I am
running temperature at the moment,
although it would be my endeavour to
finish my speech within the time
prescribed for me. R

feeling well, you car ‘speak tomorrow.

SHRI SHYAMNANDAN MISHRA:
Thank you.' '

SHRI R. P. ULAGANAMBI: (Vel-
lore): Mr. Chairman, while discussing
the important motion moved by the
hon. Minister, Shri Swaran Singh, I
would like fo put forth certain points
for the consideration of the Hous~

The fact developing internatiorml
situation is af so many hues that it
1s becoming rather a hazard to make
any commiited viewpoint,

Government need not take any
undue pride in recognising East Ger-
many or North Vietnam. The United
States has not yet recognised China.
Yet, the President of Uniled States
visited China and his personal adviser,
Mr. Kissinger, often visits Peking.
Japan have taken sieps to normalise
her relations with China The Prime
Minister of Japan openly made an
apology to China for the past mis~
deeds, which rocked the international
world much more than the explosion
of the atom homb on the Japanese
soil during the second world war.
South Korea initiated re-umification
talks with North Korea without the
United States in the piclure, even
thought 1t 1s the -loscs tallv of South
Korea Both East and West Germany
have recognised their indivicdual sepa-
rate euslence. The new Lahour Gov-
ernments of New Zealand and Austra-
lia have proved to the USA thal they
are of age to look after their security
by declaring their withdrawsl from
the SEATO.

1 have referred to these develop-
ments because our government need
not take undue vnride in recognising
either East Germany o: North Viet-
nam. It should have been done long
ago. Of eourse, the Government have
done the right thing, elatedly though.
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The concept of non-alignment has
no validity in the present day world.
CGoaded mainly by the self-interest of
survival, we find {iat the super
powers to nol want the trouble spots
near the:r borders to flare up UBSBA
tolerates Cuba on Ther outskirts.
Russia, 1n spite of arming Syria to her
teeth, puls up with the belligerent
Israel, Russia silently left UAR with-
out batting an eyelid. USA and
Japan have no compunction in barter-
ing Taiwan tor peace with China. In
spite of North Vietnam being pounded
by the USA., in spite of China’s border
areas being bombed by USA, China
which is the friend of North Vietnam,
rests conten! with the vocal support to
the plight of Norili \ »tnam. Though
both the UISSR and C.na are showing
open hostilily toward, one another, yet
they are having talks about their
trade. USA and USSR have conclud-
c¢d more agreements last year than
any two countries in the world.

When this is the situation, where
does the concept of non-alignment
come? I am sorry to see the leaders
of some political parties waxing eloqu-
ent about the continuation of the policy
of non-alignment. Not only have we
to offer our hands of friendship to
whosoever seek our friendship, but we
have also fo wurk energetically for
creating a chimate of friendship. At
the same time, we have to be strong
enough to face any unforeseen even-
tuality,

In view of the experience in Ugan-
da, it has become essential to pay
greater attention to the development
of our relations wilh African coun-
tries. A significant step has been taken
in strengthening trade relations with
Tanzania. Our diplomatic missions in
African countries should become active
centres of guidance for Indian settlers
there. I am sorry to say that the
Mimstry of External Affairs has not
formulated any policy so far in regard
fo the p-operties left{ in Usganca by
Indian gsettlers thers.
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About the repatriates from Burma
and Ceylon, I would 1like fo know
from the hon. Minister what steps
have been taken to enable them to get
back the properties left by them in
Burma and Ceylon. .

The whole nation appreciated and
applauded the action taken by the
Government and by our Prime Minis-
ter for the liberation of Bangladesh.
At the same tume. I want to know
what steps have been taken to get back
the area illegally occupied by China
since 1962 and the area illegally
occupied by Pakistan 1n Kashmir since
1948.

In 1962, when India was attacked
by China. the whole nation supporied
the Government without any party
barriers. The former Chief Minister of
Tamil Nadu, our late lamented leader,
Aringuer Anna went to the extent of
giving up the secession policy and
extended his full cooperation to the
Government of India.

Even 1n 1965 and in December, 1871,
when Pakistan attacked Incdia. the
Chief Minister, Kalainguer Karunani-
dhi, set aside the demand for State
autonomy, for more powers to States,
and he extended full cooperation to
the Government to strengthen the Go-
vernment to safeguard our mother-
land against foreign aggression. The
people of India should not allow even
an inch of our soil to remain in the
hands of a foreign country like China
or Pakistan,

Last December, when I visited the
Soviet Union to participate in the Indo-
Soviet Youth Festival at Almata which
is the capital of Karhskistan, a Re-
public of the Soviet Union, and after
the Péstival was over, while we con-
veyed our thanks to them, I peinted
out to the Boviet Union officials also
abolit the publcation of the maps by
the Boviet Union, 1 told them that
we Indians and the Soviet Union peo-
ple are moving towards the building-
up of friendship between the two
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countries and that we have the Indo-
Soviet Treaty of Peace and Friend-
ship but the Soviet Union publish
maps showing areas illegally occupied
by China in the maps as if they are
legally entitled to those areas. In
this connection, 1 want to know from
the hon Mimister what steps he ha«
taken to see encylopaedia maps and
such other maps corrected. He 1s
aware of all this and this matler has
come up m the House also. I waut to
know what sleps have been taken
ahout the correction of maps published
by the Soaviet Union.

Regarcding the area occuped by
Pakistan and the area occupied by
China, the Government should take

steps to negotiate or to open a debate
in the world body, at the UNO, or
the Government should even take steps
by military action to get back the
areas illegally occupied by China and
Pakistan.

§HF] K P UNNIKRISHNAN (Bada-
gera) AMi. Chairman, I welcome the
apportunity pravided by this debate on
our goreign policy and the interna-
tional situations because it has come
in the wake of the celebration of the
25th anniversary of our Independence.
It is also the 25th anniversary of our
emergence in the international area as
a power to be watched. I welcome this
opportunity provided by this debate
algo because we are entering geason of
hope in the international climate after
passing through a bitter winter of dis-
content during the last two decades.
But we can say that the entire idium
and the language of international re-
lations is undergoing a transformation,
compelled by circumstances and events
during the last decade.

8o far as our foreign policy is con-
cerned, as has been stated by our late
Pirime Minister Jawaharlal Nehru and
even recently by our beloved Prime
Minister in an article in “The Foreign
Affairs,” it is not governed by the con-
ditions and postulates which govern
bther foreign policies because it is not
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designed to protect any oOverseas pos-
sessions or investments; 1ts basic postu~
lates and its approaches are cifferent.
We are also nol interested, like many
other States, in the export of any
ideology, nor arc we interested in creat-
ing new diversion factors in the inter-
nal situation ot other countries. What
we are vitally concerned has been with
promotion of our own vital national
mierests and alse the promotion of,
and pur«uing, the policies of anti-impe-
rialism and peace. Having this pers-
pective befure us, we have to evaluafe
the present sluation and our own po-
licy and its achicvement in this broad
conceptual framework during the last
25 years under the successive leader-
ship of late pandit Jawaharlal Nehru,
late Shri Lal Bahadur Shastri and
Shrimati Indira Gandhi.

Sir, 1t is also in the context that we
have to view the new power equations
and the new alignmenis {hat are tak-
ing shape in the world today because
we can see the old camps are withering
away, cracking away. But the “jos-
$ils” remain in both the (amps and the
influence of these “fossils” in both
the camps clouds many issues. Also
the forces of peace on both gsides of
ihe camps are yet to assert themselves;
however much we might wish them to
do so they have not yet reached the
commanding heights of international
landscape.

8ir, I would submit that five or six
basic and fundamental changes have
taken place in the international situa-
fion during the las{ one year or so,
even though the seeds of these develop-
ments were there for a long time; the
year 1971-72 has been a very signifi-
cant year, as my hon. friend, 8hri Di-
nesh Singh, pointed out a little while
ago. The basic thirgs have been what
we might call a ropprochement or
coming together of China and the
United States and also the Moscow
Summit, The significant events which
have taken place in Europe are the
closer relations and talks between the
two Germanijes and the steps taken to-
wards evolving 8 security system in
Europe. -
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Another significant happening in
Asia has been the coming together of
Japan and China. Though it has yet
to bear frution, in many ways, it is an
event of great import and a significant
event of great dimensions. Above all,
relevant to us and our policies and to
this region is the emergence of our own
country as a power to be reckoned
with, from I would say, the Suez to Sin-
gapere and it is in the context of these
events that we have to evaluate our
own policies and to deliberate or en-
quire into our own future.

In this connection we have before us
a signficant event—the Simla agree-
ment. I do not want to go into the
details but the most important point
1s that we want to secure this sub-con-
tinent away from other powers
and to ensure that peace prevalls 1n
this sub-rontinent and I am sure that
whatever temporary difficulties we may
face, we would undoubtedly win the
battle for peace which we started in
December. It was yet another miles-
tone in our journey of peace which
Simla on 2nd July, 1972 marked.

The two most significant
which we have to take into account
are: (1) the Indo-Chinese relations
which have remained in a position of
hostility for well over a decade and (2)
also the net too well Indo-US relations.
I would say that our relations with
China are of fundamental importance.
1 am not just taking a romantic view
of things that many people used to
take in the past. It is not a kind of
Bhai-Bhaism to say that our relations
with our immediate and powerful nei-
gbbour, a neighbour which has also
mightfully gained a powerful voice in
the international area by becoming a
member of the United Natfons and in
various organs has to be taken into
account. Along with it, also its econo.
mic might, its production indices have
to be taken into account and-this count-
¥y cannot just afford to remain in a
state of hostility and the ice has got
1o be broken, But, whatever initiative
our Foreign Ministry hey in mind, I
am not quite sure whether China will

factors
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respond. While we shall not cringe,
crawl and go before any one, I can only
hope that in the contéxt¢ of events that
have taken place during the past 12
months or so, China wil respond and
we can hope for a better state of re-
lations during the next year.

Similarlly, a reference has been made
to our none too happy relations with
the Uniteq Stateg of America. A ques~
tion normally asked in the Press circles
and everywhere is: should we nor-
malise our relations? If the question
is posed this way the answer should
be emphatically ‘Yes. But, then,
there is a big ‘if’. There again, it is
only on conditions of equality that we
can normalise our relationship with
any other country That also means
that we have not departed from our
basic postulates, wie have not departed
from our positions, and our positions
being the same, we would not mind
normalising relations with any coun-
try. But, I am not quite sure that the
United States would come forward in
a very significant way whatever might
have been the response reported in the
Press and so on, because the basic
difficulties of the United States re-
main, the power structure of the
United States and the power system
it has promoted, remains the same.
The basic crisis the United State mili-
tary and industrial complex have
faced and are facing remain the same
and I do not think their basic inter-
ests or basic postures cain change mn a
dramatic manner during the coming
few months, may be even years. But,
whatever it may be, there is nothing
wrong in our trying or attempting
to normalise our relations and also
our relations with any other country
and the principled and close relation-
ship we have with the Soviet Union
need not come in the way of norma-
lising our relationship with the USA.

1 can only hope that there will be
& positive response and not just fleat-
ing remarks of an evangelist like
Billy Graham! Balayogis and Billy
Grahams don't make forelgn policies
nor change the postures of anyonel
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I hope theve will be some positive re-
sponse from the USA and thev would
understand and appreciate our posi-
tions, not our difficulties, ag somebody
Ras pointed out. I hope they will
understand the principled  positions
that we have 1aken on international
questiions.

Certain references were made, some
here and some outside, 10 the effect
thnt aur relations with the  Soviet
Union will be impaired il we et clo-
ser 1o the United States Th mv
mind it is atterly ahsurd to <ay so
Qur whole Indo Sovict Treaty was a
principled effort at re-structuring our
relationship on a new basis. It was
a new phase of our principled rela-
tionship that we have developed dur-
ing the Jast two decodess We did
not close our oplions at that time
with the treaty or later when Rang-
ladesh emerged. Our options  have
never been closed and even now we
have got our options and our choices
are open 1 do not think that our close
relation with USSR will come in the
way of our normalisalion of relations
with USA. or any other country

The slideback in foreign policy to
which some persons refer to, ig only
in therr imagination. It is only
a figment of imagination in
the minds of some people who have
in the minds of some people who have
got no contidence in themsclves As
Jong as Shrimati Indira Gandhi re-
maing in the saddle, so long as our
party is there, which is committed to
the ideals of anti-imperialism and
peace, there can be no glideback in
our foreign policy nor in our inter-
national relations. It ig also signifi-
cant that rone of the critics have
brought forward any  worth-while
allernative framework of foreign
policy. Such an alternative has never
been broughi forward in this country
so far. Even now nothing has come
before us. I hope that we will be
able to project not only a better im-
age of ourselves abroad, but that we
will be able tp normalige our relations
with powers like the USA and China
and also re-inforce our alrendy cxist-
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ing cordial rclations with the Soviet
Union.

Certain references were made that
the Policy Planning Division of the
E. A. Ministry may be closed down,
now ithat Mr. D. P. Dhar has gone to
the right place he belongs to, It will
be a tragedy if this were to be done.
Foreign Policy cannot be based on
any kind of ‘ad-hocism’. There has
to be a proper perspective before us.
There has to be planning-ahead which
s very nccessary. Therefore, it is
vital that this Policy Planning Divi-
sion should continue manned by dis-
{inguished and competent personnal.

Before I conclude, T would like to
pay my tiribute to the Foreign See-
refary who has just retired, Mr. T.
N Kaul, who hag played a very no-
table. constructive, effective and I
would say also, admirable, role in the
offices that he filled. We should not
be ashamed of saying this, because,
as you know, officials are not named
here  Bui I would like to pay my
tribute and say that he hasg played a
very big, and outstanding role, in
the conduct of nur foreign policy,
and I am sure. we, all of us, appreci-
ate this.

MR. CHAIRMAN: One of the
Unattached Independents, Mr. Xri-
shna Menon has taken more than
double the time allotted to them.
Therefore, you would at least be
brief. 1 know you are anxious to
participate in the debate, waiting
here for so long. But, please be brief,

SHRI S. A. SHAMIM: For no fault
of mine. He was given 27 minutes.

MR. CHAIRMAN: Please don't
waste time, kindly go on.

SHRI S. A. SHAMIM (Srinagar):
It is not the function of the Opposi-
tion to appreciate anything which
the Government does. I make an
exception as far as the foreign policy
of our country is concerned.

It is heartening to note that by and
large, the foreign policy of our comn-
try, for quite some time, is being con-
ducted very intelligently, very cour-
ageously and very bravely.



259 Motion re.

[Shri S. A. Shamim.]

I do not know to whom the credit
goes, whether it goes to the Planning
Minister or to the Foreign Minister,
but in any case, the Government needs
and deserves congratulations.

In this context, I was more amused
than amazed to hear my hon. friend
Shri Atal Bihari Vajpayce. My hon
friend’s grouse is that we are friend-
less; because there is a  revolution
which has heen passed which  does
not suit us, therefore, we arc friend-
less, This is at a stage when we have
established in the world forums that
we arc a power to be reckoncd with
and we have a voice and everybody
in the world supported our moral
stand and our military action against
Pakistan. I think that never before mn
these 25 years of independent India
were we more comfortably and
honourably placed in the world com-
munity than we are today.

If my hon. friend Shr1 Atal Bihari
Vajpayee means to say that the Simla
Agreement  according to lus has fail-
ed, I must say that he is drawing
wrong conclusions from the right
facts. What is wrong with the Simla
agreement? According to my hon.
friend Shri Atal Bihari Vajpuayce,
Pakistan has not changed, and he
enuncialed four planks which Pakis-
tan had put forth, namely ‘Islam 1s
in danger, India is our enemy, Hindus
are kafirs, and Jammu and Kashmir
is an inalienable part of Pakistan'. I
would like to tell my hon. {friend
that Pakistan has changed not only
in these four aspects, but in a fifth one
also, namely its physical size. The
Pakistan which Shri Atal Bihan
Vajpayee knew on the 16th Decem-
ber, 1971 does not exist today, As
far as the gquestion whether Pakistan
says that India is her enemy No. 1 or
not is concerned, I would like to
point out that my hon. friend has not
been listening to Mr. Bhuttn 1 have
been listening to Mr. Bhutto's
speeches, and I have been reading his
interviews, which obviously my hon
friend has not read. Mr. Bhutto has
climbed d(‘rwn and has completely
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chaneed. He is talking of friendship.
and he says ‘I am sorry for having
talked of one thousand ycars of war,
I want one thousand vears of peace’.
In no specch of his have I ever heard
him say that Hindus were their
enemies  In fact, he has praised our
Prime Minister, and he is saving that
he wants to have the best of rela-
tions with India. What else does my
hon friend expect from a defeated
couniry and from a truncated coun-
trv  which has been talking of all

blood, all war and no pcace? This is
the change that has come about, 1If
Shri  Afal Bihari Vaipayee would
have studied the phenomenon of

Pakislan and what is happening there,
he  would have scen that Mr. Bhutto
is facing the Vajpayees of his own
country, that is the people of Jamiat-
e-Tslami The other day, he was shot
at; it was not by the People’s Party,
not by NAP, but by people belonging

to the Jamiat-e-Islami 1 do nol
know whether this is the proper
forum or not to praise Mr, Bhutto.

but the praise must be given where
it is due T admire his courage t{o
propagale and to canvass and to con-
vince the people of Pakistan that re-
cognition of Banela Desh is the only
solution of the problem He has
talked of this in the context of the
prisoners of war also realising that
the prisoners of war cannot come
back unless he recognises Bangla
Desh T ic easicr said than done, that
we must have a posture of war and
we must be very strong, but it needs
great courage to fight wars. It is
Gencrals and jawans who fight wars,
but it requires grcater courage to
make peace, and it is the wise states-
men  and wise politicians who make
peace, The leadership of this coun-
try has shown courage, moral cour-
age, I must say, at a time when we
could have dictated terms. Even
today, I think that it is the greatest
honour to our military commander:
and to Gen. Maneckshaw that toda)
he has gone in search of peace to
Pakistan; Gen. Maneckshaw whe
could have dictated to Gen. Tikka
Khan to come to India has said ‘No
you do not worry, I shall come over’



261 Motion re.

searching lor peace; he could have
diclated and he could have talked the
way Shri Atal Bihar1 Vajpayee has
been alking. But thank God, we
have not Jeaders—Ilike Shrr  Atal
Rthari Vajpayee. In that case, we
would have had a perpetual state ot
war, and after we had fimshed Pakis-
tan, we would have had to fight
Burma and then we would have had
to light Ncepal and so on, and this
country by and large would have
been continuously fighting wars, and
the programme of Ganbi Hatao,
socialism  and uplift of the poor ote.
would all have gone to the backhstage

It 1s understandable if Mr, Bhutto
blows hot and blows cold 1n the sume
breath. He has his  own difficulties,
and 1 appreciate hus  difficulties in
that »ense After all, he 1s the leader
o1 u defeated  country. He s the
lesacr ot a defeated army. Our only
demand  (rom Fakistan was  that
Fukistan  should have a democeratic
set-up  To that extent, Mr. Bhutto 1s
muking carnest efforts. Let us help
him I know that the Simla agree-
ment 15 runnung into difficulties, But
I know that these difliculties are
transitory. Thesc are transitory be-
cause there is no alteinative to  the
Sunla agreement  Mr. Bhutto knows
1it, and Shrimati Indira Gandh knows
it that the Smmla Agreement was not
a concession  made io Pakistan, Of
course, 1t Was an act of magnammity
because we  could have sidetrucked
the 1ssuc and we could hve lost the
goodwitl whith we had 1in the woild
The Simla Agrecment  was owgy @
recogmtion ot the fact that we really
wanted lniendstup  with  Pakistan,
Pakistan  cut to size, and 1 am sure
that the munor difficulties whether of
Thakur Chowk or of any other chowk
would  be solved also within a fort-
night.

I am reminded of the Prone Munms-
ter's speech where she said that some
people have a vesled interest 1n a
perpetual  confrontation  with Pahis-
tan. There 1s no need to remind my
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triends as io who are those peopie
who have that vested interest.

I must, al the same time, confeass
that while we have shown magnani-
mily on muajor issues, we have not
shown the ame amount of statestnan~
ship and wisdom 1n regard to the
question of the prisoners of war.
Without going into legal quibbling
or the legal position, the fact of the
situation 1s that therc has been an
crosion 1n the fund of goodwill which
we had m the world as far as the
pisoners of war 1ssue is concerned.
Eye~-brows arc raised and fingers ‘are
pomted at us accusing us that we
have overdone it as far as the prison-
ers of war issuc 1s concerned. What-
ever muy be the Jegal position con-
certung  the  joint  command, this
countty must make an honest et
tu get ims issue solved, even 1if 1t be
by mokimg a umlateral offer on our
part to repatriate the prisoners of
war I think we have sufficient in-
flucnce with  leaders of Bangla Desh
to  convince them thal this particular
aspeet  of the situation 35 costing us
too much materially and 1n terms of
roodwill, The sconer this human
problem s settled, the better,

As regurd. the  relationshup  with
he USA, just now my hon. friend,
shrr Vagpayee, was very angry fhat
Gen Manckshah's photograph appeor-
ed along with Gen, Tikka Khan'’s, 1
was  also angry when Shri Vajpayee
granted un interview lo a Pakistan
jomnalist 1 was also angry when he
wauted to meet Mr. Bhutto who 1s
the real murderer in Bangla Desh,

The lanzuage of diplomacy is
shghtly difterent. If tomorrow Pakis-
tan reccogiuses Bangla Desh, I am
sure the Commander-in-Chief of
Bangla Desh and Pakistan will meet
and pose for photograph together.
Tikka Khan for us is not an indivi-
dual; he is a symbol. That symbol
was buried when Bangla Desh was
born Thetefore, what is left of Tikka
Khan 15 bones and flesh, If you want
to talk in the lunguage of modern
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[Shri 8, A. Shamim.]

diplomacy, you will have to adapt
yourself to modern ethics.
Therefore, 1 would request my

friends who are talking of a perpe-
tual corfronmtation with the USA to
be realistic enough to recognise
reality. That reality is that there are
no permanent friends or permancnt
enemies. If the USA has realised that
the policy pursued by Nixon was a
betrayal on the values which were
accepted by Lincoln, if America has
realised that 1t is time to makce a
friendly gesture to India, we should
not hesitate to reciprocate. It neceds
greater courage, moral courage, to
make friends than to make enemics.
You can make enemies by expression
of hatred. But for making friends,
the voice must come from the depths
of your soul. I am sure the leaders
of this country, inspite of bunghngs
on the home front, n spite ot rising
prices, in spite of corruption, will
at least try to put thc image of this
country m a proper frame bciore the
world community, 1 am glad the
Prime Minister, the External Affairs
Minister and Government are doing
their best in this regard,

SHRI HARI KISHORE SINGH
(Pupri): I am grateful to you f{or
giving me this opportunity to ox-
press myself on this impcitant sub-
ject.

At the outset, I weuld like to con-
gratulate the people of Vietnam who
are on the threshold of victory,
though a negotiated one. Similarly,
I would hke to congratulate the
people of West Germany giving re-

sounding suppott to their Chancel-
lor's policy of ostpolitik. The
coniemporary scene of inter-

national politics is fast changing: The
enemies of yesterday are becoming
friends and collaborators of today.
We have to view the foreign policy
of our country in this context, Multi-
lateral ties in terms of economic co-
operation are what we are witnessing
in a western Ruropc in the shape
of Europcan Ecunomic Community.
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New economic forces are emerging
with which we should have very
good and friendly relations. I am
glad that our Government is making

all efforts in that direction. Similar-
ly Dbilateralism 1s another catch
word in international politics today,
whereby cvery couniry is bypassing
United Nations and coming to mutual
agrecment to safeguard its interest.

sub-continent the siluation
has fast changed in our favour and
the cemergence of Bangladesh is a
posilive factor in the sub-continent
The role that the ladian Jeadersiup
has  plned in thas  context descrves
our congratulations. The Simla
agreemoent  has been wigned 1n a very
auspicious moment. 1 do not under-
stand why Simla agreement is being
attacked It was necessary not only
to cnswie that the people of the sub-
continent  hved m peace, 1t was also
neressaly  to assure our neighbouring
states that Tudia had no ulterior
designs  and thal India wis not going
to grab the ternitory of smaller nation
of  Asta or hring them inlo its orbat
or overlord them or dominate them.
After a bloody war we did sign the
Sumla  agreement and by signing the
Sumnla  Agreemuent we demonstrated
to the world that we aie prepared
not anly to come to terms with Pakis-
tan with whom we have fought three
wars in a short spun of two decades.
But we are also prepaied to give an
assuhance to the people of South Asia
and mive 2 1 to the propaganda
that India was out to grab or
dominate the smaller nations of
Asia.  The Simla agreement and
Indo-Pakistan relationship should not
he viewed in the normal traditional
framework of international diplo-
macy. India, Pakistan and Bangla-
desh are members of the same family.
We were one nation and onec country
but we were separated by political
compulsions of the imperial domina-
tions and if we view our relationship
with Pakistan or Bangladesh in the
traditional framework we are sure
we shall come to the same conclusions
as our friend Vajpayce came. With

In our
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Bangladesh and Pakistan we should
always be prepared to negotiate, not
by compromising our national dig-
nity or honour but we must be pre-
pared to give reasonable concessions
Ioth to Pakistan and Bangladesh As

I said we were part of the same
family and I hope that a time will
come when DPakistan, Bangludesh

and India will unite and present a
totally united confident picture to the
whole world.

The second factor which is wvery
unportant  1s our elationship with
the Super Powers and the role

of big powers in this sub-continent.
So far theve have beea two major
powers, the Soviet Union and the
United States, The Soviet Umion has
played a very constructive and stabi-
hsing role. The result of that policy
has been the outstanding agreement
at Tashkeni. Whether it failled be-
cause of Pakistan or due to somethung
else is a different matter. During the
Bangladesh crisis we have seen how
helpful ihe role of the Seviet Umon
has been, The Soviel policy and help
has been very usefu} in regard to the
eslablishment of Bangladesh and the
Indo-Soviet Treaty of peace and
triendship is another cutstanding
example of how the Soviet Union 1s
playing a constructive and stabilising
role in the sub-continent, Therefore,
to compane the role of the Soviet
Union with that of ithe other super-
power, United States, is not to my
mind very proper and fair.

1745 hrs.

[MR. Seeaken in the Chaw.]
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SHRI HARI KISHORE SINGH: |
do not know why Mr. Kachwai is 80
allergic to the mention of United
States. ...

MR. SPEAKER: He 1s not allexgic
to you. Fle wanis the Minister to
make the statemcent, because the time

fixed for it was 5.45. All right, Mr.
Pant.

17.46 hrs.

STATEMENT RE. INCIDENTS IN

DELHI UNIVERSITY -

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI K. C. PANT): Sir, on 6th
December, about 3000 to 4000 stu-
dents went in a procession to the
Central Office of the University
shouting slogans against the Univer-
sity It 15 & matter of decp regret
that 1n pursuance of an ill-advised
design to occupy the University Offices,
some studenis started pounding on
the doors of the Vice Chuncellor’s
ofticc The glass windows of the offfces
ot the Pro-Vice Chancellor and Re-
gistrar  were smashed. Some stu-
dents forcibly cntered the room ot
the Dean of Students Welfare, The
Vice Chancellor requested police
assistance apprehending more serious

violence. On the arrival of the police,
some  students (ndulged@  in intense
stone thiowmg at the police. The

police had to resort to the usce of tear-
gas shells {o disperse the crowds, On
dispersing, some students burnt one
bus and partially damaged anether.
A DTC booth was also burmt. Ten
persons were arrested in the course
of these incidents.

The Vice-Chancellor has made an
appeal {o the studenis and teachers to
realisc the gravily of the situation and
cnsure that peaceful conditions are
createq for the normal functioning of
the University, 1 would earncstly re-
quest all sections of the House to give
no countenance to those who would
resort to violenee up threats of vio-
lence and to cooperate in the restora~
tion of normalcy n the University.
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MR, SPEAKER: 1 made it very
clear in the morning that a statement
will be made. When that statement
is being made, we have lo follow the
rules. No questions could be allowed.
If you want a discussion, there is @
way of asking for it ....(interrup-
tions)
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MR. SPEAKER: 1 did not allow
the adjournment motion in the morn-
ing. We have discussed it many a
time through Calling Attention
Notice. But I do not refuse any dis-
cussion. That could be arranged.
Whatever might be the version that
the papers have given, this is not the
proper time to controvert them,

SHRI ATAL BIHARI VAJPAYEE:
Tomorrow.

MR, SPEAKER: We can discuss it
anv tirav. Let us walt for some time. .
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(interruptions), The hon. Minister
has made a statement, You have also
come out with your retorts. We will
try to fix some time for it.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Tomorrow?

MR. SPEAKER: Tomorrow we have
Private Members' Business, Let us
see,

SHRI H. N. MUKERJEE (Calcutta—
North-East): In any case, the Gov-
ernment would have to come here
for a discussion. The sooner the
better. .. (interruptions)

MR SPEAKER: 1 am also of the
view that the position will be made
clear when a discussion takes place
Now every day something happens.
It is much better if the government
makes the position clear every day.
1t is qute surprising that the stu-
dents have acted like this, One ot
them acted as the Vice-Chancellor.

SHR1 JYOTIRMOY BOSU: There
are reasons for that.

SHR1 ATAL BIHARlI VAJPAYEE:
1t 1s symbolic,

MR. SPEAKER: 1f tomorrow somc-
body comes here and says “l am the
Speaker of the Lok Sabha” or day
after tomorrow somebody says “I am
the Chief Justice of the Supreme
Court of India” where will it end?
If the students could become Vice-
Chancellors  even before getting any
degrees, it would be a great blessing.
I think the position should be made
clear. I think it would be much better
if we allow a short discussion on
that later on. We will decide on that.

SHRI JYOTIRMOY BOSU: Sir, [
rise on a point of order. You have
mentioned about newspaper reports.
I want{ to draw your kind attention
to two statements made by Professor
Nurul 1lassan, one here uand one
before Rajya Sabha....
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MR, SPEAKER: You can write to
me Dlease do not refer to anything
that  happened in the Rajya Sabha

SHRI JYOTIRMOY BOSU:
police were
Jesson

The
teaching the boys a
... (inferruptions)
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SHRI H. N. MUKERJEE: We want
a settlement on this matter Can't
Government  take the advice of Par-
hament to the extent we are capable
of guving. Time 1s an essence of  the
matter . ., (Interruptions)

MR SPEAKER: They have taken
the advice thrice already

SHRI H. N. MUKERJEE. We have
to do somethmng about 1t.  Tomorrow
is Friday; then, there 1s the week-
end. ... (Interruptions)

MR. SPEAKER:
is Friday; then,
when.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAJ

We will t:y to fix
there is I week
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BAHADUR): Siy, this has been fully
discussed  with the Education Minis~
ter. As vou said, 1t has been discussed
thrice . . (Interruptions) Mr. Atal
Brhari Vajpayee 1s asking a question.
T ask him. Why should a demonstra-
tion of this type take place? Why
not stop violence? Why occupy the
Chair of the Vice-Chancellor or the
Pro-Vice-Chancellor or the Registrar
or, f{or that matter, the Chair of the
Dean? Why should there be violence
al all? Why should there be a de-
monstration at all?  (Interruptions)

SHRI JYOTIRMOY BOSU: "~ We
can forego our lunch hour tomorrow.

SEVERAL HON. MEMBERS: No, no.

SHRI JYOTIRMOY BOSU: Sir, I
propose that we forgo our lunch hour

tomorrow and discuss this matter
tomorrow
SHRI N. K. P. SALVE (Betul):

They want a political solution to the
maller. We shall not accept that. Let
the Iifc in the campus be normalised.
(Interruptions)
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e
If you want to give up the Private

Members' Business time tomorrow,
1 have no obiection

SHRI JYOTIRMOY BOSU: We
can forgo our lunch hour tomorrow
and discuss it
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SEVERAL HON. MEMBERS: No,
no  (Interruptions)

MR SPEAKER: I thmk, we should
put it sometime next week. We now
adjourn to re-assemble tomorrow at
11 am,

18.00 hrs.

The Lok Sabha then adjourned 1l
Eleven of the Cluck on  Friday, De-
cember 8, 1972/Agrahayany 17, 1894,





